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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 

ORIGINAL APPLICATION NO. 209/2022 

Megh Singh & Others 

Applicant 
Versus 

State of Rajasthan & Ors. 

Respondent 

REPLY CUM COMPILIANCE REPORT OF THE HON'BLE 
TRIBUNAL ORDER DATED 22.08.2022 ON BEHALF OF RAJASTHAN 

STATE POLLUTION cONTROL BOARD 
MAY IT PLEASE THIS HON'BLE TRIBUNAL: 

The humble answering-respondent most respectfully submit this reply cum 

compliance report as under:-

1. That the Hon'ble Tribunal by order dated 22.08.2022 has directed, inter-alia as 

follows 

"22. The Department of Mines and Geology, Rajasthan and State PCB are under 

statutory obligations to take all requisite measures to prevent and abate 

emvironmental pollution/degradation independent of and even before giving of 

any directions and passing of any order by this Tribunal or any other Court and, 

therefore, the Director, Department of Mines and Geology, Rajasthan and State 

PCB must enquire into the factual position regarding compliance with consent 

conditions and environmental norms in the present case and take appropriate 

remedial action to prevent and abate environmental pollution/degradation by 

following due process of law. Report regarding Action Taken/To Be Taken with 

specific timelines be also filed by them within one month at judicial-ng@go.in 

preferably in the form of searchable PDF/OCR Supported PDF and not in the 

form of Image PDF. 

23. Notice alongwith the copies of the application and report of the Joint 

Committee and documents attached therewith be issued to the Secretary, MoEF& 

CC, Government of India, State of Rajasthan through Chief Secretary, 

auits 



Government of Rajasthan, District Collector, Churu and 42 mining lessees and 51 

stone crushers requiring them to file their responselreply to the allegations made 

in the application/observations made in the report of the Joint Committee and 

compliance with consent conditions and environmental norms within one month 

at judicial-ngt@gon.inpreferably in the form of searchable PDF/OCR Supported 

PDF and not in the form of Image PDF." 

2. That in compliance of the directions passed by the Hon'ble Tribunal, the answering 

respondent inspected the mining leases and stone crushers located at Randhisar Hill, 

Tehsil Sujangarh, District Churu on 12.09.2022 along with the official of 

Department of Mines & Geology. The photo copy of the joint inspection report is 

annexed herewith and marked as Annexure-AV1. 

That the mining department has cancelled the 40 mining leases out of the total 42 3. 

mining leases, cancellation of remaining 02 mining leases is under process at thee 

level of Mines department. The photo copy of the mining lease cancellation order 

for one of such mining lease, issued by the Department of Mines & Geology is 

annexed herewith and marked as Annexure-A/2. 

That the State Board on the basis of cancellation of mining leases reported by the 4. 

Department of Mines & Geology has initiated process for revocation of consent to 

operate and closure directions to the 40 mining leases. 

That the joint committe constituted by this Hon'ble Tribunal by order dated 5. 

22.04.2022, in its report found 19 mining leases operational out of the total 42 

leases. In this regard, it is submitted that all those 19 mining lease were inspected by 

the State pollution control Board and Department of Mines & Geologyon 

12.09.2022 and were found non-operational. The photo copy of the detailed 

inspection reports of 19 mining leases are annexed herewith and marked as 

Annexure-A/3 (Coll.). 

That at Randhisar hill 51 stone crushers were located out of which 06 were found 6. 
dismantled. The SPCB and Department of Mines & Geologyjointly inspected all the 

45 stone crushers on 12.09.2022, all the stone crushers are having valid consent to 

operate. The photo copy of the detailed joint inspection report of 45 stone crushers 

is annexed herewith and marked as Annexure-A/4 (Col1.). However, the State 

Board has initiated process for imposition of environment compensation against 08 

stone crushers, which were not having adequate pollution control measures as per 

environmental norms. 



7. That during the course of inspection adequate plantation was not observed in 07 

stone crushers. The State Board has issued show cause notice to 07 crushers for 

intended revocation of consent to operate. The photo copy of the show cause notices 

to 07 stone crushers are annexed herewith and marked as Annexure-A/5 

(Coll.).The stone crusher operators have submitted reply to the show cause notice, 

stating that they have carried out additional plantation and also submitted 

photographs in this regard. The photo copy of the reply submitted by the stone 

crusher operators are annexed herewith and marked as Annexure-A/6 (Coll.). 

8. That the State Board has carried out ambient air quality monitoring of 44 stone 

crushers on date 08/09/2022, 09/09/2022, 12/09/2022, 13/09/2022 and 14/09/2022, 

01 stone crusher was under maintenance. The ambient air monitoring results of20 

stone crushers were found exceeding the permissible limits. The State Board has 

issued show cause notice on date 20/09/2022 to all such 20 stone crushers for 

intended revocation of consent to operate. The photo copy of the ambient air 

monitoring results and show cause notices to 20 stone crushers are annexed 

herewith and marked as Annexure-A/7 (Coll.). 

Prayer 

It is, therefore, most humbly prayed that in view of submission made herein 

above the reply cum compliance report on behalf of Rajasthan State Pollution 

Control Board may kindly be taken on record. 

Pacta 

(Savita) 
Regional Officer, 

Rajasthan State Pollution Control 

Board, Nagaur 

Through Counsel 

Nishant Awana, Advocate 
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Aanewa-L 

OFRE CANCELLATION ORDER BY S.M.E. 
BIKANER) 

MINING 

LEASES 

LOCATED 

INDEX OF 19 OPERATIONAL(BEOF 
NGT 0.A. 209/2022 (MEGH SINGH & ORS. TATE OF 

RAJASTHAN 

& ORS.) 

S. No. RANDHISAR HILL, TEHSIL-SUJANGARH, DISTRICT-Chod IR on Page No. 

- 2 

-y 
Name of Mine 

Correspondance Address 

Village- Randhisar, Tehsil-

Sujangarh, District-Churu 

Village- Randhisar, Tehsil 
Sujangarh, District-Churu 

Kharsa No. 343, Village-

Unit ID ML No. 
M/s Mamta Devi 27319 101/77 

M/s Loka Bandu Somani 27320 13/78 

5-Randhisar, Po.-Dhatri, Tehsil-

Sujangarh, District- Churu 

331505 
3 M/s Munshi Ram Niku Ram 15/80 27331 

-
16/99 (Old 

43/78) 

Village- Randhisar, Tchsil-

Sujangarh, District-Churu 
M/s Khiya Ram 27745 Khasra No-634/344 Village-

Randhisar, Po-Dhatri, Via-

Parihara, Tehsil- Sujangarh, 

District- Churu (Raj) 331S05 
Village- Randhisar, Po-Dhatri, 

Via-Parihara, Tehsil-

-O 

M/s Jhumarmal 27361 161/90 

1-2-
M/s Rajendra Panwar S/o 

Sujangarh, District- Churu 

(Raj) 331505 
Village- Randhisar, Po-Dhatri, 

Via-Parihara, Tehsil-

27326 162/90 
6 Aaidan 

3-19 
M/s Ambika Stone Ballast 36/86 

Sujangarh, District- Churu 

(Raj) 331505 
Village- Randhisar, Tehsil-

Sujangarh, District-Churu 
Village- Randhisar, Tehsil-

Sujangarh, District-Churu 
Village- Randhisar, Tehsil-

Sujangarh, District-Churu 
Village- Randhisar, Tehsil-

Sujangarh, District-Churu 
RAMDEVRA BAS, 

27325 
Suppliers )S-1 6 

1-6 
9-20 

M/s Banwari Lal 27341 
40/87 

M/s Megha Ram S/o Sh. 

Roopa Ram Jat 
27735 41/78 

9 

M/s AMBIKA STONE 92836 49/83 
10 CRUSHING INDUSTRIES. 

M/s Jain Stone Crushing 

Works-II 

27336 50/79 
9-2y 

86175 53/78 PARIHARA, CHURU 
Village- Randhisar, Tehsil-

Sujangarh, District-Churu 
Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
/illage- Randhisar, Po-Dhatri, | 

Via-Parihara, Tehsil-

Sujangarh, District- Churu 

2 
M/s Vinod Kumar Bangarwa 5-26 
M/s Shanti Devi W/o Dola 27365 68/78 

13 Ram Khateek 

M/s Joga Ram Ragar 
27342 71/83 

14 

20-)0 
M/s Shankar Lal S/o Ganesh 27344 73/77 

Ram (Raj) 331505 
RAMDEVRA BAS, 

M/s Punia Ballast Suppliers 

ML NO. 74/1978 

3)-32 

33-39 
3S-16 

16 
82868 74/78 PARIHARA, CHURU 

Village- Randhisar, Tehsil 

Sujangarh, District-Churu 
Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Tilak Nagar Jat Hostal ke 

samne Bikaner 

M/s Radheshyam 27752 74/82 

18 Mohan Lal Sharma 27681 76/83 

3-3 
19 

M/s Satya Narayan Poonia 27335 92/78 

Dell
Textbox
Annexure A/3



INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A. 209/72022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of BP Act, 1986) 
a. Name of the Mining Lease Mrs.Mamta Devi 

Ib. Address of the Mining Lease 

c. Area of the Mining Lease_ 
d. Mobile 

Date of Inspection 
Type of Industry_ 

Status of the Mining Lease 

ML No.- 101/1977 
Village- Randhisar, Tehsil- Sujangarh 
District- Churu 

0.3600hect. 
9414984232 
209/2022 

| Mines 
Cancelled 
CTO was issued for the production capacity of 

72649 TPA which stands valid till31.05.2026 

S Status of consent under Air Act, 1981 In reference to cancellation order issued by 
SME Bikaner vide letter no 1932 
dated09.09.2022 recommendation 1or 

revocation of CTO has been forwarded to 

RSPCB Head Office Jaipur._ 

Status of Consent to operate Conditions found during the inspection at the site: 
S.No.| Description of required compliance Observation 

Whether water sprinkling was found Lease was found non-operational during inspection 
carried out at critical points prone to air due to cancellation ot mining lease. 

pollution. 
Status of Overburden 2. No overburden found 

Whether adequate plantation was found Inadequate plantation 
at the site 
Status of Wire Fencing/Permanent WallPermanent wall found at outer side of he mining 

Lamaien nLan mimumg Leaga 
lease area 

Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 
available at the site 

SE mtanui) H 
7m 

Ro ,N 
AmECher 

JEE 

Chu) 



Photographs of M.L. NO. 101/1977 
 

 

 

 

 

 

 



NSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF OA. 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

Sh. Ashwini kumarsain 
a. Name of the Mining Lease 

ML No.-13/1978 
Village- Randhisar, Tehsil- Sujangarh 

District- Churu 
0.3500hect. 
9462000003 
2- 109/2022 
Mines 
Cancelled 
CTO was issued for the production capacityof 
114400 TPA which stands valid till28,02.2023 

b. Address of the Mining Lease 

C. Area of the Mining Lease 
d. Mobile 

2 Date of Inspection 
3 Type of Industry 
4Status ot the Mining Lease 

In reference to cancellation order issued by 

SME Bikaner vide. letter no 1862 

dated09.09.2022 recommendation for 
revocation of CTO has been forwarded to 

Status of consent under Air Act, 1981 

RSPCB Head Ofice Jaipur. 

Status of Consent to operate Conditions found during the inspection at the site: 
SNo. Description of required compliance Observation 

Whether water sprinkling was found Lease was found non-operational duringg inspection 
carried out at critical points prone to air due to cancellation of mining lease. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Inadequate plantation 
at the sie 
Status of Wire Fencing/Permanent Wall Wire fencing tound at outer side of the mining lease 

area 

Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 
available at the site 

CSmE ane) 
Ro, NagauY 

AmtChu 

MP-0 ChMy 

(cu) 



Photographs of M.L. NO. 13/1978 
 

 

 

 

 

 

 



INSPECTION REPORT IN COMPLIANCE 'TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF 0.A. 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Seetion 10 of EP Act, 1986) 

M/S Jai Ma Stone 

ML No.- 15/1980 
Village- Randhisar, Tehsil- Sujangarh 

District- Churu 
0.5000hect. 

| 7406859885 

209/2022 
Mines 
Cancelled 
CTO was issued for the production capacity of 

101470 TPA which stands valid till31.05.2026 

a. Name of the Mining Lease 

1b. Address of the Mining Lease 

c.Area of the Mining Lease 
d. Mobile 
Date of lnspection 

3 Type of Industry 
4 Status of the Mining Lease 

Status of consent under Air Act, 1981 
n relerence to cancellation order issued by 

SME Bikaner vide letter no 1918 dated 
09.09.2022, recommendation for revocation 
of CTO has been forwarded to RSPCB Head 

Office Jaipur. 

Status of Consent to operate Conditions found during the inspection at the site: 
S.No. | Description of required compliance Observation Whether water sprinkling was found Lease was tound non-operational during inspection 

carried out at critical points prone to air due to cancellation of mining lease. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Approx. 74 
at the si Adequate plantation 

Status of Wire Fencing/Permanent Wall Wire fencing found at entry point of the mining 
lease area 

Stafus of lLease Pillars Lease pillars were tound at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 

available at the site 

( udg 
Ro nvagauY 
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STE anen) 

w MEU 
(CA 



Photographs of M.L. NO. 15/1980 
 

 

 

 

 



NSPECTION REPORT IN cOMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A. 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

Sh. Khiya ram a. Name of the Mining Lease 

b. Address of the Mining Lease 

C.Area of the Mining Lease 
d. Mobile 

2Date ot Inspection 
8|Iype of Industry 

4Status of the Mining Lease 

|ML No.- 16/1999 
Village- Randhisar, Tehsil- Sujangarh 

District- Churu 
0.6000hect 
9116792787 
12 09/2022 

Mines 
Cancelled 
CTO was issued for the production capacity of 
135720 TPA which stands valid till30.04.2026 

Status of consent under Air Act, 1981 In reference to cancellation order issued by 

SME Bikaner vide letter o 1905 

dated09.09.2022 recommendation for 
revocation of CTO has been forwarded to 

RSPCB Head Office Jaipur. 
Status of Consent to operate Conditions found during the inspection at the site: 

SNo. Description of required compliance Observation 
Whether water sprinkling was found Lease was found non-operational during inspection 
carried out at critical points prone to air due to cancellation of mining lease. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Approx 40 
at the site Inadequate plantation 

Status of Wire Fencing/Permanent WallWire fencing found at outer side of the mining lease 

area 

Status ot lLease Pillars Lease pillars were tound at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 
available at the site 

uuta 

Ro, NagauY 

( sE taera 

( trmbCh 

Me- u 
C ) 



Photographs of M.L. NO. 16/1999 
 

 

 

 

 

 

 



INSPECTION REPORTIN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A. 209/2022 

(Under Section 24 of the Air Act, 198| and Under Section 10 of EP Act, 1986) 
M/sAmbey Mines and minerals, Randhisar 

ML No,- 161/1990 
Village- Randhisar, Tehsil- Sujangarh 

District- Cnuru 
0.2800hect. 

9610360022 
2-/09/2022 

a. Name of the Mining Lease 

b.Address of the Mining Lease 

c. Area of the Mining Lease 
d Mobile 

2 Date of Inspection 
3 Type of Industry 

Status of the Mining Lease 
Mines 
Cancelled 
CTO was issued for the production capacity of 

51012 TPA which stands valid till31-05-2026 

Status of consent under Air Act, 1981 In reference to cancellation order issued by 

SME Bikaner vide letter nol911 dated 09-

09-2022, recommendation for revocation of 

CTO has been forwarded to RSPCB Head 

Office Jaipur. 

Status of Consent to operate Conditions found during the inspection at the site 

SNo. Description of required compliance Observation 
Whether water sprinkling was found Lease was found non-operational during inspection 
carried out at critical points prone to air due to cancellation of mining lease. 

polution. 
Status of Overburden 2. No overburden found 

Whether adequate plantation was found Approx. 15 

at the site Inadequate plantation 

Status of Wire Fencing/Permanent Wall Wire fencing found at entry point side of the mining 
lease area 

Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 

available at the site 
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Photographs of M.L. NO. 161/1990 
 

 

 

 

 

 



INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A., 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

Sh. Rajendra Panwar 

ML No.- 162/1990 
Village- Randhisar, Tehsil- Sujangarh 

District-Churu 
0.4800hect. 
9414402266 
2 /09/2022 
Mines 
Cancelled 
CTO was issued for the production capacity of 

95043 TPA which stands valid till 30.06.2027 

a. Name of the Mining Lease 

b. Address of the Mining Lease 

c. Area of the Mining Lease 
d. Mobile 

2 Date of Inspection 
3 Type of Industry 

4Status of the Mining Lease 

5 Status of consent under Air Act, 1981 In reference to cancellation order issued by 
SME Bikaner vide letter no 1876 dated 

09.09.2022 , recommendation for revocation 

of CTO has been forwarded to RSPCB Head 

office Jaipur. 

Status of Consent to operate Conditions found during the inspection at the site: 
S.No. Description of required compliance Observation _ 

Whether water sprinkling was found Lease was found non-operational during inspection 

carried out at critical points prone to air due to cancellation of mining lease. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Approx. 80 
at the s te Adequate plantation 

Status of Wire Fencing/Permanent Wall Wire fencing found at outer side of the mining lease 
area 

Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 
available at the site 

(srE kne) Ro 
ms 
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Photographs of M.L. NO. 162/1990 
 

 

 

 

 



INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A. 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
M/sAmbika Stone Balast Suppliers 

ML No.-36/1986 
Village- Randhisar, Tehsil- Sujangarh 

District-Churu 
0.5523Hectare 

9414402070 

1209/2022 
Mines 
Cancelled 
CTO was issued for the production capacity of| 
106836 TPA which stands valid till30,09.2027 

a. Name of the Mining Lease 

I |b. Address of the Mining Lease 

C. Area of Mining lease 
d. Mobile No. 

2 Date of Inspection 
3 Type of Industry 
4 Status of Mining lease: 

In reference to caneellation order issued by 
SME Bikaner vide letter no 1939 
dated09.09.2022, recommendation for 
revocation of CTO has been forwarded to 

RSPCB Head Office Jaipur. 

5 | Status of consent under Air Act, 1981 

Status of Consent to operate Conditions found during the inspection at the site: 
S.No. Deseription of required compliance Observation 

whether water sprinkling was found Lease was found non-operational during inspection 

carried out at critical points prone to air | due to cancellation of mining lease. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Approx-80 
at the site Adequate plantation 

Status of Wire Fencing/Permanent Wall Wire fencing found at entry point of the mining 4 
lease areca 

Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure| No rainwater harvesting structure found at the site 

available at the site 
6 

PM6s4NA PmEChu 

Me-cy 



Photographs of M.L. NO. 36/1986 
 

 

 

 

 



INSPECTION REPORT IN COMPLLANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A.209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986)_ 

M/s Ma Bhawani Stone 

ML No.- 40/1987 
Village- Randhisar, Tehsil- Sujangarh 

District-Churu 
0.558Thect. 

9660315171 
209/2022 

Mines 
Canceie 

a. Name of the Mining Lease 

b. Address of the Mining Lease 

C. Area of the Mining Lease 
d. Mobile 

2 Date of Inspection 
ype of Industry 
4 Status of the Mining Lease 

CTO was issued for the production capacity of 
106836 TPA which stands valid til|3T. 10.2023 

In reference to cancellation order issued by 

SME Bikaner vide letter no 1967 dated 
09.09.2022, recommendation for revocation 

Status of consent under Air Act, 1981 

of CTO has been forwarded to RSPCB Head 

Office Jaipur. 

Status of Consent to operate Conditions found during the inspection at the site: 
S.No. Description of required compliance Observation 

Whether water sprinkling was found Lease was found non-operational during inspection 
carried out at critical points prone to air due to cancellation of mining lease. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Inadequate plantation 
at the site 
Status of Wire Fencing/Permanent Wall No Wire fencing found at outer side of the mining 

Zeu Xomlalln My mualasLis 

ease area 

Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 

available at the site 

Dguaita 

Tonho 
(Cmn 



Photographs of M.L. NO. 40-1987 
 

 

 

 

 

 

 



INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/20221N 
THE MATTER OF O.A. 209/2022 

Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
Sh. Megha ram 

ML No.- 41/1978 

Village- Randhisar, Tehsil- Sujangarh 

District-Churu 
0.4000hect. 

a. Name of the Mining Lease 

Ib. Address of the Mining Lease 

C. Area of the Mining Lease 
|d. Mobile _ 

2 Date of Inspection 
3 Type of Industry 
4Status of the Mining Lease 

9982499834 

2-/09/2022 

Mines 
Cancelled 

CTO was issued for the production capacity of 
80121 TPA which stands valid tillI30.04.2026 

In reference to cancellation order issued by 

SME Bikaner vide, letter no 1883 

dated09.09.2022 
revocation of CTO has been forwarded to 

RSPCB Head Office Jaipur._ 

5 Status of consent under Air Act, 1981 

recommendation for 

Status of Consent to operate Conditions found during the inspection at the site: 
S.No. Description of required compliance Observation 

found Lease was found non-operational during inspection Whether water sprinkling 
carried out at critical points prone to air | due to cancellation of mining lease. 

pollution. 
Status of Overburden 2. No overburden found 

Whether adequate plantation was found Inadequate plantation moo . 

at the site 
Status of Wire Fencing/Permanent WallWire fencing found at outer side of the thining lease 

area 

Status of Lease Pillars Lease pillars were found at the time of inspection 

6 Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 

available at the site 
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A. 209/2022 

Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
a. Name of the Mining Lease Sh. RamvatarKhatik 

ML No.- 49/1983 
Village- Randhisar, Tehsil- Sujangarh 
District- Churu 
0.2000hect 
9784401481 
12/09/2022 
Mines 
Cancelled 

Ib. Address of the Mining Lease 

C. Area of the Mining Lease 
d. Mobile 

2 Date of Inspection 
3 Type of Industry 
4 Status of the Mining LeAse 

CTO was issued for the production capacity of 
40107 TPA which stands valid till29.02.2028 

Status of consent under Air Act, 1981 In referenece to cancellation order issued by 
SME Bikaner vide letter no 1973 dated 

09.09.2022, recommendation for revocation 
of CTO has been forwarded to RSPCB Head 

office Jaipur. 

Status of Consent to operate Conditions found during the inspection at the site: 
S.No. | Description of required compliance Observation 1 Whether water sprinkling was found Lease was found non-operational during inspection 

carried out at critical points prone to air due to cancellation ot mining lease. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Approx. 47 
at the s te Adequate plantation 

Status of Wire Fencing/Permanent Wall Wire fencing found at outer side of the mining lease 

area 

Status of Lease Pillas Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 
available at the site 

aubi 

Ro,aou SE kann ) -f mechnmn 

tMe cha 



Photographs of M.L. NO. 49/1983 
 

 

 

 



INSPECTLON REPORT IN cOMPLIANCE rO NCT ORDER DATED 2/08/2022 IN 
THE MATTER OF O.A. 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
a. Name of the Mining Lease M/sJain Stone Crushing-11 

ML No.-50/1979 
Village- Randhisar, Tehsil- Sujangarh 

District- Churu 
0.2700hect. 

1b. Address of the Mining Lease 
C. Area of the Mining Lease 

Mobil le 

2 Date ot Inspection 
3|Type of Industry 

4 Status of the Mining Lease 

d. 9414536593 

12 /09/2022 
Mines 
Cancelled 
CTO was issued for the production capacity of 
51012 TPA which stands valid till31.05.2026 

5 | Status of consent under Air Act, 1981 In reference to cancellation order issued by 
SME Bikaner vide letter no 1898 dated 

09.09.2022, recommendation for revocation 

of CTO has been forwarded to RSPCB Head 

Office Jaipur. 

Status of Consent to operate Conditions found during the inspection at the site: 
S.No. Description of required compliance Observation 

Whether water sprinkling was found Lease was found non-operational during inspection 

carried out at critical points prone to air due to cancellation of mining lease. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Inadequate plantation 
at the site 
Status of Wire Fencing/Permanent WallWire fencing found at outer side of the mihing lease 

3 

Zihe Pomláben mi Manlna ag 
area 

Status of Lease Pillars |Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structureNo rainwater harvesting structure found at the site 

available at the site 
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INSPECTION REPORT IN cOMPLIANCE TO NGT ORDER DATED 2/08/2022 IN 
THE MATTER OF O.A. 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
Sh. Vinod Kumar Bangarwa 

ML No.-53/1978 
Village- Randhisar, Tehsil- Sujangarh 

District-Churu 
0.2550hect. 
9549253529 

2 109/2022 
Mines 
Cancelled 
CTO was issued for the production capacity of 
51012 TPA which stands valid till31.03.2027 

. Name of the Mining Lease 

Ib. Address of the Mining Lease 

C. Area of the Mining Lease 
d. Mobile 

2Date of Inspection 
3 Type of Industry 

4Status of the Mining Lease_ 

In reference to cancellation order issued by 

SME Bikaner vide letter no 1925 dated 
09.09.2022 , recommendation for revocation 

of CTO has been forwarded to RSPCB Head 

office Jaipur, 

S Status of consent under Air Act, 1981 

Status of Consent to operate Conditions found during the inspection at the site: 

S.No.Description of required compliance Observation 
Whether water sprinkling was found Lease was found non-operational during inspection 
carried out at critical points prone to air due to cancellation of mining lease. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Approx. 30 
at the site Inadequate plantation 

Status of Wire Fencing/ Permanent Wall Wire fencing found at outer side of the mining lease 
area 

Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 

available at the site 
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 2/08/2022 INN 
THE MATTER OF O.A. 209/2022 

(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act, 1986) 
a. Name of the Mining Lease Smt. Shanti Devi 

ML No.- 68/1978 
Village- Randhisar, Tehsil-Sujangarh 

District- Churu 

0.2150hect. 
9414086482 

2 09/2022 

| Mines 
Cancelled 

b. Address of the Mining Lease 

C.Area of the Mining Lease 
d. Mobile 

2 Date of Inspection 
5|Type of Industry 
4Status of the Mining Lease 

CTO was issued for the production capacity of 
40107 TPA which stands valid til131.05.2026 

Status of consent under Air Act, 1981 In reference to cancellation order issued by 
SME Bikaner vide letter no 2002 dated 
09.09.2022, recommendation for revocation 
of CTO has been forwarded to RSPCB Head 

| ofmce Jaipur. 

Status of Consent to operate Conditions found during the inspection at the Site: 

S.No. Description of required compliance Observation 
Whether water sprinkling was found Lease was found non-operational during inspection 
carried out at critical points prone to air due to cancellation of mining lecase. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Approx 50 
t the s Adcquate plantation 

Status of Wire Fencing/Permanent WallNo fencing was found at outer side of the mining 
lease area 

Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 
available at the site 

No rain 
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A. 209/2022 

(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act, 1986) 
Sh. Mangtu Ram 

a. Name of the Mining Lease 
ML No.-71/1983 
Village- Randhisar, Tehsil- Sujangarh 

District- Churu 
0.2616hect. 

b. Address of the Mining Lease 

C. Area of the Mining Lease 
d. Mobile 9829453036 

2 Date of Inspection 
3 Type of Industry 
4 Status of the Mining Lease 

12 09/2022 
Mines 
Cancelled 
CTO was issued for the production capacity of 
51012 TPA which stands valid till31.05.20266 

5 Status of consent under Air Act, 1981 In reference to cancellation order issued by 
SME Bikaner vide letter no 1988 dated 

09.09.2022, recommendation for revocation 

of CTO has been forwarded to RSPCB Head 

|office Jaipur. 

Status of Consent to operate Conditions found during the inspection at the site: 
|S.No. Description of required compliance Observation 

Whether water sprinkling was found Lease was found non-operational during inspection 
carried out at critical points prone to air due to cancellation of mining lease. 

pollution._ 
Status of Overburden No overburden found 

Whether adequate plantation was found Inadequate plantation 
at the site 

Status of Wire Fencing/Permanent Wall Permanent wall found at outer side of thã mining 
lease area 

Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 

available at the site 
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A. 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
Sh. Shankar lal a. Name of the Mining Lease 

ML No.-73/1977 
Village- Randhisar, Tehsil- Sujangarh 

District- Churu 
0.1575hect. 

9079723750 
2 /09/2022 

Mines 
Cancelled 
CTO was issued for the production capacity of 

Tb. Address of the Mining Lease 

C. Area of the Mining Lease 
d. Mobile 

2 Date of Inspection 
3Type of Industry 
4 Status of the Mining Lease 

30154 TPA which stands valid till31.05.2023 

Status of consent under Air Act, 1981 In reference to cancellation order issued by 
SME Bikaner yide letter no 1855 dated 
09.09.2022, recommendation for revocation 

of CTO has been forwarded to RSPCB Head 

office Jaipur. 

Status of Consent to operate Conditions found during the inspection at the site: 
S.No. | Description of required compliance Observation 

whether water sprinkling was found Lease was found non-operational during inspection 
carried out at critical points prone to air due to cancellation of mining lease. 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Approx 0 

the site Inadequate plantation at 

Status of Wire Fencing/Permanent Wall Wire fencing found at outer side of the mining lease 
area 

Status of Lcase Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 
available at the site 
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A, 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

a. Name of the Mining L.ease M/sPuniya Blast Supplier 
ML No.- 74/1978 
Village- Randhisar, Tehsil- Sujangarh b. Address of the Mining Lease 

C.Area of the Mining Lease 

d. Mobile 
Date ot lnspection 

ype of lndustry 
Status ot the Mining Lease 

District- Churu 

04916hect 
9413361914 

09/2022 
Mines 

Cancelled 

CTO was issued for the production capacity of 

101470 TPA which stands valid till31.08.2026 

Status of consent under Air Act, 1981 In reference to cancellation order Issued by 
SME Bikaner vide letter no 1890 dated 
09.09.2022 , recommendation for revocation 

of CTO has been forwarded to RSPCB Head 

ofmce Jaipur. 

Status of Consent to onerate Conditions found during the inspection at the site: 
S.No. | Description of required compliance Observation 

hether water sprinkling was found Lease was found non-operational during inspection 
carried out at critical points prone to air due to cancellation of mining lease. 

pollution._ 
Status of Overburden 2. No overburden found 

Whether adequate plantation was found Approx. 40 
at the site Inadequate plantation 

4 Status of Wire Fencing/Permanent Wall Wire fencing found at entry point side of the mining 

Iease area 

5 Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwaler harvesting structure found at the site 

available at the site 
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF 0.A. 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

Sh. Radheshyam 

ML No.-74/1982 
Village- Randhisar, Tehsil- Sujangarh 

District- Churu 
0.5000hect 
9660914399 

2 /09/2022 

Mines 
Cancelled 
CTO was issued for the production capacity of 

127270 TPA which stands valid till 31.07.2027 

a. Name of the Mining Lease 

1b. Address of the Mining Lease 

C. Area of the Mining Lease 
d. Mobile 

2 Date of Inspection 
3 Type of Industry 
4 Status of the Mining Lease 

5 Status of consent under Air Act, 1981 In reference to cancellation order issued by | 
SME Bikaner vide letter no 1959 dated 

09.09.2022, recommendation for revocation 

of CTO has been forwarded to RSPCB Head 

Office Jaipur, 

Status of Consent to operate Conditions found during the inspection at the sit 

S.No. | Description of required compliance Observation 
Whether water sprinkling was found Lease was found non-operational during nspection 

carried out at critical points prone to air due to cancellation of mining lease. 

pollution. 
Status ofOverburden 

No overburden found 

Whether adequate plantation was found Inadequate plantation 

a tne site 
Status of Wire Fencing/Permanent Wall Wire fencing found at outer side of the mining lease 

area 

Status of Lease Pillars 
Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 

available at the site 
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INSPECTION REPORT IN COMPLIANCE 1O NGT ORDER DATED 22/038/2022 IN 
THE MATTER OF O.A. 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
Sh. Tarachand 

ML No.- 76/1983 
Village- Randhisar, Tehsil- Sujangarh 
District- Churu 

0.4500hect._ 
9166867021 
12J09/2022 

|Mines 

a. Name of the Mining Lease 

b. Address of the Mining Lease 

C. Area of the Mining Lease 
d. Mobile 

2 Date of Inspection 
3Type of Industry 

4 Status of the Mining Lease Cancelled 

CTO was issued for the production capacity of 
90753 TPA which stands valid till30.04.2023 

5 Status of consent under Air Act, 1981 In reference to cancellation order issued by 
SME Bikaner vide letter no 1870| 
dated09.09.2022 recommendation for 
revocation of CTO has been forwarded to 

RSPCB Head Office Jaipur, 

Status of Consent to operate Conditions found during the inspectionat the site: 
S.No. | Description of required compliance Observation 

Whether water sprinkling was found Lease was found non-operational during inspection 
carried out at critical points prone to air due to cancellation of mining lease. 
pollution. 
Status of Overburden 2. No overburden found 

Whether adequate plantation was found Inadequate plantation 
at the sitee 
Status of Wire Fencing/Permanent Wall Wire fencing found at outer síde of the Aning lease 

Zane PRamlalien NLAMuia lRoSa_ 
area 

Status of Lease Pillars Lease pillars were found at the time of inspection 

Status of Rainwater harvesting structure No rainwater harvesting structure found at the site 

available at the site 
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INSPECTION REPORT IN COMPLIANCE TO NGT ORDER DATED 22/08/2022 IN 
THE MATTER OF O.A. 209/2022 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 
Sh. Babulal pooniya 

ML No.- 92/1978 
Village- Randhisar, Tehsil- Sujangarh 
District- Churu 

0.4500heet. 
9413693134 

a. Name of the Mining Lease 

1|b. Address of the Mining Lease 

c. Area of the Mining Lease 
d. Mobile 

2 Date of Inspection 
3 Type of Industry 

4Status of the Mining Lease 

12/09/2022 
Mines 
Cancelled 
CTO Was issued for the production capacity of 
80121 TPA which stands valid till30.09.2022 

In reference to cancellation order issued by 

SME Bikaner vide letter no 1995 dated 
09.09.2022, recommendation for revocation 

of CTO has been forwarded to RSPCB Head 

Office Jaipur. 

Status of consent under Air Act, 1981 

Status of Consent to operate Conditions found during the inspection at the site: 

S.No. |Description of required compliance Observation 
Whether water sprinkling was found Lease was found non-operational during inspection 
carricd out at critical points prone to air due to cancellation of mining lease 

pollution. 
Status of Overburden No overburden found 

Whether adequate plantation was found Approx. 40 

he site nadequate plantation 

Status of Wire Fencing/Permanent Wal Wire fencing found at outer side of the mining lease 

area 

Lease pillars were found at the time of inspection Status of Lease Pillars 

Status of Rainwater harvesting structure | No rainwater harvesting structure found at the site 

available at the site 
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NGT O.A. 209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.) 

O 5 OPERATIONAL STONE CRUSHERS LoCATED AT RANDUISAR HLL, TEISIL-SUJANGARH, DISTRICT-CHURU 

Site Address S.No. Name of the unit Unit ID Tehsil District IR On Page No. 
Khasra No.- 343 

Sujangarh Churu -7 
Amar Grit Udyog 28049 

Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 924/31, 926/641 

Village- Randhisar, Tehsil-

Sujangarh, District- Churu 

8-18 

Angira Stone 37977 Sujangarh Churu 

Khasra No.- 653/404 (New 

1022/724) Village-Randhisar, 
Tehsil- Sujangarh, District-

Churu 

19-30 
Anjani Crusher Udyogs 42808 Sujangarh Churu 

Khasra No.- 640/344, 
Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 406 (New 

31-43 
Annapurna Stone Crusher 48310 Sujangarh Churu 

44-5d 
48724 1022/724) Village-Randhisar, 

Tehsil- Sujangarh, District Ashirwad Stone Crusher 
Sujangarh Churu 

Churu 

Khasra No.- 79 51-5* 
Sujangarh Churu 29864 Village-Randhisar, Tehsil 

Sujangarh, District-Churu 
Khasra No.- 841 

6 Ashopa Ind 

50-67 36002 Village- Randhisar, Tehsil-

Sujangarh, District-Churu 
Khasra No.- 367 

7 Bagri Bajari Udyog 
Sujangarh Churu 

G8-74 
52208 Village- Randhisar, Tehsil 

Sujangarh, District- Churu 
Khasra No.- 639/344 

Bhagwati Stone Crushing Ind 
Sujangarh 

8 

Clurd 

75-87 38123 Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 376 (New Khasra| 

9 Bhairav Grit Udyog 
Sujangarh Churu 

No. 736/376) Village Sujangarh 80-13 
Bhawani Grit Udyog 41370 Churu 

10 Randhisar, Tehsil- Sujangarh, | 

District Churu 
Khasra No.-920/643 and 

1098/644 Village- Randhisar, 
Tehsil- Sujangarh, District-

Churu 

94- 1oy 
Choudhary Infra 102282| Sujangarh Churu 

Khasra No.-837/830 

/o5- o9 Village- Randhisar, Tehsil 
Sujangarh, District- Churu 

Khasra No.- 591/348 

12 
Choudhary Stone Crusher 81848 Sujangarh Churu 

Village- Randhisar, Tehsil 

Sujangarh, District-Churu 
Sujangarh Churu o -/2 

13 G.S. Stone Crusher 28044 

Khasra No.- 653/404 

Village- Randhisar, Tehsil-

Sujangarh, District-Chur 
/22 -3 

4 Ganpati Stone Crushing Industries 450 Sujangarh Churu 

Khasra No.- 751/615 

Village- Randhisar, Tehsil 
Sujangarh, District-Churu 

Sujangarh 32 13 S 
15 Godara Stone Crusher 20609 

Churu 

Khasra No.- 29 140 152| Gurukripa Stone Crusher 80963 Village- Randhisar, Tehsil. Sujangarh Churu 

Sujangarh, District- Churu 
Khasra No.- 922/919 

Sujangarh 153-162 Churu Village- Randhisar, Tehsil-

Sujangarh, District-Churu 
17 Hari Om Grit Udyog 44113 

Dell
Textbox
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Khasra No.- 901/894 

I63-1Ce Sujangarh Churu Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No0. 

18 Hari Om Stone Crusher 36709 

Village 69- 17s 
Sujangarh Churu Harsawal Stone Crushing Industries 28059 Randhisar, Tehsil- Sujangarh, 

District- Churu_ 
Khasra No.- 343 

19 

76-1az Sujangarh Churu Village- Randhisar, Tehsil-

Sujangarh, District-Churu 
Khasra No,- 344 

Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 321 

20 J.S.C. Works 28050 

|83- 10 21 
Jai Jagdamba Stone Crushing 48277 Sujangarh Churu 

Industries 

3-13 Sujangarh Churu Village- Randhisar, Tehsil. 

Sujangarh, District- Churu 
Khasra No.- 364 

22 Jai Shree Ram Industry 30282 

/9 22 Sujangarh Churu Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 376 (New Kh No| 

706/376) Village- Randhisar, 
Tehsil- Sujangarh, District-

Churu 

23 Jain Stone Crushing Works 47215 

9o9-9|o Keshav Grit Udyog 29865 Sujangarh Churu 
24 

Khasra No.- 800/790, 827/791| 
12324 Village- Randhisar, Tehsil-

Sujangarh, District- Churu 

Krishna Naresh Kanhiya Industries 11-220 Sujangarhh Churu 
25 

Khasra No.- 320 (New 

Khasara no. 1011/602) Churu 22- 2% M/s Hari Om Crusher Udyog (Old-
Anjani Stone Crusher) 

29858 Sujangarh Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 648/374 

26 

M/s Maa Durga Stone Crushing 227-236 Churu 29906 Village- Randhisar, Tehsil 
Sujangarh, District- Churu 

Khasra No.- 577/315 

(750/577) Village- Randhisar, 
4344Tehsil-Sujangarh, District 

Sujangarh 27 Industries 

237-247 Sujangarh Churu 
28 Mahalaxmi Crusher Udyog 

Churu 
Khasra No.- 347 

Sujangarh Churu 2S7 Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 801/700 

456 29 Maruti Mangal Stone Ind. 

2sC-2 Mateshwari Stone Crusher Sujangarh Churu 28055 Vllage- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.-867/28 

Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 699/373 

30 

2s-213 Om Grit Udyog 37321 Sujangarh Churu 
31 

279- 203 Sujangarh Churu Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.-648/374 

Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 653/404 (New 

Khasra No. 695/404) 

Village- Randhisar, Tehsil 
Sujangarh, District- Churu 

Khasra No. 738/374 

Village- Randhisar, Tehsil 

Sujangarh. District- Churu 

32 Partap Singh 8074 

Pashupati Nath Stone Crusher 
28057 Sujangarh Churu 

33 

a6-3o R.K. Crushing Udyog 30281 Sujangarh Churu 
34 

3-319 35 R.K. Industry 29860 Sujangarh Churu 

Khasra No.- 319 

Churu 327 Sujangarh Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
36 Randhisar Stone Crushing Industries 29862 



Khasra No.- 375 

Sujangarh Churu 2o8-336 Village- Randhisar, Tehsil-

Sujangarh, District-Churu 
Khasra No.- 671/79 

37 Shree Balaji Stone Supplier 458 

Churu 337-344 Sujangarh Village-Randhisar, Tehsil-

Sujangarh, District-Churu 
Khasra No.- 373 

38 Shree Maa Devi Crushing Industries 30968 

347-Ps2 Sujangarh Churu Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
39 Shri Devi Ind. 28060 

Khasra No.- 367 
3S3-3sB Churu Village- Randhisar, Tehsil 

Sujangarh, District- Churu 
Khasra No.- 536/319 

Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 938/918 

43901 Sujangarh 
40 Shri ganesh grit ugyog 

-

3 377 22041 Sujangarh Churu 
41 Shri Jagdamba Stone Crusher 

370-3s6 Sujangarh Churu 47173 Village- Randhisar, Tehsil-
Sujangarh, District- Churu 

Khasra No.- 834/833 

42 Shri Krishna Stone Dust Udhyog 

337-343 Sujangarh Churu 
Shri Maa Veshno Devi Stone Crusher 82833 Village-Randhisar, Tehsil-

Sujangarh, District- Churu 
43 

Khasra No.- 367 

Sujangarh Churu9y-yoy Village- Randhisar, Tehsil-

Sujangarh, District- Churu 
Khasra No.- 376 

44 Shri Shakti Stone Crushing Industries 22039 

yoS- 4I2 
Uma Grit Udyog 11531 Village- Randhisar, Tehsil- Sujangarh Churu 

45 
Sujangarh, District-Churu 



INSPECTION REPORT 

(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Amar Grit Udyog 
(Unit 1)- 28049) 

a. Name of the tndustry 

Khuvra No. 343 LLond Cgm - S03SK 

Village- Randhisar 
Tehsil- Sujangarh 

2 
Tb. Address of the Industry 

District- Churu 

c. E-mai 
d. Mobile 
e. Telephone 

9413361814 

129/2022 
Date of lInspection 

3Type of lndustry 
Nature ot Industry 
5 Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 

Others 

Stone Crushing unit 
Air Polluting_ 

Small 

Orange 

of Operation during inspection: 

Operational/ Non-operational/ Closed/ Any Operational 
Status Non-Operational 
other 

CTO was issued for the production capacity 
of 100 T1PD stone grit which is valid till 
31/12/202 8 Status of consent under Air Act, 1981 

Details of Plant & Machinery: 
. No. Machinery Description 

Primary Jaw Crusher-ol 
Secondary Jaw Crusher- AJl 

Bajril Dust Plant-wjL Jaw Crusher 

2 Vibratory Screen yas 
Water Tankers Borewel 3 Source of waler 

4 DG set (if any) Yes No 

If Yes, then capacity_ KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Deseription of non- compliance Obseryation 

Covfed Whether Jaw crusher was found covered' Partially Covered 
Uncovered 



oy _Nos. of Sides were found covered. 

NILNos. of Sides were tound ungovered. 

Top was tound aeereTed cvered. 

Whether granulator or secondary jaw erusher w:as found Covered Partially Covered 
nered? Uncovered 

N 
Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

fop was tound uncovered cOvered. 

Whether Vibratory Screen was found covered? Partially Covered COver red 

Uncovered 

O Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

Whether Chakki/Dust Machine was found covered? Covered Partially Covered 
. 

Uncovered 
NA 

Nos, of Sides were found covered. 

NOS. of Sides were lound uncOvered. 

Top was found uncovered covered. 

No Whether mechanieal chute was provided with the drop Yes 
point of dust conveyor? 

Whether water storage facility has storage facility of Yes 

llleast 30XXWitres? 

No 

No Wiether hard surface path/muroom road was provided in | Ye 

the premises? 

Whether there is provision of regular cleaning and wetting| Yes 

t the ground within the premises? 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Approx. 

Trecs 
Newly 

Plantation 
122 Nos. 3 00 
20 Nos.SOo m2 

m"2 

Planted 

Saplings 

Adaual Yes No Whether wind breaking wall is provided? 

Nos. of sides were found | IWIetlher boundary ot the unit was demarcated 



demarcaled 

10 Whether water sprinklers were provided at the strategic 

locations: 
Jaw Crusher 

Inlet Yes No 
Outlet Yes NO 

Secondary jaw crusher/Giranulator 
Inlet O 
Outlet Yes 

Outlet of vibratory Screen NO 

I1 Whether Sign Board (including name. address. procduct and es 

production capacity) is provided' 

oita 
R, RSPCB Nau sE kan ) 
R 

AmEthua SgR 

m suk 



M/s Amar Grit Udyog 
 

 

 



M/s Amar Grit Udyog 
 

 

 



M/s Amar Grit Udyog 
 

 

 

         

   
 



M/s Amar Grit Udyog 
 

 

 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Angira Stones 
(Unit ID- 37977) 

a. Name of the Industry 

Khasra No. 924/31. 926/641 

Village- Randhisar CLond cow- q Tb. Address of the Industry Tehsil- Sujangarh 
District- Churu 

c. E-mail 
d. Mobile 

e. Telephone 
2 Date of Inspection 

9462475991 

1209/2022 

3 Type of Industry 
4 Nature of ndustry 
5 Size of Industry: Large/ Medium/ Smal 

Category of Industry: Red/ Orange/ Green/O Others 

Stone Crushing unit 
Air Polluting_ 

Small 
Orange 

Status of Operation during inspection: 7 Operational/ Non-operational/ Closed/ Any Operational 
other Non-Operational 

CTO was issued for the production capacity 
of 10,000 CFT/ Dav stone grit which is valid till 31/05/2023. 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S.N No. Machinery Description 

Primary Jaw Crusher- ol 
Secondary Jaw Crusher- 6 
Bajri/ Dust Plant-0) 

Jaw Crusher 

01, 
Water Tankers 

Vibratory Screen 
Borewell Source of water 

DG set (if any) Tes No 
If Yes. then capacity KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Description of non- compliance Observation Whether Jaw crusher was found covered'? Covered Partially Covered 

Uncovered 



6 Nos. of Sides were found covered. 

NILNos. of Sides were found uncovered. 

Top was found uneOvered covered. 

Partially Covered 
Whether granulator or secondary jaw crusher was lound Covered 

Uncovered 
COvered 

Nos. of Sides were found covered. 

N_Nos. of Sides were found uncovered. 

Top was tound urewered covered. 

Covered 

Uncovered 
Whether Vibratory Sereen was found covered? Partially Covered 

Nos. of Sides were found ed ver 

N Nos. of Sides were found uncovered. 

Top was found iUrcovered cOvered. -

Covered 

Uncovered 
Partially Covered Whether Chakki/Dust Machine was found covered? 

oy 
p Nos. of Sides were found uncovered. 

T'op was found ureerEred 

Nos. of Sides were found covered. 

covered. L 

Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

NO 

No Whether water storage facility has storage facility of Yes 
atleast 300O0litres? 

Whether hard surface path/muro0m road was provided in Yes 
the premises? 

NO 

Whether there is provision of regular cleaning and wetting| Yes 

of the ground within the premi ses? 

No 
Flexible pipe for sprinkling provided? Yes 

No 

Plantation Approx. 
I rees 
Newly 
Planted 

UO Nos. 2 
ocNos. 2600 m2 

Saplings 

T0tal awA: 3sOO 
Adsqual Whether wind breaking wall is provided? No 



Whether boundary of the unit was demarcated? Nos. of sides were tound 
demarcated 

10 Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet Yes No 
Outlet Yes No 

Secondary jaw crusher/Granulator 
Inlet No 

es Outlet 
NO 

Outlet of vibratory screen Yes NO 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

No 

1 (sPE anr) 
( Ro, Rs PCo agai 

mE Chat 

m 
Chuea 

h ) 



M/s Angira Stones 

 

 

 

 

 

 



M/s Angira Stones 

 

 

 

 

 

 



M/s Angira Stones 

 

 

 

 

 

 



M/s Angira Stones 

 

 

 

 

 

 



M/s Angira Stones 

 

 

 

 

 

 



M/s Angira Stones 

 

 

 

 

 

 



M/s Angira Stones 

 

 

 

 

 

 



M/s Angira Stones 

 

 

 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. I986) 

M/s Anjani Crusher Udyog 
a. Name of the Industry (Unit 1D- 42808) 

Khasra No. 653/404 (New 1022/724) 
Village- Raunhisar 
Tehsil- Sujangarn 

CLond. o-239K) 
b. Address of the Industry 

District-Churu 

c. E-mail 
d. Mobile 

e. Telephone 
9414092733 

2 Date of lnspection 
2 109/2022 

| Type of Industry 
4 Nature of Industry 

5 Size of Industry: Large/ Medium/ Smal 
|Category of Industry: Red/ Orangel Green/lOrs 

Others 
Status of Operation during inspection: 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Operational/ Non-operational/ Closed/ Any Operationat 
other 

Non-Operational 

CTO was issued for the production capacity 
of 500 TPD stone grit which is valid till 
31/07/2023. 8 Status of consent under Air Act, 19811 

Details of Plant & Machinerv: 
S. . No. Machinery Description 

Primary Jaw Crusher-ol 
Secondary Jaw Crusher. O 

Bajril Dust Plant- o 
Jaw Crusher 

2 Vibratory Screen 
Source of water Water Tkers Bereweit 

DG set if any) 4 

If Yes heH eapaCIE KVA 

Status of Pullution Control Measures found during the inspection at the site: 
S.No.| Description of non- ComplianCe 
.Whether Jaw crusher was found covered? Observ Hon_ 

Covered 
Aeevere 

PartiallyCoered 



Nos. of Sides were found covered. 

2en6_Nos. of Sides were found uncoyered. 
Top was tound tuacavered covgfed. 

Wlhether granulator or secondary jaw crusher was tound| Coyerytl Partintty¬overed 
cOered: tiivered 

04 Nos. of Sides were found covered. 
2020_Nos, of Sides were found uncoy_red. 
Top was found waeauerect coveÉd. 

| Coyrd 
Lncuvere 

Whether Vibratory Screen was found covered? PertiCavered 

Nos. of Sides were found covered. 
Zud_Nos. of Sides were found uncoyened. 

fed. Top was tound uncauered- 1 

Coyred 
Uncoveree 

Whether Chakki/Dust Machine was found covered? Partinty eovered 

Nos. of Sides were found covered. 

ZeMa_Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

Whether mechanical ehute was provided with the drop Y 
point of dust conveyor? 

Na-Whether water storage facility has storage facility of 
atleast 300Olitres? 

Whether hard surface path/muroom road was provided in 

the premises? 

Whether there is provision of regular cleaning and wetting Ye 
of the ground within the premises? 

6 le-
Flexible pipe for sprinklin: provided? Yey 

Plantation Approx. 

Trees 
Newly 

20 Nos.|So6 
Nos. | 20OS 

40 

m^2 
m2 

Planted 

Saplings 
Totaf rRA ZSoo ma 

_AAsqus 
Whether wind breaking wall is provided? No 

Whether boundary of the unit was denrealed? _04 Nos. of sides were found 



demarcated 

| 10 Whether water sprinklers were provided at the stralcgie 

locations: 
Jaw Crusher 

Inlet 

Outlet 
Secondary jaw crusher/Granulator 

Inlet 
Outlet O 

Outlet of vibratory screen 

11 Whether Sign Board (including name, address, product and 

production capacity) 1s provided? 

( sme ruh ) Ro, RSPeB NajauY 
HtChu 

MC 



M/s Anjani Crusher Udyog 

      

     
 



M/s Anjani Crusher Udyog 

     
 



M/s Anjani Crusher Udyog 

     
 



M/s Anjani Crusher Udyog 

     
 



M/s Anjani Crusher Udyog 

     



M/s Anjani Crusher Udyog 

 

 

 

     
 



M/s Anjani Crusher Udyog 

     



M/s Anjani Crusher Udyog 

 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 198| and Under Section 10 of EP Act. l986) 

M/s Annapurna Stone Crusher 

(Unit TD- 48310) a. Name of the Industry 

Khasra No. 640/344 (Lond Con/.-6SAS *) Village- Randhisar 
Tehsil- Sujangarh 

District- Churu 
b. Address of the Industry 

c. E-mail 
d. Mobile 
. Telephone 

SO9-4239366 

12 09/2022 2 Date of Inspection 

Stone Crushing unit 
Air Polluting 
Small 

3 Type of Industry 
4 Nature of Industry 
5 Size of Industry: Large/ Medium/ Small Category of Industry: Red/ orang urce Orange Others 

Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any | Operational 

other Non-Operational 

CTO was issued for the production capacity of S00 1TPD stone grit which is valid till 31/10/2023 
8 Status of consent under Air Act, I981 

Details of Plant & Machinerv: 
. No. Machinery Description_ Primary Jaw Crusher- Ome 

Secondary Jaw Crusher- T aw 
Bajri/ Dust Plant- one dust machjne 

Jaw Crusher 

Vibratory Screen 
Water Tankers Borewel Source of water 

4 DG set (if any) 
N 

Yes, then capacity KVA 

Status of Pollution Control Measures found during the inspeetion at the site: S.No. Description of non- compliance Obseryation 
Corered 
Uncovered 

Whether Jaw crusher was found covered? 
Partially Covered 



o Nos. of Sides were found covered. 

Nos. of Sides were tound uncovered. 

overed. 
NL 
Top was tound ievered 

Partially Covered Whether granulator or secondary jaw erusher was found Covered 
Uncovered Overed 

Nos. of Sides were found covered. 

NL-Nos. of Sides were found uncovered. 

Iop was found theevered cover�d. 

Whether Vibratory Sereen was found cOVered? Covered Partially Covered 

Uncovered 

o4Nos. of Sides were found covered. 
NILNos. of Sides were found uncovered. 

Top was found uneavered covered. 

Whether Chakki/Dust Machine was found covered? I Partially Covered Covered 

Uncovered 

O _Nos. of Sides were found covered. 

NIL_Nos. of Sides were found uncovered. 

lop was 1ound uncovered covered. 

No Whether mechanical chute was provided with the drop Yess 
point of dust conveyor' 

Whether water storage facility has storage facility of Yes No 

tleast 30OOlitres? 

Whether hard surface path/muroom road was provided in | Yes L | 
he premises? 

No 

Whether there is provision ot regular cleaning and wetting | Yes 

the ground within the prenises? 

No U 
Flexible pipe for sprinkling provided? Yes 

No 

Plantation Approx. 
Trees 

Newly 
Planted 

l6 Nos. 00m2 
Nos.2.2SD m^2 

Saplings 
Totd ea: 26So m 

Basqual Whether vwind breaking wall is provided' Yes 

Whether boundary of the unit was demarcated 0 Nos. of sides were found 



demarciitca 

10 Whether water sprinklers were provided at the strategie 
locations: 

Jaw Crusher 
Inlet Yes No 

Outlet Yes No 

Secondary jaw crusher/Granulator 

Inlet Y No 

Outlet S No 

Outlet of vibratory screen No TC 

Whether Sign Board (including name, address. product iand Yes No 

production capaCity) is provided? 

sIE ronn 
Ro, RJPCB vgc 

DE Cd 

MS SANR 



M/s Annapurna Stone Crusher 

 

 

 

 

 

 



M/s Annapurna Stone Crusher 

 

 

 

 

 

 



M/s Annapurna Stone Crusher 

 

 

 

 

 

 



M/s Annapurna Stone Crusher 

 

 

 

 

 

 

 

 

 

 



M/s Annapurna Stone Crusher 

 

 

 

 

 

 

 



M/s Annapurna Stone Crusher 

 

 

 

 

 

 



M/s Annapurna Stone Crusher 

 

 

 

 

 

 



M/s Annapurna Stone Crusher 

 

 

 

 

 

 



M/s Annapurna Stone Crusher 

 

 

 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Ashirwad Stone Crusher 

a. Name of the Industry (Unit ID- 48724) 

Khasa No. 06 (New 1022/724) CLond anw-6 Bisse 
Village- Randhisar 
Tehsil- Sujangarh N0.338aha 

750 
Ib. Address of the Industry 

District- Churu 

c. E-mail 
d. Mobile 

e. Telephone 

-

9414202713 

12-/09/2022 
2 Date of Inspection 

3 Type of Industry 
Nature of Industry 
Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

Other 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Non-Operational 

CTO was issued for the production capacitr 
o 500 TPD stone grit which is valid till 
31/07/202.3, 8 Status of consent under Air Act. 1981 

Details of Plant & Machinerv: 
Description 

Primary Jaw Crusher- ol 
Secondary Jaw Crusher- o 
Bajri/ Dust Plant- oj 

No. MachineryX 

Jaw Crusher 

2 Vibratory Screen 
Water Tankers Borewell 

3 Source of water 

DG set (it any) No 

TTYes. then capaci KVA 

Status of Pollution Control Measures found during the inspection at the site: 

Obseryation 
Covered 

S.No. Description of non-compliance 
Whether Jaw crusher was found covered' Partially Covered 

Uncovered 



O9 Nos. of Sides were found covered. 

VILNOS. of Sides were tound uncovered. 

Top was found uncovered covered. 

Partially Covered 

Whether granulator or secondary jaw erusher was found| Covered 

cOvered' 
Uncovered 

Nos. of Sides were found covered. 

MILNOs. ol Sides were found uncovered. 

Top was tound tneovered covered. 

Whether Vibratory Screen was found covered" Covered Partially Covered 

Uncovered 

O _Nos. of Sides were found covered. 

BILNos. of Sides were lound uncovered. 

lop was found wheevered covered. 

Covered 

Uncovered 
23 Whether Chakki/Dust Machine was found covered? 

Partially Covered 

o _Nos. of Sides were found covered. 

NOS. of SIdes were found uncovered. 

Top was tound uaeeuered covered 

No Whether mechanical chute was provided with the dropP 

point of dust conveyor? 

Whhether water storage facility has storage lacility of Yes 

alleast 30O00litres? 

No 

No 
Whether hard surface path/muroom road was provided in Yes 

the premises 
morm ocuy Po vi oie 

Whether there is provision of regular cleaning and wetting | Yes I 

of the ground within the premises? 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Plantation APprox. 
Trees 
Newly 

08 Nos.26O m^2 
2S Nos.62S m^2 

Planted 

Saplings 
Tot nAA: 2m 

Whether wind breaking wall is provided? No 

Whether boundary of the unit was demarcated? Nos. of SIdes were foundj 



demarcated 

Whether water sprinklers were provided at the strategie 

locations: 
10 

Jaw Crusher 
O 

Inlet 

Outlet 
Secondary jaw crusher/Granulator 

NO Yes 
Yes 

Inlet O 
Outlet O 

Outlet of vibratory screen Tes 

Whether Sign Board (including name. address. product and Yes 

production capacity) is provided" 
CALuitu 
Ro R&pcs nafau 

smE fatana ) 
mEChum 

Jj 
masGNR 



M/s Ashirwad Stone Crusher 



M/s Ashirwad Stone Crusher 



M/s Ashirwad Stone Crusher 

 



NSPECTION REPORT 
(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act. 1986) 

M/s Ashopa Ind 
(Unit TD- 29864) Name of the Industry 

Khasra No. 79 CLond s. 1 Bghu 0B ) 
Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

b. Address of the Industry 31S0 

C. E-mail 
d. Mobile 
e. Teleplhone 

12/09/2022 2Dale of Inspection 
Type of Industry 

4 Nature of Industry_ 
Size of lndustry: Large/ Medium/ Small_ 

Category of Industry: Red/ Orange/ GreenOr 
Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Non-Operational 
other 

CTO was issued for the production capacitr 
of 20 TPD stone grit which is valid till 
28/02/2023. 8| Status of consent under Air Act. 1981 

Details of Plant & Machinery:-

S. No. Machinery Description 
Primary Jaw Crusher-o 
Secondary Jaw Crusher-
Bajri/ Dust Plant- NuL 

Jaw Crusher 

ol, 
Water Tankers 1 

| Vibratory Screen 
Borewel Source ot water 

Yes 
If Yes, then capacity 

DG set (if any) No 

KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Description f non- complianee Observation 

Covered I 

Uncovered 
Whether Jaw crusher was found covered? P'artially Covered 



o Nos. of Sides were found covered. 

NIL. 
Top was found uneevercd 

covered. 

Nos. of Sides were found uncovered. 

Partially Covered 

Whether granulator or secondary jaw crusher was found Covered 

Uncovered 
COvercd 

DY_Nos. of Sides were found covered. 

-Nl NOS. of Sides were tound uncovered. 

Top was tound uaeeuered cOvered. 

Covered Partially Covered 
Whether Vibratory Screen was found covered? 

Uncovered 

Nos. of Sides were found covered. 

NLNOS. 
Or SIdes were found uncovered. 

Top was found heevered 
covered. 

Partially Covered Covered Whether Chakki/Dust Machine was found covered? 
Uncovered 

NA 
Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 

T Top was found uncovered covered. 

No Whether mechanical chute was provided with the dropPIes 

point of dust conveyor? 

No 
Whether water storage lacility has storage facility of Yes 

atleast 300Olitres? 

No 

Whether hard surface path/muroom road was provided in Yes 

he premises? 

No 
Whether there is provision of regular cleaning and wetting Yes 

of the ground within the premises? 
Flexible pipe for sprinkling provided? Yes 

Appr OX 
Plantation Trees 

Newly 
Planted 

I5 Nos. 3-S m^2 

20 Nos.Soo m2 

Saplings 

Tota| area : 875m 

Ye 
Inadsquao 

No 
Whether wind breaking wall is provided? 



9 Whether boundary of the unit was denarcaled? Nos. of sides were found 

demarcated 

T0 whether waler sprinklers were provided at the strategic 

loeations: 
Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 

Inlet 
Outlet es O 

Outlet of vibratory screen 

Whether Sign Board (including name. address. product and es 
production capacity) is provided?_ 

No 

Duita 
m 

Ro, 
RS PB 

Naguur 

AmEChu 



M/s Ashopa Ind 

     
  



M/s Ashopa Ind 

     
  



M/s Ashopa Ind 

     
 



M/s Ashopa Ind 



M/s Ashopa Ind 

 



NSPECTION REPORT 
(Under Section 24 of the Air Act. 198| and Under Section 10 of EP Act. 1986) 

MA Bagri Bajari Udyog (U'nit ID- 36002) 
a. Name of the Industry 

Khia N. 8al (Lond cow 252 
Village- Randhisar 
Tehsil- Sujangarh b. Address of the Industry 
District- Churu 

C. E-mail 
d. Mobile 
e. Telephone 

9414632697 

12-09/2022 Date of Inspection 

3 Type of Industry 
4 Nature of Industry 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 
Others 
Status of Operation during inspection: 

7 Operational/ Non-operational/ Closed/ Any Onerational 
Other 

Stone Crushing unit 
Air Polluing 
Smal 

Orange 

Non-Operational 

CTO was issued for the production capacity 
of 100 TPD stone grit which is valid till 
31/01/2024 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
No. Machinery Description 

Primiry Jaw Crusher- 01 

Secondary Jaw Crusher-01 
Bajri/ Dust Plant-oi 

Jaw Crusher 

Vibratory Screen 
Borewel Source of water waer inkers 

4 DG set (if any) 
IYes. then cpiCT KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Description of non- compliance Observation 

Covered Whether Jaw crusher was found covered? Partially Covered 
ncovered 



Nos. of Sides were found covered. 
NILNos. of Sides were lound uncovered. 

covered. Top was found uncovered 

Partially Covered Whether granulater or secondary jaw erusher was found Covered 
COvered'? 

. 

Uncovered 

O Nos. of Sides were found covered. 

NL Nos. of Sides were found uncovered. 

Top was found uncoNered covered. 

Whether Vibratory Sereen was found covered? Covered Partially Covered 
Uncovered 

QYNos. of Sides were found covered. 

plENos. of Sides were found uncovered. 

Top was found uncovered covered. 

Whether Chakki/Dust Machine was found covered'? Covered V 

Uncovered 

Partially Covered 

O_Nos. of Sides were found covered. 

NLL Nos. of Sides were found uncovered. 
Top was found uncovered covered. 

Whether mechanical chute was provided with the drop Yes 
nt ot dust conveyor? 

No 

Whether water storage facility has storage facility of Yes / No 
alleast 3000litres? 

Whether hard surface path/muroom road was provided in | Yes 
1he premises? 

No 

Whether there is provision of regular cleaning and wetting | Yes 
t thhe ground within the premises 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Plantation Approx. 
Trees 

Newly 
Planted 

25 Nos. 3E m^2 
sNos. 625 m2 

Saplings 

Total a .d-
Whether w ind breaking wall is provided? Yes No 

Whether boundary of tlhe unit was demurcated? NOs. Of sides were fOund 



demarcated 

10 Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

lnlet Yes 

Outlet 
Secondary jaw crusher/Granulator 

Inlet 

Outlet 
Outlet of vibratory Screen 

NO Yes 
Yes L 
Yes No 

11 Whether Sign Board (including name. address. product and C 

production capacity) is provided? 

Ro RSPO3 nHuv 

AmEChM kan) 

ME &NR 
Mf-I Chusu 

M 
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M/s Bagri Bajari Udyog 

 

       

 

 

 

 

 



M/s Bagri Bajari Udyog 

    

 

   

 

 

 



M/s Bagri Bajari Udyog 

   

 

 

     

 

 

 



M/s Bagri Bajari Udyog 

       

 

 

 

 

 

 



M/s Bagri Bajari Udyog 

       

 

 

 

 



M/s Bagri Bajari Udyog 

      

 

 

 



M/s Bagri Bajari Udyog 

 

 

 

 



INSPECTION REPRT 
(Under Section 24 of the Air Aet. 1981 and Under Section 10 of EP Act. 1986) 

M/s Bhagwati Stone Crushing Ind 
a. Name of the Industry (Unit ID- 52208) 

Khasra No. 367 (Lond. usnl. 2o60 
Village-Randhisar 
Tehsil- Sujiangarh Ib. Address of the Industry 
District- Churu 

C. E-mail 
d. Mobile 
e. Telephone 

9079478759 

12 /09/2022 
Date of Inspection 

Type of Industry 
Nature of Industry 

5 | Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection 
Operational/ Non-operational/ Closed/ Any Operational 

other 

Stone Crushing unit 
Air Polluting 

Small 
Orang 

NorOperational 

CTO was issued for the production capacit 
of 40) TPD stone grit which is valid till 
31/01/2023 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No. Machinery Deseription 

Primary Jaw Crusher- 0I 
Secondary Jaw Crusher- Oj 
Bajri/ Dust Plant- o Jaw Crusher 

OL,y 
Water n 

Vibratory Screen 
Borewell 

3 Source of water 

DG set (if any) Yes 

It Yes. then capiCit KVA 

Status of Pollution Control NMeasures found during the inspetinn at the site: 
S.No. Deseription of non-complianee Observaion 

Whether Jaw crusher was found covered" Covered Partially Covered 
Uncovered 



Nos. of Sides were found covered. 

NIL_Nos. of Sides were found uncovered. 

Top was found wneevered covered. 

Partially Covered Wlielher granulatur or seeondary jaw cruslher was lound Coered 
Uncovered 

Nos. of Sides were found covered. 

NLNos. of Sides were found uncovered. 

Top was found wheavered cOvered. 

Covered 
Uncovered 

Partially Covered 2 Whether Vibratory Sereen was found covered? 

Nos. of Sides were found covered. 

M Nos. of Sides were found uncovered. 

Top was found tweorered covered. 

Whether Chakki/Dust Machine was found covered? Covered Partially Covered 
Uncovered 

oy Nos. of Sides were found covered. 

ILNos. of Sides were found uncovered. 

Top was found uneevered covered 

No Whether mechanical chute Was provided witlh the droP| Yes 

pont ot dust conveyor 

No 
Whether water storage facility has storage tiacility of Yes 

atleast 30Olitres?| 

No Whether hard surlace path/muronm road wis prUvided inYe 

lhe premIses? 

Whether there is provision v! regular cleaning and wetting| Yes 

the grOund within the prenises 

No 

Flexible pipe for sprinkling provided? YèS 
No 

Pprox 

I rees 
Newly 
Planted 

Plantation G Nos.|3IS m^2 
m^2 55 NOS.1375 

Saplings 
Tot ain Adsqua 

m 

Yes No Whether wind breaking wall is provided" 

Nos. of sides were tound 
Whether boundary of the unit was dem.are.ate 



demarcated 

10 Whether water sprinklers were provided at the strategie 
locationsS: 
Jaw Crusher 

Inlet Yes NO 
Outlet Yes 

Secondary jaw erusher/Granulator 
Inlet Yes No 
Outlet NO Yesu 

Yes Outlet ot vibratory screen NO 

Whether Sign Board (including name, address. product and| Yes 

production capacity) is provided: 
No 

ba 

sME lkan ) 
Ro, RIPes Nagau 
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M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 



M/s Bhagwati Stone Crushing Ind 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and U'nder Section 10 of EP Act. 1986 

M/s Bhairav Grit Udyog 
a. Name of the Industry (nit In- 38123) 

Khaa No. 639/344(Lond Canw - Sd64*) Villge- Randhisar 
Tehsil- Sujangarh 
District-Churu 

b. Address of the Industry 

c. E-mail 

u Mobile 
C Telept1one 

Date of Inspection 
3 Type of Industry 
4 Nature of Industry 
SSize of Industry: Large/ Medium/ Small 

Category of lndustry: Red Orange/ Green 
rang 

12209/2022 

Stone Crushing unit 
Air Pollutng 

Small 

Others 
Status o Operation during nspectiom 

7Operatuonal/ Non-operational/ Closed/ Any Operational Non-Operalional 
other 

CTO was issued for the production capacitr 
100 TPD stone _grit which is valid till 
30/06/2024 8 Status of consent under Air Act. 1981 

Details of lant & Machinerv: 
S. No. Machinery Deseription 

Prmay Iaw Crusher ol 

Jaw Crusher 

2 Vibratory Screen olyas 
Wter ankers Borewell 

Source of water 

DG set (it any) 

Yes.then capitCT KVA 

Status of Pollution Control Measures found durin: the inspection at the site 

.No, Deeription of non-compliance Ohserition 
Cred Whether Jaw crusher was tound covered Partially Cmered 
ncosered 



6 _Nos. of Sides were found covered. 

ML_Nos. of Sides were tound uncovered. 

Top was found uneevered Sovered. 

W hether granulator ur secondary jaw eruslher was tound | Covered 

Uncovered 
Partially Covered 

bu_Nos. of Sides were found covered. 
NL Nos. of Sides were found uncovered. 

Top was found aneauered covered. 

Whether V ibratory Sereen was tound covered? Coverea Partially Covered 
Uncovered 

Nos. of Sides were found covered. 

NLNos. of Sides were found unçovered. 
Top was found uneerered covered. 

Whether Chakki/Dust Machine was found covered" Covered Partially Covered 
Uncovered 

O Nos. of Sides were found covered. 
NILNos. of Sides were found uncovered. 
Top was tound theevered covered. 

Whether mechanical chute was provided with the drop Yes pount of dust conveyor? No 

Whether Water storage facility has storage lacility of Yes tleast 300litres? No 

Whether hard surlace path/muroom road was provided in | Yes 
the prenises? No 

moremoad Po Viole 
Whether there is prOViSion of regular cleaning and wetting | Yes 
ot the ground within the premises? 

No 
Flexible pipe for sprinkling provided? Yes| No 

Plantation 
Approx. 

IYo Nos. [looo ces 

Newly 
m^2| 

35 Nos. 81 m2 Planted 

Saplings 
Totl aLA 1F5m 

Yes Adsquali-Whether Wind breaking wall iS provided No 



 

9 Whether boundary of the unit was demarcatea: o NOS. ol sdes were toul 

dCarciled 10 
Whether water sprinklers were provided at the stralegie locations: 
Jaw r usher 

Inlet 

Outlet 
Secondary jaw crusher/Granulator 

Inlet 
Outlet 

Outlet of vibratory screen Yes 
Yes No 

I Whether Sign Board (including name, address. product and Yes 
production capacity) is provided? 

No 

itu 
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M/s Bhairav Grit Udyog 

Latitude 27.894486 

ongituoe 74 510927 
vaton S7 48100 m 
Accuracy 3 4m 
Time 12-09-2022 1157 
Note. onstay 

Latitude 27 834498 

23 421a0 
Accuracy 3 6m . 
me 12-09-202211 57 
Note bhairay 



M/s Bhairav Grit Udyog 

Lattude 
Elevation: 338 48100 m 
ACCuracy 41m 

Time 12-09-2022 11:57 
Note Dna 

Latitude 2/894506 
onotude 74 510905 
Elevations9481DG 
ACcuracy .4 
Time 12-09-2022157 
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M/s Bhairav Grit Udyog 

Latitude 27.894122 
LOigitude 4.510315 
evatrn334 48100 m 

ACCUr00-2022 1150 
Note: bhaifav 

Lattude 27894104 
tude, 74 510284 

Eleviation. 334 4B21G0 m 

ACCuracY 4.3 m 

ime 12-09 2022 11'55 

Hote: Di8iT8 



M/s Bhairav Grit Udyog 

taa 

Latitude 2/8959 
Ongitude 74.510029 
A 00 m 

Time 12-092022 11:55 
Ote oiairay 

Powere 

Latitude 27 893851 
ongitude: 74.509967 
Elevation330 48+100 m 
ACCuracy10m 
ime 12-09-2022 11:55 
Note, bhairav 



M/s Bhairav Grit Udyog 

3ttude 27.893518 
gituGe 74.509983 
Allitude 28: 0t1U0m 

109-2022 11:54 11554 

Note bhairav Powered by NoteCan 

-

dnoe 284J0 
e s09765 

Tme 12-09-2022 12 01 

MGe bhamm 
Puntind by oteCe 



M/s Bhairav Grit Udyog 

Latrtude 2/894354 
Flevation 

acy. 5 3m 
m 

Time: 12-09-2022 12.01 
Note uanav 

d by NlotaCam 

Latitude 27 894167 

Longitude 74 509751 
081100 m 

Accun 
Time: 12-09-2022 1200 
Note: bhairay 



M/s Bhairav Grit Udyog 

Latitude 27.3943 
Longitude 74 509393 

evatrn 150 811U m 

12-09-2022 1200 
Note: bhattav 

Lsttude 27894292 
Longtude74.510166 
eatin 335.48+100 m 
AcCuracy 46 m 
Tine 12-99-2022 11 59 
onairay 



M/s Bhairav Grit Udyog 

t 

atitrdie Latitude: 27.894257 
10154 

337 48100 m 
Accuracy: 4.4 m 

Time: 12-09-2022 11:59 
Note bhairov 

nnaitude: 74 50178 
Longitu Elevafion. 330 a UU m 

ACC .09-2022113 
Roward by NoteCa Note: bhairav 



M/s Bhairav Grit Udyog 

Latitude, 27.894276 
Long.tude 74.50978 
Elevafion: aH.4s1 TU T 

Tim 12-09-2022 12:02 
Nale bhaitav 



INSPECTION REPORT 

(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Bhawani Grit Udyog (Unit ID- 41370) 

a. Name of the Industry 

Khasa No. 376 (New Khasra No. 736/3761 

illage- Randhisar 
LLond Cond. -2000) 

b. Address of the Industry Tehsil- Sujangarh 
District-Churu 

c. E-mail 
d. Mobile 
e. Telepthone 

9414402266 

12 m9/2022 
2 Date of Inspection 

Stone Crushing unit 
Air Polluting_ 
Small 

| Type of lndustry 
4Nature ot Industry_ 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

7 Operational/ Non-operational/ Closed/ Any | Operational 

other 

range 

Non-Operational 

CTO was issued for the production capacits 
of 400 TPD stone grit which is valid till 
31/01/202 8 Status ol consent under Air Act, 1981 

Details of Plant & Machinerv: 
Descriplion 

Primary Jiaw Crusher O 

Secondary Jiw Crisher NIL 

Bajril Dust Plant- N\L 

S. No. Machiner 

Jaw Crusher 

2 Vibratory Screen 
Water Tankers Brtwcl 

3 Source of water 

DG set (it any) No 

IT Yes, hen capaciy KVA 

Status of Pollution Control Measures found during the inspeetion al the sitee 

S.No. Description vf non- compliance 
I Whether Jaw crusher was found covered? 

Observation 
Covered w P'aartially Covereed 
ncovered 



09_Nos. of Sides were found covered. 

NL_Nos. of Sides were found uncovered. 

op was found uacauered covered. 

Partially Covered 
Whether granulator or secondry jaw erusher was found Cyvered 

Unkovered 
cOvered 

NA Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 

Top was found useewered covered. 

Corered Partially Covered 
Whether Vibratory Screen Was found covered? 

Uncovered 
* 

Nos. of Sides were found covered. 

NINos. of Sides were found uncovered. 

Top was found Lncauered covered. 

Partially Covered Covered 

Uncovered 
Whether Chakki/Dust Machine was found covered? 

NA Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 

Top was found uncovered cOvered. 

No 
Whether mechanical chule was provided with the drop Y6 

point of dust conveyor? 

No Whether water storage facility has storuge 1acility of Ye 

atleast 3000itres? 

No 
Whether hard surface path/muroom ro:ad was prOvided in| Yes 

the premises? 

Wliether ldiere is provision ol regular clcaning ad wetting Yes I| 

ot ihe grund wilhin the premises 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Approx. 
Trees 
Newly 
Planted 

Plantatio 
IS Nos. | 325 
20Nos.Soo 

m2 
m 1^2 

Saplings 
Tofay anAA E75m 

Adsquals-Whether wind breaking wall is provided? Yes No 

helher boundary of the unit was demareated" Nos. of sides were foundd 



demmrcalcd 

Whether water sprinklers were provided at the strategic 
locations: 

10 

Jaw Crusher 
lnlet Yes L No 

Outlet Yes NO 
Secondary jaw crusher/Granulator 

NO net 
Outlet NO 

Outlet of vibratory screen Yes No 

No Whether Sign Board (including name, address, product and Yes 

production capacity) is provided? 

Daita 

E kamen)y o Ro, 
RS PCB 

Nagur 

H0EChul 
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M/s Bhawani Grit Udyog 

     
 



M/s Bhawani Grit Udyog 



M/s Bhawani Grit Udyog 

 



INSPECTION REPORT 
Under Section 24 of the Air Act. 198I and Under Scecion 10 of EP Act. 1986) 

M/s Choudhary Infra 
a. Name of the Industry (Unit ID- 102282) 

Khasra No, 920/643 and 1098/644 
Village- Randhisar 
Tehsil- Sujangarh 

ord cow-12090 *) 
b. Address of the Industry 

District- Churu 

C. E-mai 
d. Mobile 

e. Teleplhone 
9950032002 

2 Date of Inspection 
209/2022 

Stone Crushing unit 
Air Polluting 

Small 

Type of Industry 
4 Nature of Industry 

Size of Industry: Large! Mediun/ Small 
Category of Industry: Red/ Orangel Green/ 

Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

other 

Orange 

Non-Operational 

CTO was issued for the production capacits 
of 2000 TPD stone grit which is valid till 
31/12/2030 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No.| Machinery Description 

Primary Jaw Crusher- o 
Secondary Jaw Crusher am Uuwh 
Bajri/ Dust Plant- p aw Crusher 

Vibratory Screen_ 
Water Tankers Borewell 

Source of water 

TeS No DG set (if any) 
|It Yes. then capaci KVA 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 
Covered w 

Uncovered 

S.No. Description of non-compliance Partially Covered 
Whether Jaw crusher was found covered? 



o_Nos. of Sides were found covered. 
NILNos. of Sides were found uncovered. 

Top was tound uHeoNETEel Covered. 

Partially Covered Whether granulator or secondary jaw crusher was found Covered 

Uncovered 
cOTered 

o Nos. of Sides were found covered. 

NI NOS. of Sides were found uncovered. 

Top was tound uncavered covered. 

Partially Covered 7 Whether Vibratory Sereen was found covered? Covered 

Uncovered 

o Nos. of Sides were found covered. 

MILNos. of Sides were found uncovered. 

Top was found uneauered covered. 

Whether Chakki/Dust Machine was found covered? Partially Covered Covered 
Uncovered 

Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 

covered. 

NA 

Top was found ueeverEd 

No 
Wliether mechanical chute was proVided with the drop| Yes 

point of dust conveyor? 

No 
Whether water storage facility has storage facility of Yes 

atleast 3000litres? 

Whether hard surface path/muroom road was provided in Yes 

the premises? 

No 

No Wlhether there is provision of regular cleaning and wettingXes 

of the grund within the premises? 
Flexible pipe for sprinkling provided? Yes 

No 

Approx. 
I rees 

Newiy 

Plantation 
50 Nos. 12S m2 

Nos.2 37 S0 
m"2 

Planted 

Saplings 
Total Plnt4Ha, S000 m 

Hdggsal 
Yes NO 

W'hether wind breaking wall is provided? 



9 Whether boundary of the unit was demarcated? Nos. of sides were found 
demarcaled 

10 Whether water sprinklers were provided at the strategic 
locations: 

Jaw Crusher 

Inlet Yes 
Outlet Yes I No 

Secondary jaw crusher/Granulator mu 
Inlet NO 
Outlet Yes 

Outlet of vibratory screen Yes No 

Whether Sign Board (including name, address, product and Yes 
production cupacity) is provided' 

11 
No 

sME Sikuna) H 
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Amech SE. 
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M/s Choudhary Infra 

     
 



M/s Choudhary Infra 

     
 



M/s Choudhary Infra 

     
 



M/s Choudhary Infra 

     
 



M/s Choudhary Infra 

     
 



M/s Choudhary Infra 

     
 



M/s Choudhary Infra 



M/s Choudhary Infra 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act. 1986) 

M/s Choudhary Stone Crusher (Unit ID-
81848) a. Name of the Industry 

Khasta No. 837/830 CLond ww.-21b2) Village- Randhisar 
Tehsil- Sujangarh 

District- Churu_ 

b. Address of the Industry 

c. E-mail 
d. Mobile 
e. Telephone 

9660173387 

2 Date of Inspection /09/2022 

3 Type of Industry 
4Nature of Industry 

5 Size of Industry: Large/ Medium/ Small 
6Category of Industry: Red/ Orangel Green/ 

Others 
Status or Operation during inspection: 

7 Operational/ Non-operational/ Closed/ Any Operational 
other 

Stone Crushing unit 
Air Polluting_ 
Small 

Orange 

Non-Operational 

CTO was issued for the production capacity 
of 500 TPD stone grit which is valid tll 
31/08/20311 8 Status of consent under Air Act, 1981 

Details of lPlant & Machinerv: 
S. No. Machinery Description 

Primary Jaw Crusher- OJ 

Secondary Jaw Crusher 

Bajri/ Dust Plant pi 
Jaw Crusher 

Vibratory Screen 
Source of water Water TaDkers Borewell 

4 DG set (if any) No 

|T Yes, then capacity KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Description of non- compliance Observation 

Covered 

|Uncovered 

Whether Jaw crusher was found covered? 
Partially Covered 

O Nos. of Sides were found covered. | 



NILNos. of Sides were found uncovered. 

Top was found uneerered covered. 

2.1 Whether granulator or secondary jaw crusher was lound | Covered Partially Covered cOvered? Uncovered 

o Nos, of Sides were found covered. 
NLNos. of Sides were found uncovered. 
Top was found untovered covered. 

Whether Vibratory Screen was found covered'? Covered Partially Covered 
Uncovered 

O_Nos. of Sides were found covered. 
NINos. of Sides were found uncovered. 

Top was found uneewered cOvered. 

Whether Chakki/Dust Machine was found covered? Covered Partially Covered 
Uncovered 

0 Nos. of Sides were found covered. 
NIL_Nos. of Sides were found uncovered. 

Top was found uneevered covered. 

Whether mechanical chute was provided with the drop Yes N 
point of dust conveyor? 

No 

Whether water storage facility has storage facility of Yes No alleast 30O0litres? 

Whether hard surface path/muroom road was provided in| Yes 
the premises? 

NO 

Whether there is provision of regular cleaning and wetting Yes T 
of the ground within the premises? 

No 
Flexible pipe for sprinkling provided? Yes 

No 

Plantation Apprc A. 

Trees 
Newly 

O+ Nos.|S 
Mo NOS.|00 O 

m2 

m2 
Planted 

Saplings 

Whether wind breaking wall is provided? Adsquas Yes No 

Whether boundary of the unil was demarcaled? Nos. of sides were found 
demarcated 



10 Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

No 
NO 

Inlet Yes 

Outlet Yes 

Secondary jaw crusher/Granulator 
Inlet No Tes 

Yes No Outlet 
Outlet of vibratory screen Yes No 

No Whether Sign Board (including name, address, product and Yes 

production capacity) 1s provided?_ 

(stE Fana ) Ro RsPcB N ngcher 
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M/s Choudhary Stone Crusher 

 

    



M/s Choudhary Stone Crusher 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s G.S. Stone Crusher (Unit ID- 28044) 
a. Name of the Industry 

Khasra No. 591/3.18 CLond cg 1000 
Village-Randhisar 
Tehsil- Sujangarh 

District- Churu 
b. Address of the Industry 

C. E-mai 
d. Mobilee 
e. Telephone 

9636361199 

2/09/2022 
Date of Inspection 

Stone Crushing unit 
Air Poluting 

Small 

3 Type of Industry 
4 Nature of Industry 

5 Size of Industry: Large/ Medium/ Small _ 
6Category of Industry: Red/ Orange/ Green/ Oran: 

Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

other 

range 

Non-Operational 

CTO was issued for the production capacit 
of 500 1TPD stone grit which is valid till 
31/01/2024 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 

. No. Machinery Deseription 
Primary Jaw Crusher-o 
Secondary Jaw Crusher- 02 
Bajril Dust Plant-o2 Jaw Crusher 

O 
Water Tankers 

Vibratory Screen Borewell 
Source of water 

DG set (if any) No 4 
If Yes. then capic KVA 

Status of Pollution Control Measures found during the inspection at the site: 

S.No. | Description of non- compliance Observation 
Covered P'artially Covered 

Whether Jaw crusher was found covered 
Cncovered 



oy_Nos. of Sides were found covered. 

NLNos. of Sides were found uncovered. 

Top was tound uHeewered covered. 

Partially Covered 

Whether granulator or secondary jaw erusher ws toundCoverea 
cOvered' Uncovered 

o_Nos. of Sides were found covered. 

NLNos, of Sides were tOund uncovered. 

Top was tound wacaveed covered. 

Whether \ ibratory Sereen was found covered? Covered Partially Covered 

Uncovered 

64Nos. of Sides were found covered. 

NL Nos. of Sides were found uncovered. 

Top was found umeevered covered. 

Partially Covered Covered 
Uncovered 

Whether Chakki/Dust Machine was found covered'? 

oy_Nos. of Sides were found covered. 

NILNos. of Sides were iound uncovered. 

Top was found uncaered covered. 

Whether mechanical chute was provided with the drop Yes No 

poit of dust conveyor? 

Whether waler storage facility has storage facility of Yes 

atleast 3000litres? 

NO 

No Whether hard surface path/muroom road was provided inYes 
the premises? 

Whether there is provision of regular eleaning and wettingYes 
o1 the ground withn the premises? 

No 

Flexible pipe for sprinkling provided? Yes 

No 

Approx 
Trees 

|| Newly 
Planted 

Plantatio 
12- Nos. 300 

30 Nos. 200D m2 
m2 

Saplings 

Tut A', A3gDm 
hdsquaiu 

Whether wind breaking wall is provided? Yes NO 

Whether boundary of the unil wis denarcaled? O Nos. of sides were tound 



demarcated 

Whether water sprinklers were provided at the strategie 

locations: 
10 

Jaw Crusher 
Inlet 

Yes O 

Outlet 
Yes 

Secondary jaw crusher/Granulator 

Inlet 
Yes NO 

Outlet 
Yes O 

Outlet of vibratory screen 
Tes 

NO 

I Whether Sign Board (including name, address. product and Yes 
production capacity) is provided?_ 

No 

nita 
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M/s G.S. Stone Crusher 

     
 



M/s G.S. Stone Crusher 

     
 



M/s G.S. Stone Crusher 

     
 



M/s G.S. Stone Crusher 

     
 



M/s G.S. Stone Crusher 

     
 



M/s G.S. Stone Crusher 

     
 



M/s G.S. Stone Crusher 

     
 



M/s G.S. Stone Crusher 

     
 



M/s G.S. Stone Crusher 

     
 

 



INSPECTION REPQRT 
(Under Section 24 of the Air Act. 1981 md Under Sectuon 10of EP Act. 1986) 

M/s Ganpati Stone Crushing Industries 
(Unit ID- 450) a. Name of the Industry 

Khasra No. 653/404 (Lonk Co -2S24) 
Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

1 | b. Address of the Industry 

C. E-mail 
d. Mobile 
e. Telephone 

9928194501 

12 /09/20022 
2 Date of Inspection 

3 Type of Industry 
4 Nature of Industry 
5 Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green 

6Ohers 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Status of Operation during inspection: 
7 Operational/ Non-operational/ Closed/ Any Operational 

other 

Non-Operational 

CTO Aplication dated 19/01/2022 is 
pending at Head Office Level 

8 Status of consent under Air Act. 198I 

Details of Plant & Machinerv: 
S. No._ Machinery Description 

Primary Jaw Crusher- o| 
Secodary Jaw Crusher- NIL 

Bajril Drust Plant- Oj 
Jaw Crusher 

2 Vibratory Screen 
W ater, Kers Torewel 

Source of water 

DG set (if any) 
Ir Yes. then capiCy KAT 

Status of Pollution Control Measures found during the inspection at the sile: 

S.No. | Description of non- eompliance Obseryrfion 
Cfed 

tcVeTed 

Whether Jaw crusher was found covered? PartiaBEered 

04 Nos. of Sides were found covered. 



2n9Nos. of Sides were found uncovered. 

Top was found tacauered covéred. 

2.1 PartiallyCovered Whether granulator or secondary jaw erusher was found| Coyered 
covered? |Lneevered 

NA 4\Nos. of Sides wek found covered. 

ZAnG_Nos. of Sides were und uncovered. 
Top was fodyud uncovered covered. 

Coveped 7 
Baeavered 

Partiatty tovered Whether Vibratory Sereen was found covered'? -. 

Nos. of Sides were found covered. 

ZHO Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

Whether Chakki/Dust Machine was found covered? Covered 
Uheovered 

PartiaHy Covered 

D4_Nos. of Sides were found covered. 
2019Nos. of Sides were found uncvered. 

Top was found +aeeveTed coered. 

Whetlier mechanical chute was provided with the dropYe 
t of cdust conveyor? 

Whether water storage facility has storage lacility of 
atleast 3000litres? 

hether hard surface path/muroom road was provided in Yes 
the premises? 

Whether there is provision of regular cleaning and wetting|Ys 

ol the ground within the premises? 

Ne 
Flexible pipe for sprinkling provided ¥e 

Plantation Approx. 
Irees 
Newly 

14 Nos. 3S6 m^2 

Nos.25o m2 

Planted 

Saplings 
16 00 m 

AAaquat 
Total arA 

Whether vwind breaking wall is provided? 

D4 
demarcated 

Nos. of sides were found Whether boundary of the unit was demarcated? 



10 Whether water sprinklers were provided at the strategie 
locations: 

Jaw Crusher 

Inlet 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 

Outlet 
Outlet of vibratory screen 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

O 

uiwa 
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M/s Ganpati Stone Crushing Industries 

     
 



M/s Ganpati Stone Crushing Industries 

     
 



M/s Ganpati Stone Crushing Industries 

     
 



M/s Ganpati Stone Crushing Industries 

     
 



M/s Ganpati Stone Crushing Industries 

     
 



M/s Ganpati Stone Crushing Industries 

     
 

 



INSPECTION REPORT 

(Under Section 24 of the Air Act. 1981 and Under Section 10 of 1:P Act. 1986) 

M/s Godara Stone Crusher 

a. Name of the Industry (Unit ID- 20609) 

Khusra No. 751/615 (Lond conl.- 10D0) Village- Randhisar 
Tehsil- Sujangarh Ib. Address of the Industry 
District-Churu 

C. E-mail 
d. Mobile 

|e. Telephone 
978440148 

122/09/2022 
2 Date of Inspection 

3 Type of Industry 
4 Nature of Industry 
5Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspectio: 

Operational/ Non-operational/ Closed/ Any Operational 

other 

Stone Crushing unit 
Air Polluting 

Small 
Orange 

Non-Operational 

CTO Was issued for the production capacitr 
of 200 TPD stone grit which is valid till 
31/10/2033 8 Status of consent under Air Act, 1981 

Details of Plant & Machinery:-
S. No. Machiner Description 

Primary Jaw Crusher- ol 
Secondary Jaw Crusher-Ol 

Bajri/ Dust Plant- dsmantled 
Jaw Crusher 

Vibratory Screen 
Source of water Water Tiankers Borewel 

DG set (if any) No 

Yes, then capacily KVA 

Status of Pollution Control Measures found during the inspection at the sile: 

S.No. | Description of non- compliance Observation 
Covered Whether Jaw crusher was found covered? Partially Covered 
ncovercd 



Nos. of Sides were found covered. 

ILNos. ot Sides were 1ound uncovered. 

Top was found uteovered covered. 

Partially Covered 
Whether granulator or secondary jaw crusher was found | Covered 

Uncovered 
OVeTed 

o4 
NL_Nos. of Sides were found uncovered. 

Top was found uvweerered covered. 

Nos. of Sides were found covered. 

Partially Covered Covered 

Uncovered 
Whether Vibratory Sereen w as found cOvered? 

Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 

covered. Top was found uncouered 

Whether Chakki/Dust Machine was found covered? Covered Partially Covered . 

Uncovered 

P Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 

Top was tound uncovered covered. 

No Whether mechanical chute was provided with the drop Yes 
poit of dust conveyor? 

Wlhether waler stor:age facility has stor.age facility of Yes 
tlea 30Olitres" 

No 

Wlwther hard surface path/nuronum road wa provided in Yes 
te remIses? 

No 

Whiether there is provisivn of regular cleaning and wetting| Yes / 

tlie ground within the preises 
No 

Flexible pipe for sprinkling provided? Yes 
No 

Plantation Pprox. 
Trees 
Newls 
Planted 

1S Nos. 3+S m2 
oS1000 m^2 

Saplings 
Tofal aN |3 HnuF 

Aquats Whether vwind breaking wall is provided? Ye No 



Whether boundary of the unit was demarcated? NOs. nt stdes Were found 

demarcated 

10 Whether water sprinklers were provided at the strategic 

locations: 
Jaw Cnisher 

Inlet 

Outlet Yes 

Secondary jaw crusher/Granulator 
Inlet 

Outiet 
Outlet of vibratory screen e 

Whether Sign Board (including name, address. product and es 
production capacity) is provided? 

7 

(sE ann) rmEchu Ro, RspcA rMg 



M/s Godara Stone Crusher 

     
 



M/s Godara Stone Crusher 

     
 



M/s Godara Stone Crusher 

     
 



M/s Godara Stone Crusher 

     
 



M/s Godara Stone Crusher 

     
 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act, 198I and Under Section 10 of EP Act. 1986) 

M/s Gurukripa Stone Crusher 
(Unit ID- 80963) a. Name of the Industry 

Khasra No. 29 Lomd uow J%u40 m Village- Randhisar 
Tehsil- Sujangarh Tb. Address of the Industry 
District- Churu 

C. E-mai 
d. Mobilee 
e. Telephone 

9982618489 

I2/09/2022 
2 Date of Inspection 

L3 Type of Industry 
4 Nature of Industry 

5Size of Industry: Large/ Medium/ SmallL 
Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

7 Operational/ Non-operational/ Closed/ Any Opeçational 

other 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Non-Operational 

CTO was issued for the production capacity 
of 850 TPD stone grit which is valid till 
31/08/2032 8 Status of' consent under Air Act, 1981 

Details of Plant & Machinerv: 

. No. Machinery Description 
Primary Jaw Crusher- O 
Secondary Jaw Crusher-0 
Bajri/ Dust Plant- 0D I Jaw Crusher 

| Vibratory Screen 
Water Tankers Borewell 

Source of water 

4 DG set (1f any) TCS No 

If Yes, then capacil KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Description of non- compliance Observation 

Covered Whether.Jaw crusher was found covered? Partially Covered 
Uncovered 



O Nos. of Sides were found covered. 

NIL Nos. of Sides were found uncovered. 

Top was found uneovred 
covered. 

Whether granulator or second:ary jaw erusher was found Covered L T Partially Covered 

covered' 
Uncovered 

o4 Nos. of Sides were found covered. 

NICNos. of Sides were found uncovered. 

Top was found neevered covered. 

Covered T 
Uncovered 

Partially Covered Whether Vibratory Sereen was found covered? 

Nos. of Sides were found covered. 

AJLNos. of Sides were found uncovered. 

Top was found tAeeuered covered. 

Covered Partially Covered 7 
Uncovered 

.. Whether Chakki/Dust Machine was found covered'? 

0 Nos. of Sides were found covered. 

NLNos. of Sides were found uncovered. 

cOvered. Top was found uneevered 

No 
Whether nechanical chute was provided with the drop| Yes 

point of dust conveyor? 

No Whether water storage facility has storage facility of| Yes 

llleast 30OOlitres? 

No Whether hard surtace path/muroom rOad was provided in| Yes 

the premises? 

Wiether here is provision of regular cleaning and wetting | Yes 

O1 the grOund within the premises? 

No 
Flexible pipe for sprinkling provided'? Yes 

No 

7 Plantation Approx. 
Trees 8Nos. ooG m2 
Newly 
Planted 

<ONos 2000 m 

Saplings 
Total au,Y0oom 

madsquals 
No Whether wind breaking wall is provided? Yes 



9 Whether boundary of the unit was demarcaled? Oy NOs. of sides were found 

demarcated 

10 Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet Yes No 
Outlet Yes No 

Secondary jaw crusher/Granulator 
Inlet sYesL 

Yes 

No 

Outlet No 
Outlet of vibratory Screen Yes No 

Whether Sign Board (including name, address. product and Yes 
production capacity) is provided? 

NO 

Ro, RSPCA Na 
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M/s Gurukripa Stone Crusher 

     
 



M/s Gurukripa Stone Crusher 

     
 



M/s Gurukripa Stone Crusher 

     
 



M/s Gurukripa Stone Crusher 

     
 



M/s Gurukripa Stone Crusher 

     
 



M/s Gurukripa Stone Crusher 

     
 



M/s Gurukripa Stone Crusher 

     
 



M/s Gurukripa Stone Crusher 

     
 



M/s Gurukripa Stone Crusher 

     
 



M/s Gurukripa Stone Crusher 

     
 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

M/s Hari Om Grit Udyog 
a. Name of the Industry (Unit ID- 44113) 

Khasra No. 922/919 (CLor co-DOD) 
Village- Randhisar 

Tehsil- Sujangarh Ib. Address of the lndustry 
District- Churu 

C. E-mal 
d. Mobile_ 
e. Telephone 

9982499834 

09/2022 
2 Date of Inspection 

| Stone Crushing unit 
Air Polluting_ 

Small 

3 Type of Industry 
4 Nature of Industry 
5 Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation duringinspection: 
Operational/ Non-operational/ Closed/ Any Operational Non-Operational 

other 

CTO was issued for the production capacity 
of 800 TPD stone _grit which is valid till 
31/12/2032, Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 

S. No. Machinery Description 
Primary Jaw Crusher- o2 

Secondary Jaw Crusher-o 2 

Bajril Dust Plant-A| Jaw Crusher 

ol, 
Water Tankers 

Vibratory Scree Borewell 

Source of water 

DG set (1f any) No 

If Yes, then capacity KVA 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 
Covered V 

Uncovered 

S.No. Description of non-compliance I Partially Covered Whether Jaw crusher was found covered' 



o _Nos. of Sides were found covered. 

NL_Nos. of Sides were found uncovered. 

covered. 
Top was found heavered 

Wiether granulator or secondaary jaw erusher wias found Covered L T Partially Covered 

Overed? Uncovered 

o Nos. of Sides were found covered. 

NL_Nos. of Sides were found uncovered. 

Top was found tncovered covered. 

Covered T 
Uncovered 

Partially Covered Whether Vibratory Sereen was found covered? 

o Nos. of Sides were found covered. 
_NLNoS. of Sides were found uncovered. 

Top was found theevered covered. 

2.3 Whether Chakki/Dust Machine was found covered? Partially Covered Covered T 
Uncovered 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

No Whether mechanical chute was provided with the drop Yes 

point of dust conveyor? 

Whether water storage facility has storage facility of Yes 

tleast 300Olitres? 
No 

Whether hard surface path/muroom road was provided in | Yes 
Ihe premises? 

No 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

No 
Flexible pipe for sprinkling provided? Yes 

No 

Plantation Approx. 
Trees 20 Nos.| 50O 

Nos. 1000 
m"2 

m^2 Newly 
Planted 

Saplings 
Totai area : 26 o0 m 

Lnadsquao 
No Whether wind breaking wall is provided? 



9 Whether boundary of the unit was demareled? Nos. of Sides were tound 

demarcated 

10 
whether water sprinklers were provided at the strategie 
locations: 
Jaw Crusher 

Inlet Yes No 

Outlet Yes No 

Secondary jaw crusher/Granulator 
Inlet No Yes 

Yes 
Yes 

Outlet No 
Outlet of vibratory screen No 

Whether Sign Board (including name, address. product and| Yes 

production capacity) is provided? 
No 

ait 
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M/s Hari Om Grit Udyog 

     
 



M/s Hari Om Grit Udyog 
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M/s Hari Om Grit Udyog 
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INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Hari Om Stone Crusher 

a. Name of the Industry (Unit ID- 36709) 

Khuwra No. 01/894 (Land Cond Supo ) Village- Randhisar 
Tehsil- Sujangarh Ib. Address of the Industry 
District-Churu 

C. E-mail 
d. Mobile 
e. Telephone 

9982499834 

122109/2022 2 Date of Inspection 

3|Type of Industry 
4 Nature of Industry 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green 

Others 
Status of Operation during inspection: 

7Operalional/ Non-operational/ Closed/ Any Operational 

other 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Non-Operational 

CTO was issued for the production capacitr 
of 450 TPD stone grit which is valid till 
31/10/2031, 8Status ol consent under Air Act, 1 981 

Details of Plant & Machinerv: 
S. No. | Machinery Description 

Primary Jaw Crusher-ol 
Secondary Jaw Crusher- NIL 
Bajri/ Dust Plant- Oj 

Jaw Crusher 

2 Vibratory Sereen 
Water Tankers Borewell 

SOurce of water 

DG set (if any) Yes No 

|Ir Yes, ihen capicity KVA_ 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. | Description of non-compliance Observation 

Covered WhetherJaw crusher was found covered' / Partially Covered 
Uncoverea 



Nos. of Sides were found covered. 

dLNos. of Sides were found uncovered. 

Top was found uncaersd cOvered. 

Whether granulator or secondary javW erusher was found Covered T Partially Covered 
. 

Uncovered COvere 

O Nos. of Sides were found covered. 
HNos, of Sides were found uncovered. 

Top was found uncovered 
NA 

cOvered. 

Whether Vibratory Screen was found covered? Covered Partially Covered 
Uncovered 

04_Nos. of Sides were found covered. 

NILNos. of Sides were found uncovered. 

Top was found uneorered cOvered. 

.3 Whether Chakki/Dust MMachine was found covered? Covered Partially Covered 
Uncovered 

Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 

Top was found uneevered covered. 

No Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

NO Whelher water storage lacility has storage racility o 
atleast 300O0litres? 

Whether hard surtface path/muroom road was provided in Yes NO 

tne remises? 

d Whether there is provision of regular cleaning and wetting| Yes 
of the ground within the premises? 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Plantation APprox. 

Irees 
Newly 
Planted 

O Nos. 2S m^2 
20 NOS. Soo m"2 

Saplings 
Total uUN: 52S m 

inelauati 
Whether wind breaking wall is provided? Yes No 



Whether boundary of the unit was dlenircated? Nos. of sides were tound 
demarcated 

Whether water sprinklers were provided nt the strategie| 
locations: 
Jaw Crusher 

Inlet Yes NO 
Outlet Yes No 

Secondary jaw erusher/Granulator 
Inlet 

Outlet 
Outlet of vibratory screen No Yes 

Whether Sign Board (including name. address, product and Yes 
production cupacity) is provided? 

No 

ouita SE Tkanan) Ro RSPCA Naju 
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M/s Hari Om Stone Crusher 

       

     
 



M/s Hari Om Stone Crusher 

     
 



M/s Hari Om Stone Crusher 

     
 

  



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Harsawal Stone Crushing Industries 

(Unit ID- 28059) a. Name of the Industry 

Khasra No. 324 (Lomd Csmw - 2660 Village- Randhisar 
Tehsil- Sujangarh Ib. Address of the Industry 
District- Churu 

C. E-ma 

d. Mobile 
e. Telephone 

941 4085239 

2 Date of Inspection 
1209/2022 

3 Type of Industry 
4 Nature ot Industry_ 

5 Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ CGreen/ 

Others 
Status of Operation during inspection: 

7 Operativnal/ Non-operaional/ Closed/ Any Operational 
other 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Non-Operational 

CTO was issued for the production capacity 
of 560 TPD stone grit which is valid till| 
30/08/2032. 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
Deseription 

Prinmiry Jaw Crusher-02 
Secondary Jaw Crusher- 6l 

Bajri/ Dust Plant- 6ojL 

S. No. Machinery 

Jaw Crusher 

O, 
Water Tankers 

Vibratory Screen 
Borewell 

3 Source of water 

DG set (if any) 

| Yes. then capacity KVA 

Status of Pollution Control Measures found during the inspetion at the site: 
Observation 
Covered || 

| Uncovered 

S.No. | Description of non-compliance 
Whether Jaw crusher was found covered? Partially Covered 



Oy Nos. of Sides were found covered. 

LNos. of Sides were found uncovered. 

Top was found uncovered covered. 

Partially Covered Whether granulator or secondary jaw crusher was found Covered 

Uncovered COvered? 

oyNos. of Sides were found covered. 

NL_ Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

2.2 Whether Vibratory Sereen was found covered'" Covered Partially Covered 
Uncovered 

O_Nos. of Sides were found covered. 

NIL Nos, of Sides were found uncovered. 
Top was found uneevered covered. 

Whether Chakki/Dust Mlachine was found covered? Covered Partially Covered 

Uncovered 
Nos. f Sides were found covered. 

Nos. of Sides were found uncovered. 

Top was found uncdered covered. 

Whether mechanical chute was provided with the drop YesL T 
pont of dust conveyor" 

No 

Whether water storage facility has storage facility of Yes U No 
itleast 3000litres? 

Whether hard surface path/muroom road was provided in Yes / No 
the premises? 

Whether there is provision of regular cleaning and wetting Yes No 
O lhe ground within the premises? Flexible pipe for sprinkliny provided? Yes 

No 

7 Plantation Approx. 
Trees 

Newly 
Planted 

Nos.62S m2 

250 
Nos. m^2 

ID 

Saplings 
Totaf aea B1S m 

Thanals Wlhether w ind breaking wall is provided? Yes No 



Whether boundary of the unit was demarcaled? Nos. of sicles were lound 

demareated 

10 Whether water sprinklers were provided at the strategic 

locations 
Jaw Crusher 

Inlet Yes NO 

Outlet Yes NO 

Secondary jaw crusher/Granulator 
No Yes L 

Yes 
Yes L 

Inlet 
Outlet No 

Outlet of vibratory Screen NO 

11 Whether Sign Board (including name, address, product and| Yes 
production capacity) is provided 

NO 

Dauucta 
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M/s Harsawal Stone Crushing Industries 
 

     
 



M/s Harsawal Stone Crushing Industries 
 

     
  



M/s Harsawal Stone Crushing Industries 
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NSPECTION REPORT 
(Under Section 24 of the Air Aet. 198| and Under Section 10 of EP Act. 1986) 

M/s J.S.C. Works (Unit ID- 28050) 
a. Name of the Industry 

Khira No 34 (Lond Con 0B ) 
Village- Randhisar 
Tehsil- Sujangarh 
District-Churu 

b. Address of the Industry 

c. E-mail 
d. Mobile 
e. Telephone 

9413361814 

12 /09/2022 
2 Date of Inspection 

Stone Crushing unit 
Air Polluting_ 
Small 

3 Type of Industry 
4 Nature of Industry 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Orange 
Others 
Status of Operation during inspection: 

7 Operational/ Non-operational/ Closed/ Any Operational 
other 

Non-bperational 

CTO Was issued for the production capacitr 
of 200 TPD stone grit which is valid till 
31/01/2023 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No. Machinery Deseription_ 

Primary Jaw Crusher-VI 
Secondary Jaw Crusher- NIL 

Bajri/ Dust Plant- oj 
Jaw Crusher 

Vibratory Screen 
Water Tankers Borewell 

3 Source of water 

DG set (it any) Yes No 

Ir Yes, then capacity KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Description of non- compliance Observauon 

Covered 
Uncoered 

Whether Jaw crusher was found covered? Irtially Covered 



0 _Nos. of Sides were found covered. 

NI_Nos. of Sides were \ound uncovered. 

Top wa tound theevered covered. 

Partially Covered Whiether granulator or secondary jaw erusher was found Covkred 

Uncobered COercu 

O4 _Nos. of Sides werefound covered. 

NILNOS. of Sides were fodnd uncovered. 

Top was found uacoered covered. 

Wihether Vibratory Sereen was found covered? Covered L I 

Uncovered 
Partially Covered 

O Nos. of Sides were found covered. 
NL Nos. of Sides were found uncovered. 
Top was found uncovergd covered. 

Whether Chakki/Dust Machine was tound covered? Covered 1 

Uncovered 
Partially Covered 

O9Nos. of Sides were found covered. 
NILNos. of Sides were found uncovered. 

Top was found uaeevered covered. 

Whether mechanical chute was provided with the drop Yes 
o1t ot cdust conveyor? 

NO 

Whether Water storage facility has slorage lacility of Yes 
itleast 30O0litres? 

No 

Whether hard surtace palh/nmuroom road was proVIded in | Yes 

the premises? 
No 

Whether there is provision of regular eleaning and wetting | Yes 
of the ground within the premises? 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Plantation Approx. 
Trees 
Newly 
Planted 
Saplings 

Total aUa, 34S m 

OS Nos.12S 
1o NOS. 2SO 

m2 
m'2 

Fnodsqvalo Whether wind bre:aking wall is provided? Yes No 

Whether boundary of the unit was dem:irc:iled? eO3Nos. of sides were found 



demarcated 

10 Whether water sprinklers were provided at the strategiec 
locations: 
Jaw Crusher 

Inlet Yes 
O Outlet 

Secondary jaw crusher/Granulator 
Inlet No 

Outlet No 

VO Outlet of vibratory Screen 

No Whether Sign Board (including name, address, product and Yes 

production capacity) is provided? 

CSME kaner) 
ko, RPB v4gu 

s 
ArmE Chuu SN 

ME-ICA 



M/s J.S.C. Works 
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INSPECTION REPORI 
Under Section 24 of the Air Act. 198I and Under Section 10 of EP Act. 1986) 

M/s Jai Jagdamba Stone Crushing 

IndustricCs 
a. Name of the Industry (Unit ID- 48277) 

Khasra No. 341 LLond cenl. - IS1Sw Village- Randhisar 
Tehsil- Sujangarh b. Address of the Industry 
District- Churu 

C. E-mail 
d. Mobile 
e. Telephone 

9414086482 

1L09/2022 2 Date of Inspection 
3 Type of Industry 
4 Nature of Industry 
5 Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 
Others 
Status of Operation during inspection: 

7 Operational/ Non-operational/ Closed/ Any Operational 

Stone Crushing unit 
Air Polluting 
Small 
Orange 

Non-Operational 
other 

CTO was issued for the production capacits 
of 400 TPD stone grit which is valicd till 
30/04/2023 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No. Machinery_ Description 

Primary Jaw Crusher- dj 

Secondary Jaw Crusher- 02 

Bajri/ Dust Plant- o 
Jaw Crusher 

2 Vibratory Screen 
Water ankers Borewell 3 Source of water 

DG set (if any) 
IT Yes. then capaCit KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Deseription of non-compliance Obseryation 

Covcred Whether Jaw crusher was found covered? Partially Covered 
Uncovered 



o4Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 

Top was tound uncauered covered. 

Partially Covered 
Whether granulator or secondary ja crusher was tound | Covered L 

Uncovered 
cOered 

o Nos. of Sides were found covered. 

nNI Nos. of Sides were found uncovered. 

Top was found uneevered covered. 

Partially Covered Covered T| 
Uncovered 

2.2 Whether Vibratory Sereen Waus found covered'? 

o4Nos. of Sides were found covered. 

NILNos. of Sides were tound uncovered. 

Top was found uneevered covered. 

Partially Covered 2.3Whether Chakki/Dust Machine was found covered? Covered 

Uncovered 

Nos. of Sides were found covered. 

NILNos. of Sides were found uncovered. 

covered. Top was found uneevered 

No Whether mechanical ehute was provided with the drop| Yes 

point ol dust conveyor? 

Whether water storage facility has storage facility of Yes No 
atleast 300Olitres? 

No 
Whether hard surlace path/muroom road was prOvided in Yes 

the premises? 

Wiether there is provision ot regular cleaning and welting | Yes 

of the ground wilhin tie premises: 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Approx. 
Trees 
Newly 
Planted 

Plantation 
J Nos. 275m2 
23 Ns. S F5 m^2 

Saplings 
Totu aA, 8So m 

Adequale 
No Whether wind breaking wall is provided? Yes 



9 
Whether boundary of the unit was demarcated 64 Nos. of sides were tound 

demarcated 

10 Whether water sprinklers were provided at the strategie 
locations 
Jaw Crusher 

Inlet es O 

Outlet es NO 

Secondary jaw crusher/Granulator 
Inlet Yes 
Outlet es No 

Outlet of vibratory screen Yes L No 

Whether Sign Board (including name, address. product and Yes No 

production c:ipacity) 1S provided? 

sME ikane ) Ro, RSPC8 nafyy EChus 
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M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 



M/s Jai Jagdamba Stone Crushing Industries 
 

 



INSPECTION REPORT 
Under Section 24 of the Air Act. 1981 and Under Secion 10 of EP Act. 1986) 

M/s Jai Shree Ram Industry 
(Unit ID- 30282) a. Name of the Industry 

KlaNra No. 321 CLond co. -126Sn 

b. Address of the Industry Tehsil- Sujangarh 
District-Churu 

c. E-ail 
d. Mobile 
e. Telephone 

73003.0189 

|2/09/2022 
2 Date of Inspection 

Type of lndustry 
4Nature of Industry 
5 Size of Industry: Large/ Medium/ Small 

6Calegory of lndustry: Red/ Orange/ Green/ 
Others 
Status of Operation during inspection: | 
Operational/ Non-operational/ Closed/ Any Operational 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Non-Operational 
other 

CTO was issued for the production capacity 
of 450 TPD stone grit which is valid till| 
01/07/2032 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No. Machinery Deseription 

Primary Jaw Crusher- o) 

Secondary Jaw Crusher- o 
Bajri/ Dust Plint- 6t NL 

Jaw Crusher 

Vibratory Screen 
Source of water Waler ankers Borewell 

DG set (if any) No 
If Yes, then capact KVA 

Status of Pollution Control Measures found during the inSpetion at the site: 
S.No. Description of non-compliance Observation Whether Jaw crusher was found covered? 

COvered V P'artially Covered 
Uncovered 



O Nos. of Sides were found covered. 

P NOs, of Sides were lound uncovered. 

Top was found uncavered covered. 

Partially Covered W hether granulator or secondaary jaw erusher was tound Covered 

covered" Uncovered 

o Nos. of Sides were found covered. 

I Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

Whetlher Vibratory Sereen was found covered' Covered Partially Covered 
Uncovered 

04 Nos. of Sides were found covered. 

NIL Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

Whether Chakki/Dust Machine was found covered? Covered Partially Covered 
AUncovered 

DY Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

Whether eehanical ehute was provided with the drop Yes 
poini ot dust conveyor 

No 

Wether Waler storage lacilily has storage tacility of| Yes 

il least i000litres 
No 

Whether hard surface path/muroom road was provided in| Yes 
Ihe premises 

No 

Wlhether there is provision of regular cleaning and wetting | Yes I 
of the ground within the premises? 

( No 
Flexible pipe for sprinkling provided? Yes 

VO 

Plantation Approx. 
Trees 
Newly 
Planted 

10 Nos.26m2 
|HS Nos. 12 m2 

SaplingsL 
Tatl aUa :1375m 

Whiether vind breaking w:all I provided" Masquas Cs No 



Nos. of Sides were lound 9 Whether boundary of the unit was demarcated? 

demarcated 

10 Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet Yes No 
Outlet Yes No 

Secondary jaw crusher/Granulator 

p Inlet Yes No 
Outlet Yes No 

Outlet of vibratory screen Yes No 

11 .Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

No 

Dauuty 
SmE kanca o RSpes NL 
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M/s Jai Shree Ram Industry 

 

 

     
 



M/s Jai Shree Ram Industry 

 

     
 



M/s Jai Shree Ram Industry 

 

     
 



M/s Jai Shree Ram Industry 

 

     
 



M/s Jai Shree Ram Industry 

 

     
 



M/s Jai Shree Ram Industry 

 

     
 



M/s Jai Shree Ram Industry 

 

     
 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Jain Stone Crushing Works 
(Unit ID- 47215) a. Name of the Industry 

Khuasra No. 36 CLond. CoN. -SoSD Village- Randhisar 
Tehsil- Sujangarh b. Address of the Industry 
District- Churu 

C. E-mai 
d. Mobile 

e. Telephone 
9549900O09 

12 109/2022 
2 Date of Inspection 

Stone Crushing unit 
Air Polluting 

3 Type of Industry 
4 Nature of Industry 
5Size of Industry; Large/ Medium/ Small 

Category of Industry: Red/ Orangel Green/ Orange Others 
Status of Operation during inspection: 

7 Operational/ Non-operational/ Closed/ Any Operational 
other 

Small 

Non-Operational 

CTO was issued for the production capacity 
of 1600 CFT/Dav stone grit which is valid till 
01/07/2032. 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No. Machinery Deseription_ 

Primary Jaw Crusher- o| 

Secondary Jaw Crusher- O 

Bajri/ Dust Plant- NIL 
Jaw Crusher 

Vibratory Screen 
Water ankers Borewel1 

Source of water 

DG set (if any) Ye/ No 

Ir Yes, then capacity KVA 

Status of Pollution Control Nleasures found during the inspection at the site 
S.No.| Description of non- compliance Observation 

Covered Whether Jaw erusher was found covered? Partially Covered 
Uncovercd 



G Nos. of Sides were found covered. 

NM-NOS. ot SIdes were lound uncovered. 

covered. Top was tound uncovered 

P'artially Covered 
W hether granulator or secondary jaw erusher was found Covered 

Uncovered cOered 

o _Nos. of Sides were found covered. 

NIL Nos. of Sides were found uncovered. 
Top was tound tneauered covered. 

Whether Vibratory Sereen was found covered'? Covered Partially Covered 
Uncovered 

o _Nos. of Sides were found covered. 

-N Nos. of Sides were found uncovered. 

Top was found-+meavered covered. 

Whether Chakki/Dust Machine was found covered? Covered Partially Covered | 
Uncovered 

Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

NA 

Top was found uncovered covered. 

Whether mechanical chute was provided with the drop| Yes 
pont of dust conveyor? 

No 

Whether water storage lacility has storage facility of| Yes No 
atleast 30itres? 

Wheter hard surlace path1/muroom road was provided in| Yes 
tie premises? 

NO 

Whether here is provision of regular cleaning and wettingYes 

of the ground within the premises? 

No 

Flexible pipe for sprinkling provided? Yes 
No 

Plantation Approx 

Irees 
Newly 
Planted 

122 Nos. 30 0 
Sg Nos. 

1375 
m2 
m'2 

Saplings 

16Aal anua 167SS 
Adsquai Whether wind breaking wall is provided? Yes No 



Whether boundary of the unit was demarcated? 
Nos, ot sides wCTe lound 

cdemarealed 

T0 Whether water sprinklers were provided at the strategic 

locations: 
Jaw Crusher 

Inlet 
CS 

Outlet 
Secondary jaw crusher/Granalator 

Inlet es NO 

Outlet 
Cs 

Outlet of vibratory screen es NO 

Whether Sign Board (including name. address, product andYe 

production capacity) Is provided? 

No 

SE »kanel) 
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M/s Jain Stone Crushing Works 

     
   



M/s Jain Stone Crushing Works 

     
 



M/s Jain Stone Crushing Works 

     
 



M/s Jain Stone Crushing Works 

     
 



M/s Jain Stone Crushing Works 

     
 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Keshav Grit Udyog (Unit ID- 29865) 
a. Name of the Industry 

Khasra No. 376 (New Kh No 706/376) 
Village- Randhisar 
Tehsil- Sujungarh 

District-Churu_ 

Cond con/-I000 
b. Address of the Industry 

C. E-mail 
d. Mobile 
e. Telephone 

9414402266 

209/2022 2 Date of Inspection 

3 Type of Industry 
4 Nature of Industry 

5Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

Operational/ Non-operational/ Closed/ Any | Operational 
other 

Stone Crushing unit 
Air Polluting 
Small 

I Non-Operational 

CTO was issued for thee production capacity 
of 500 1TPD stone grit whiclh _is valicd till 
31/01/20232 8Status ol consent under Air Act. 1981 

Details of Plant & Machinerv: 
S. No. Machinery Description 

Primary Jaw Crusher- ol 
Secondary Jaw Crusher- Of 

Bajri/ Dust Plant- 0 
Jaw Crusher 

Vibratory Screen 
Source of water Water Tagkers Borewell 

4 DG set (if any) No 

If Yes. then capacit KVA 

Status of Pallution Control Measures found during the inspection at the site: 
S.No. | Description of non- compliance Observation 

Covered 
Whether Jaw crusher was found covered? Partially Covered 

Uncovered 

Nos. ot Sules Were tound votered 



Nos. of Sides were found uncovered. 
Top was found uncoueree /covered. 

Whether granulator or secondary jaw erusher was found | Covered 

Uncovered 
Partially Covered 

covered' 

Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 
Top was found uncovered covered. 

Whether Vibratory Sereen was found covered? Covered Partially Covered 
Uncovered 

Nos. of Sides were found covered. 

NINos. of Sides were found uncovered. 
Top was found uneewered covered. 

Whether Chakki/Dust Machine was found covered? Covered Partially Covered 
Uncovered 

6 Nos. of Sides were found covered. 
NINos. of Sides were found uncovered. 
Top was found eecevered covered. 

Whether mechanical chute was provided with the drop Yes 7 No 
pnt of dust conveyor? 

Whether waler storage facility has storage lacility of Yes 
atleast 3000litres? 

No 

Whether hard surface path/muroom road wus provided in | Yes No 
the prenises? 

Whether there is provision of regular cleaning and wetting 
ot the ground within the premises? 

1 No 

Flexible pipe for sprinkling provided? Yes 
No 

Plantation Approx. 
Tr 

Newly 
Planted 

05 Nos.12-5 m2 
20 Nos.5o0 m2 

Saplings 
7otal UUL_625 m2 

Whether wind breaking wal is provided? Yes No 

Whether boundary of the unit was demarcated? o Nos. of sides were found 
demarcated 



10 Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet Yes NO 
Outlet Yes No 

Secondary jaw crusher/Granulator 
Inlet Yes No 
Outlet Yes No 

Outlet of vibratory screen Yes NO 

11 Whether Sign Board (including name. address. procduct and Yes 

production capacity) is provided? 
No 

Daia 
C SmE slans ) 

ra 

Jh 

Ro RSP3 Nafau HrrNEChu 

ME 
hua 



M/s Keshav Grit Udyog 

     
 



M/s Keshav Grit Udyog 

     
 



M/s Keshav Grit Udyog 



M/s Keshav Grit Udyog 

 



INSPECTION REPORI 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Krishna Naresh Kanhiya Industries 

(Unit ID- 12324) a. Name of the Industry 

Khasra No. SO0/790. 827/791 
Village- Randhisar 
Tehsil- Sujangarh 

District-Churu 
b. Address of the Industry CLomd cew-I600) 

C. E-mail 
d. Mobile 
e. Telephone 

9928614385 

1/09/2022 2 Date of Inspection 
3 Type of Industry 

4 Nature of Industry 
5 Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

7 Operationall Non-operational/ Closed/ Any Operational 
other 

Stone Crushing unit 
Air Polluting 
Small 
Orange 

Non-Operatiunal 

CTO was isSued for the production capacitr 
of 1000 TPD stone grit which i_ valid till| 
30/04/2033 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No. Machinery Description_ 

Primary Jaw Crusher- o) 
Secondary Jaw Crusher- 0 2 
Bajri/ Dust Plant o 

Jaw Crusher 

Vibratory Screen 
Source of water Water ankers borewell 

DG set (if any) s No 

If Yes. then capacity KVA 

Status of Pollution Control Measures found during the inspection at the sile: 
S.No. Description of non- compliance Observation 

Covered Whether Jaw crusher was found covered? Partially Covered 

Uncovered 



Nos. of Sides were found covered. 
NL_Nos. of Sides were tound uncovered. 

1 op was found uteerered cOvered. 

Whether granulator or secondary jaw crusher was found| Covered Partially Covered 
Covered' Uncovered 

04 Nos. of Sides were found covered. 

NiL Nos. of Sides were found uncovered. 
Top was found Hmeevered covered. 

. Whether Vibratory Sereen was found covered? Covered Partially Covered 
Uncovered 

O9 Nos. of Sides were found covered. 
NILLNos. of Sides were found uncovered. 
Top was found unce*ered covered. L 

2.3 Whether Chakki/Dust Machine was found covered? Covered Partially Covered 
Uncovered 

o_Nos. of Sides were found covered. 
NINos. of Sides were found uncovered. 
Top was found uncovered covered. 

Wheiher mechanical chute was provided with the drop Yes 
pon ol dust conveyor? 

No 

Whether water storage facility has storage lacility of Yes 
atleast 3000litres? 

No 

Whether iard surface path/muroom road was provided in Yes | No 
TIhe premises? 

Whether there is provision of regular eleaning and wetting| Yes 
of the ground within the premises? 

No 

Flexible pipe for sprinkling provided? Yes 

No 

Plantation PPr 

Trees 
Newly 
Planted 

0 Nos. 250 m2 
6S Nos.|1625 m^2 

Saplings 
Totl aUn 157 

Yes 
Adlquad 

Whether wind breaking wall is provided' No 



9 Whether boundary of the unit was demarcaled? Nos. ot sides Were tound 

demarcated 

0 Whether water sprinklers were provided at the strategic locations: 
Jaw Crusher 

NO Yes 
Yes 

Inlet 

Outlet 
NO 

Secondary jaw crusher/Granulator 
Inlet Yes L No 
Outlet Yes No 

Outlet of vibratory screen Yes No 

No 
Whether Sign Board (including name, address, product and| Yes 

production capacity) is provided? 

Ro RsP3 M c nE SE an) 
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M/s Krishna Naresh Kanhiya Industries 

     
 

     



M/s Krishna Naresh Kanhiya Industries 

 

     



M/s Krishna Naresh Kanhiya Industries 

 

     



M/s Krishna Naresh Kanhiya Industries 

 

 



M/s Krishna Naresh Kanhiya Industries 

     
 



M/s Krishna Naresh Kanhiya Industries 



M/s Krishna Naresh Kanhiya Industries 

 



INSPECTION REPORTI 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Hari Om Crusher Udyog (Old Anjani | 
Stone Crusher) 
(Unit ID- 29858) a. Name of the Industry 

Khasra No. 320 (Lond cow -2S29m) 
Village- Randhisar 

Tehsil- Sujangarh b. Address of the Industry 
District- Churu 

c. E-mail 
d. Mobile 
e. Telephone 

9982499834 

12-/09/2022 
Date of Inspection 

3 Type of Industry_ 
4 Nature of Industry 
5Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 

oOthers 

Stone Crushing unit_ 
Air Polluting 
Small 

Orange 

Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

other 

Non-Operational 

CTO was issued for the production capacitv 
of 250 TPD stone grit which is valid til1 
30/11/2032. 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No. Machinery Description 

Primary Jaw Crusher- 6 
Secondary Jaw Crusher- N 

Bajri/ Dust Plant- b Jaw Crusher 

Vibratory Screen 
Water Tapkers Borewell 

Source of water 

4 DG set (if any) No 

If Yes, then capac KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. 1Description of non-compliance 

Whether Jaw crusher was found covered" 
Observation 

Coyered Partially Covered/ 



Uncovered 

Nos. of Sides were found covered. 

NILNOs. of Sides were found uncovered 

Top was found uncovered ceverd. 

Partially Covered 
Whether granulator or secondary jaw erusher was tound | Covered 

Uncovered 
2.1 

cOvered? 

Oy_Nos. of Sides were found covered. 

W Nos. of SIdes were tound uncovered 

Top was found uncaverad covered. 

Covered 
Uncovered 

Partially Covered Whether Vibratory Screen was found covered? 

OY_Nos. of Sides were found covered. 

IL Nos. of Sides were found uncovered. 

Top was found heavered covered. 

2.3 Whether Chakki/Dust Machine was found covered? Covered Partially Covered 

Uncovered 

O Nos. of Sides were found covered. 

O1Nos. of Sides were found uncovered. 

Top was found ncavpred covered. 

No Whether mechanical chute was provIded with the drop Yes 

pomt of dust conveyor? 

Wlether water storage facility has storage tacility of| Yes 

tleast 300Olitres? 

NO 

No 
Whether hard surface path/muroom road was provided in Yes 

tlhe premuses 

Whether there is proVision of regular cleaning and wetting| Yes / No 

of the ground within the premises? Flexible pipe for sprinkling provided? Yes 
No 

Plantation Approx. 

Trees 
Newly 

O Nos. 250m2| 
15 Nos. 31S m^2 

Planted 

Saplings 
Total aua !62Sm 

Inadsguatii 
No W hether Wind breaking wall is provided 



O Nos. of sides were loun 9 Whether boundary of the unil was demircated? 
demarcated 

0 Whether water sprinklers were provided at the strategie 

locations 
Jaw Crusher 

Inlet 

Outlet 

Yes L No 
Yes NO 

Secondary jaw ernusher/Granulator 
NO Inlet 

NO Outlet 
Yes NO Outlet of vibratory screen 

No Whether Sign Board (including name. address., product and Yes 

production capacity) is provided? _ 

Ro, RSpL3 Nagun 
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M/s Hari Om Crusher Udyog 



M/s Hari Om Crusher Udyog 



M/s Hari Om Crusher Udyog 

 



INSPECTION REPORT 

(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act. 1986) 

M/s Maa Durga Stone Crushing Industries 

(Unit ID- 29906) a. Name of the Industry 

Khasra No. 6S/374 (Lod Cont. -2000 
Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

b. Address of the Industry 

C. E-mail 
d. Mobile_ 
e. Telephone 

6375416866 

I09/2022 
2 Date of Inspection 

Stone Crushing unit 
Air Polluting 

Small 

| Type of Industry 
4 Nature of Industry_ 
5 Size of Industry: Large/ Medium/ Smal 

Category of Industry: Red/ Orange ureenOrange 

Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

other 

Non-Operational 

CTO was issued for the production capacitr 
of 300 TPD stone grit which is valid till 
31/12/2022 8Status of consent under Air Act. 1981| 

Details of Plant & Machinerv: 
Description 

Primary Jaw Crusher-0 
Secondary Jaw Crusher- O 
Bajri/ Dust Plant- M 

. No. Machinery 

Jaw Crusher 

2 Vibratory Screen 

Water Tankers Borewel 
Source ot water 

DG set (t any) No 

If Yes. then capacIt KVA_ 

Status of Pollution Control \Ieasures found during the inspection at the site 
S.No. Description of non- Compliance Observation 

Covered 

Uncovered 

1 Whether Jaw crusher was found covered? Partially (Covered 



o4 
N_Nos. of Sides were tound uncovered. 

Top was found uncaveed covered. 

Nos. of Sides were found covered. 

Parti:ally Covered 
Wether granulator or secondary jaW crusher was toundCovered 

Jncovered 
Nos. of Sides weie found covered. 

I_Nos. of Sides were found uncovered. 

Top was tound uncoveted covered. 

Covered Partially Covered 

2.2 Whether Vibratory Sereen was found covered? 
Uncovered 

Nos. of Sides were found covered. 

N _Nos. of Sides were tound uncovered. 

I op was found uncovered covered. 

d Partially Covered Whether Chakki/Dust Machine was found covered? NA 
Uncovered 

Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 

covered. Top was found uncovered 

No Whether mechanical chute was provided with the drop| Yes 

point of dust conveyor? 

Whether water storage facility has storage facility of Yes I No 

alleast 30Olitres? 

Whhether hard surface path/muroom road was provided inYes T| 

the premises? 

No 

Whether there is provision ot regular cleaning and wetting Yes 
of the ground within the premises 

No 

Flexible pipe for sprinkling provided? Yes 
No 

APprox. 
Trees 
Newly 
Planted 

Plantation Nos. 27S m^2 

3 
Nos.150 m°2 

Saplings 
Total weA 0Zm 

Adsqual 
No Yes Whether wind breaking wall is provided? 



Whether boundary of the unit was demarcated? o Nos, of sides Were tound 

demarcated 

Whether water sprinklers were provided at the strategic 
locations: 

T0 

Jaw Crusher 

Inlet Yes U 
Outlet Yes 

Secondary jaw crusher/Granulator 
Inlet Yes L 

Yes L 

NO 

Outlet 

Outlet of vibratory screen 
No 

TCs L No 

Whether Sign Board (including name. address. product and Yes 

production capacity) is provided? 
No 

Daita 
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M/s Maa Durga Stone Crushing Industries 



M/s Maa Durga Stone Crushing Industries 



M/s Maa Durga Stone Crushing Industries 



M/s Maa Durga Stone Crushing Industries 



M/s Maa Durga Stone Crushing Industries 



M/s Maa Durga Stone Crushing Industries 

 









M/s Mahalaxmi Crusher Udyog 

 

 

 

 



M/s Mahalaxmi Crusher Udyog 

 

 

 

 



M/s Mahalaxmi Crusher Udyog 

 

 

 

 



M/s Mahalaxmi Crusher Udyog 

 

 

 

 



M/s Mahalaxmi Crusher Udyog 

 

 

 

 



M/s Mahalaxmi Crusher Udyog 

 

 

 

 



M/s Mahalaxmi Crusher Udyog 

 

 

 

 



M/s Mahalaxmi Crusher Udyog 

 

 

 



INSPECTIiON REPORT 
(Under Section 24 of the Air Act. 1981 and Under Secion 10 of EP Act. 1986) 

M/s Maruti Mangal Stone Ind. 
(Unit ID- 456) a. Name of the Industry 

Khasra No. 347 (Lond Cemv. 16DO 
Village- Randhisar 
Tehsil- Sujangarh 1b. Address of the Industry 
District- Churu 

C. E-ma 
d. Mobile 
e. Telephone 

9602337007 

12-/09/2022 
2 Date of Inspection 
3 Type of Industry 

4 Nature of Industry 
Size of Industry: Large/ Medium/ Smal 

|Category of Industry: Red Orange/ uree range 
Others 

Status of Operation during inspection 
7 Operational/ Non-operational/ Closed/ Any Operational 

other 

Stone Crushing unit 
Air Polluting 
Small 5 

Non-Operational 

CTO was issued for the production capacity 
of 250 TPD stone grit which is valid ti 
29/02/2024. 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No. Machinery Description 

Primary Jaw Crusher- oj 
Secondary Jaw Crusher-0 

Bajri/ Dust Plant-oj Jaw Crusher 

O1, 
Water Tankers 

Vibratory Screen 
Borewell 

Source of water 

DG set (if any) No Ye 
If Yes. then capacity KVA 

Status of Polution Control Measures found during the inspection at the sitc: 
S.No. Deseription of non- compliance Observation 

Covered 

Uncovered 

Whether Jaw crusher was found covered? Partially Covered 



Nos. of Sides were found covered. 

NIL_Nos. of Sides were found uncovered. 

Top was found uneovered covered. 

Partially Covered Whether granulator or secondary jaw crusher was found | Covered 

Uncovered 
2. 

covered" 

OYNos. of Sides were found covered. 
VIL_Nos. of Sides were found uncovered. 

Top was found uneevered covered. 

Whether Vibratory Screen was found covered? Covered Partially Covered 
Uncovered 

6y 
N Nos. of Sides were found uncovered. 

Top was found utoveKed covered. 

Nos. of Sides werc found covered. 

Covered 
Uncovered 

Whether ChakkiDust Machine was found covered? Partially Covered 

DY_Nos. of Sides were found covered. 

NI Nos, of Sides were found uncovered. 

Top was lound unee¥ered cOvered. 

Yes Whether mechanical chute was provided with the drop 
point of dust conveyor? 

No 

Whether waler storage facility has storage lacility of Yes No 

atleast 3000liures? 

Whether hard surlace path/muroom road was provided in Yes 
The premises? 

No 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

No 
Flexible pipe for sprinkling provided? Yes 

No 

Plantatin Approx. 
Trees 

Newly 
13 Nos.32 m2 
go Nos. 2.256 2 

Planted 

Sauplings 

Total n 27S Adsqualo 
Whether wvind breaking wall is provided? Yes NO 



Whether boundary of the unit was demarcated? Nos. of sides were tound 

lemarcaled 

Whether water sprinklers were provicded at the strategie 

locations: 
10 

Jaw Crusher 

Inlet Yes No 
Outlet Yes I No 

Secondary jaw crusher/Granulator 

Inlet Yes O 

Outlet Yes o 
Yes No Outlet of vibratory sereen 

No Whether Sign Board (including name. address. product andYes 

production capacity) is provided? 

Daita 

SME »kanan ) 
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M/s Maruti Mangal Stone Ind. 

     
 



M/s Maruti Mangal Stone Ind. 

     
 



M/s Maruti Mangal Stone Ind. 

     
 



M/s Maruti Mangal Stone Ind. 

     
 



M/s Maruti Mangal Stone Ind. 

     
 



M/s Maruti Mangal Stone Ind. 



M/s Maruti Mangal Stone Ind. 

 



INSPECTION REPORI 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Mateshwari Stone Crusher 
a. Name of the Industry (Unit ID- 28055) 

Khasra No. 801/700 CLond Cenk- 2520 Village- Randhisar 
Tehsil- Sujangarh Tb. Address of the Industry 
District- Churu 

C. E-mail 
d. Mobile 
e. Telephone 

9460845100 

12109/2022 
2 Date of Inspection 

Stone Crushing unit 
Air Polluting 
Small 

3 Type of Industry 
4 Nature of Industry 

Size of Industry: Large! Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

Orange 

Non-Operational 

other 

CTO was issued for the production capacity 
of 560 TPD stone grit which is valid ill 
31/12/2031 8 | Status ol consent under Air Act. 1981 

Details of Plant & Machinerv: 

S. No. Machinery Description_ 
Primary Jaw Crusher- o 
Secondary Jaw Crusher- o2 
Bajri/ Dust Plant-o Jaw Crusher 

Vibratory Screen 
Water Tankers Borewel 

Source otf water 

DG set (if any) Yes/ No 

IF Yes. then capacity KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Deseription of non-compliance Observation 

Covered Whether Jaw crusher was found covered? Partially Conered 
Uncovered 



O Nos. of Sides were found covered. 

N_Nos. of Sides were found uncovered. 

Top was tound unee¥eTed covered. 

Partially Covered 

Whethe granulator or secondary jaw erusher was tound| Covered 

Uncovered 
cOere 

Ou_Nos. of Sides were found covered. 

NLNos. of Sides were found uncovered. 

covered. 
Top was found neewered 

Covered T 
Uncovered 

Partially Covered 
Whether Vibratory Screen was found covered" 

Nos. of Sides were found covered. 

NL Nos. of Sides were tound uncovered. 

Top was found wheeered covered 

Covered Partially Covered 
2.3 Whether Chakki/Dust Machine was found covered? 

Uncovered 

04_Nos. of Sides were found covered. 

NLNos. of Sides were found uncovered. 

Top was tound urevered cOvered. 

No 
Wlhether mechanical chute was provided with the drop Yes 

poinl of dust conveyor" 

No 
Wiether waler storage lacility has storage facility of Yes 

tleast 3O00litres? 

No 
Whether hard surlace palh/muroom road was provIded inYes 

Ile preINes 

No 
Whelier there is provIson of regular cleaning and welling|Yes 

he ground within the premises 
Flexible pipe for sprinkling provided? Yes 

No 

Approx. 
Trees 
Newly 

HO Nos. ||0o 
80 Nos. 

Plantatio m2 
2000 m2 

Planted 

Saplings 

Totu AA: 3G0O m 

No Yes 
Whether wind breaking wall is provided? 



Whether boundary of the unit was demarcated? nde 
Nos. of SIdes were tound 

demarcaled 

10 Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet Yes No 
Outlet Yes No 

Secondaryjaw crusher/Granulator 
Inlet Yes No 
Outlet Yes I No 

Outlet of vibratory screen Yes No 

Whether Sign Board (including name, address, product and Yes 

production capacity) is provided? 
No 

auita 
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M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 



M/s Mateshwari Stone Crusher 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act, 1981 and Under Secion 10 of EP Act. 1986) 

M/s Om Grit Udyog 

(Unit ID- 37321) a. Name of the Industry 

Khasra No. 867/28 (CLamd CSmtooD Village- Randhisar 
Tehsil- Sujangarh b. Address of the Industry 1D1b 
District- Churu 

C. E-mail 
d. Mobile 
e. Telephone 

99290728 10 

2 Date of Inspection /09/2022 

SType of Industry 
4 Nature of Industryy 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green 

Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 
Otner 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Non-Operational 

CTO was issued for the production Capacits 
of 750 TPD stone grit which is valid il 
30/06/2023 8Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
. No. Machinery Deseription 

Primary Jaw Crusher- 0 
Secondary Jaw Crusher-O 2 

Bajri/ Dust Plant- w 
Jaw Crusher 

ol, 

Waterankers 
Vibratory Screen 

Borewell 
Source of water 

Yes No 
If Yes, then capacity 

DG set (if any) 

KVA 

Status of Pollution Control Measures found during the inspection at the site: 

S.No. Deseription of non- compliance Observation 
Overed VI 

Uncovered 
Whether .Jaw crusher was found covered' Partially Covered 



O Nos. of Sides were found covered. 

NI_ Nos. of Sides were found uncovered. 

Top was tound ureevered cOvered. 

Partially Covered Whether granulator or secondary jaw erusher was found | Covered 

Uncovered '01ered? 

6 Nos. of Sides were found covered. 

NNNos. of Sides were found uncovered. 

Top was tfound uncauered covered. 

Whether Vibratory Screen was found covered? Covered Partially Covered 
Uncovered 

by_Nos. of Sides were found covered. 

-lLNos. of Sides were 1ound uncovered. 

Top was found uree¥ered covered. 

Covered U"/ Partially Covered 
Uncovered 

Whether Chakki/Dust Machine was found covered? 

NA 
Nos. of Sides were found covered. 
Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

No Whether mechanical chute was provided with the drop Yes 
pot of dust conveyor! 

No Whether water storage facility has storage facility of | Yes 

tleast 30O0Olitres? 

Whether hard surface path/muroom road was provided in Yes No 

the premises? 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

No 
Flexible pipe for sprinkling provided? Yes 

No 

Plantation Approx. 
Trees 
Newly 
Planted 

O Nos.500m2 
Nos. So0 0 m2 

2 
Saplings 

Total avu.sso m 
Adsguas Whether w ind breaking wall is provided? Yes No 



9 Whether boundary of the unit was demarcated? NOs. of SIdes were found 

demarcated 

10 Whether water sprinklers were provided at the stratcgic 
locations: 
Jaw Crusher 

Inlet Yes No 
Outlet Yes / No 

Secondary jaw crusher/Granulator 
Inlet Yes 
Outlet Yes 

Outlet of vibratory Screen 
Yes -I| No 

Whether Sign Board (including name. address. product andYes production capacity) is provided? 
No 

sE kan) AmEchn Ë Ba 
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M/s Om Grit Udyog 
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M/s Om Grit Udyog 

 

 



INSPECTION REPORTI 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Partap Singh 
(Unit ID- 8074) a. Name of the Industry 

Khasra No. 699/373 CLond Con. 3 gho Village- Randhisar 

Tehsil- Sujangarh 
District-Churu 

Ib. Address of the Industry 

C. E-mai 
d. Mobile 

e. Telephone 
9982618489 

12-/09/2022 2 Date of Inspection 

3 Type of Industry 
4 Nature of Industry 

5Size of Industry: ILarge/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

|Operational/ Non-operational/ Closed/ Any Operational 
|other 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Non-Operational 

CTO was issued for the production capacity 
of 85O TPD stone grit which is valid il 
30/09/2022 8 Status ol consent under Air Act. 198T| 

Details of Plant & Machinery: 
S. No. Machinery Deseription 

Primary Jaw Crusher- o 
Secondary Jaw Crusher- 02 
Bajri/ Dust Plant- oj 

Jaw Crusher 

Vibratory Screen 
Water Tankers Borewell Source of water 

No 
If Yes, then capacity 

DG set (if any) 

KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. | Description of non-compliance_ Observation 

Covered 
Uncovered 

Whether Jaw crusher was found covered? Partially Covered 1 



O4_Nos. of Sides were found covered. 

NL_Nos. of Sides were found uncovered. 

1op was found neevered cOvered. 

Partially Covered Whether granulator or secondary jaw erusher was tound| Covered 

Uncovered 
cOvered 

O Nos. of Sides were found covered. 

NILNos. of Sides were found uncovered. 
Top was found upeauered cOvered. 

Whether Vibratory Sereen was tfound coveed? Covered Partially Covered 
Uncovered 

Nos. of Sides were found covered. 

NIL Nos. of SIdes were found uncovered. 

Top was found wheeveed covered. 

Covered 

Uncovered 
Partially Covered Whether Chakki/ust Mlachine waas found covered'? 

O_Nos. of Sides were found covered. 
ILNos. of Sides were found uncovered. 
Top was found uncovered covered. 

Wheier mechanical cihute was provided with he drop Yes 
puinl of dust conveyor? 

No 

Wihcther water storage facility has storage facility of Yes No 
llleast O0Olitres? 

Wether hard surlace patlh/nuroom road was provided in Yes No 

Whether there is prOViSIOn ot regular cleaning anmd welting Yes 

of the grOund within the preuses? Flexible pipe for sprinkling provided? Yes 
No 

Plantatio Approx. 
Trees 

Newiy 
Nos. |125 0 m^2 
Nos. 2Soo m^2 

Planted 

Sauplings 
ToH aAA 3 15o m 

BAqual Whether wind breaking wall is provided? Yes 



Whether boundary of the unit was demarcated? o Nos. o sides were found 

demarcatcd 

Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

T0 

Inlet Yes NO 
Outlet Yes 

Secondary jaw crusher/Granulator 
Inlet Yes No 
Outlet Yes No 

Outlet of vibratory Screen Yes I NO 

Whether Sign Board (including name, address, product and | Yes 

production capacity) is provided?2 
No 
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M/s Partap Singh 
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INSPECTION REPORI 
(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act. 1986) 

M/s Pashupati Nath Stone Crusher (Unit ID. 

28057) a. Name of the Industry 

Khasra No. 648/374 CLond anw.- 2060m) Village- Randhisar 
Tehsil- Sujangarh 

District- Churu 
Ib. Address of the Industryy 

C. E-mail 
d. Mobile 
e. Telephone 

9468912725 

12/09/2022 
Date of Inspection 

Stone Crushing unit 
Air Polluting 
Small 

Type of Industry 
4 Nature of Industry 

Size of Industry: Large/ Medium/ Small_ 
Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 
Operationall Non-operational/ Closed/ Any Operátional 

other 

Orange 

Non-Operational 

CTO was issued for the production capacily 
of 700 TPD stone grit which is valid till 
30/06/2023 8 Status of consent under Air Act. 1981 

Details of Plant & Machinery: 
Description 

Primary Jaw Crusher- o1 

Secondary Jaw Crusher- o) 

Bajril Dust Plant-oj 

S. .No. Machinery 

Jaw Crusher 

Vibratory Screen 
Water Tankers Burewell 

3 Source of water 

No 

If Yes. then capacity 
Yes 4 DG set (if any) KVA 

Status of Pollution Control Measures found during the inspection at the site: 

Observation 
Covered / 

Uncovered 

S.No. Description of non-compliance 
Whether Jaw crusher was found covered? Partially Covered 



O Nos. of Sides were found covered. 

nL_ Nos. of Sides were lound uncovered. 

Top was tound uweovered covered. 

Partially Covered Whether granulator or secondary jaw erusher was found Covered 
Uncovered COvered? 

Oy_Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 
Top was found uncovened cOvered. 

Whether Vibratory Sereen was found covered? Covered PI Partially Covered 
Uncovered 

U_Nos. of Sides were found covered. 
NINOs. of Sides were found uncovered. 

Top was found ncauered covered. 

Wlether Clhakki/Dust Machine was found covered? Covered Partially Covered 
Uncovered 

Nos. of Sides were found covered. 

n Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

No Whether mechaniecal chute Wis provIded wilh the drop Yes 
point of dust conVeyor 

Whether water storage facility has storage facility ofYes L 

lleast iOMOlitres 

No 

Whether liard surface path/muroom road was provided in Yes I| 

the premmSes? 

No 

Wliether there is provision of regular cleaning and wetting Yes No 
of the ground within the premuses Flexible pipe for sprinkliny provided? Yes 

No 

Approx. 
Trees 
Newly 

Plantation 
IS Nos. 3+S m^2 
50 

OS25o m^2 

Planted 

Saplings 
Total anaa 2 

Yes Whether wind breaking wall is provided' No 

Nos. of sides were found j Whether bounda Or the unit was demarcated?2 



demarcated 

Whether water sprinklers were provided at the strategie 
locations: 
Jaw Crusher 

10 

No es Yes 

Inlet 

No Outlet 

Secondary jaw crusher/Granulator 
No Inlet 

No Outlet 

No Outlet of vibratory screen 

No Whether Sign Board (including name, address. product and| Yes / 
production capacity) is provided? 

SIE ikanu ) Ro RBPos rNajaur-rEChs Sh 



M/s Pashupati Nath Stone Crusher 
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M/s Pashupati Nath Stone Crusher 



M/s Pashupati Nath Stone Crusher 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s R.K. Crushing Udyog 
a. Name of the Industry (Unit ID- 30281) 

Khasra No. 653/404 (New Khasra No. 695/404) 
Village- Randhisar 

Tehsil- Sujangarh 
District- Churu 

Lond conw.-100D 
b. Address of the Industry 

C. E-mai 
d. Mobile 
e. Telephone 

7014842808 

2 Date of Inspection 
2 09/2022 

3 Type of Industry 
Nature f Industryy 

5 Size of Industry: Large/ Medium/ Small 
6Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

7 Operational/ Non-operational/ Closed/ Any Operationa-
other 

Stone Crushing unit 
Air Polluting 
Small 
Orange 

Non-9perational 

CTO was issued for the production capacity 
of 300 TPD stone grit which is valid til 
30/11/2023 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
| S. No. | MachineryY Description 

Primary Jaw Crusher-o 

Secondary Jaw Crusher- o | 
Bajril Dust Plan:-o 

Jaw Crusher 

Vibratory Screen 
Water Tinkers -Borewelt Source of waler 

4 DG set (if any) 

If Yes. then capaCily 

Status of Pollution Control Measures found during the inspection at the site: 

| S.No. | Description of non-compliance Observation_ 
Covered1 

Uncovered 
Whether Jaw crusher was found covered? Partially Covered 



O _Nos. of Sides were tound covered. 

NILNos. ol Sides were lound uncovered. 

Top was lound uncovered covered. 

Whether granulator or secondary jaw erusher was found Covered Partially Covered | 

ered? Uncovered 

04Nos. of Sides were found covered. 
N_Nos. of Sides were found uncovered. 

T'op was found uncevered covered. 

Whether Vibratory Sereen Was found covered? Covered Partially Covered 
Uncovered 

O 
ATt _Nos. of Sides were found covered. 

NILNos. of Sides were found uncovered 

Top was tound Ueeered covered. 

Whether Chakki/Dust Machine was found covered? Partially Covered Covered 

Uncovered 

09 Nos. of Sides were found covered. 
NILNos. of Sides were found uncovered. 

Iop was found useeuesed covered. 

Whether mechanical chute was provided with the drop Y 
point ot dust conveyor? 

Ne 

Whether water storage facility has storage facility ofY 
itleast 300Olitres? 

1 No-

Whether hard surface path/muroom road waN provided in Y 
the premises? 

Whether there is provision of regular cleaning and wetting Y 
! tlie ground within the premises? Flexible pipe for sprinkling provided' Y 

Plantatiu0n APprox 
Trees 
Newiy 

Nos. 225 m^22 
NOS 2SD 2 70 Planted 

Saplings 
Total wua: Sm 

Adsaual Whether w'ind breaking wall is provided? es No 

Wether boundary ot the unit w:as demarealed NOS. of SIdes were tound 



demarcatcd 

10. Whether water sprinklers were provided at the strategie 
locations: 
Jaw Crusher 

Inlet Yes NO 
Outlet Yes NO 

Secondary jaw crusher/Granulator 

Yes iniet NO 

Outlet No 
Outlet of vibratory Screen No 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

No 
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M/s R.K. Crushing Udyog 
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M/s R.K. Crushing Udyog 
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INSPECTION REPORT 
(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act. 1986) 

M/s R.K. Industry (Unit ID- 29860) 
a. Name of the Industry 

Khasra No. 738/374 CLond cew. -1000 
Village- Randhisar 
Tehsil- Sujangarh b. Address of the Industry 
District- Churu 

C.E-mail 
d. Mobile 
e. Telephone_ 

7665002435 

1/09/2022 2 Date of Inspection 

Stone Crushing unit 
Air Polluting 
Small 

Type of Industry 
4 Nature of Industry_ 
5 Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green Orange Others 
Status of Operation during inspection: 

Operativnal/ Non-operational/ Closed/ Any Operational Non-Operational 
other 

CTO was issued for the production capacity 
of 550 TPD stone grit which is valicd till 
31/08/2032. 8 Status of consent under Air Act, 1981 

Details of Plant & Machinery: 
S. No. | Machinery Deseription 

Primary Jaw Crusher- of 

Secondary Jaw Crusher-02 
Bajri/ Dust Plant- o | Jaw Crusher 

Vibratory Screen 
Water Tankers Borewell 

Source of water 

DG set (if any) No 

If Yes. then capacity KVA 

Status of Pollution Control Measures found during the inspection at the site 
S.No. Description of non-compliance Ohservation 

Covered Whether Jaw crusher was found covered' Partially Covered 
Uncovered 



64Nos. of Sides were found covered. 

NICNos. of Sides were lound uncovered. 

Top was found uheevered cOvered. 

P'artially Covered Whether granulator or secondary jaw erusher was found Covered 

Uncovered Umered 

los. of Sides were tound covered. 

n_Nos. of Sides were lound uncovered. 

Top was lound uneevered covered. 

Whether Vibratory Sereen was tfound covered? Covered Partially Covered 

Uncovered 

O Nos. of Sides were found covered. 
NLNOS. of Sides were found uncovered. 

Top was found uncovered covered. 

Whether Chakki/Dust Machine was tound covered' Covered Partially Covered 
Uncovered 

O_Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 
Top was found uncovered COvered. 

Whether mechanical chute was provided with the drop Yes No 

point of dust conveyor? 

Whether water storage facilitly has storage facility of Yes 
al least 300Olitres? 

No 

Whether hard surface patl1/muroom road was provided in | Yes No 
e premIses? 

Whether there is provision of regular cleaning and wetting | Yes 
of the ground within the premises? 

( No 
Flexible pipe for sprinkling provided'? Yes 

No 

Plantation Approx. 
Trees 
Newly 
Planted 

O5 Nos. 125 m2 
S NOS. 212 m"2 

Saplings 
Tota CUa 25o m 

Asquati Whether wind breaking wall is provided? Yes No 

hether boundary of the unit was demarcated?_ Nos. of sides were found 



demarcated 

10 Whether water sprinklers were provided at the strategic 

locations: 
Jaw Crusher 

Inlet Yes O 
Outlet Yes 

Secondary jaw crusher/Granulator 
Inlet Yes NO 

Outlet Yes NO 

Outlet of vibratory sereen Yes O 

Whether Sign Board (including name. address, product and Yes No 

production capacity) is provided? 

) 
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INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Secion 10 of EP Act. 1986) 

Ms Randhisar Stone Crushing Industries 

(Unit ID- 29862) a. Name of the Industry 

(Lond. con. -2S0). Khasra No. 319 

Village- Randhisar 
Tehsil- Sujangarh Ib. Address of the Industry 
District-Churu 

c. E-ma 
d. Mobile 
e. Telephone 
Date of Inspection 

9828876095 

12/09/2022 

Type of Industry 
Nature of Industry 

5Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

7 Operational/ Non-operational/ Closed/ Any Operational 
other 

Stone Crushing unit 
Air Polluting_ 
Small 

Orange 

Non-Operational 

CTO was issued for the production capacity 
of 18000 MT PER ANNUM stone grit which 
is valid till 31/10/2023 Status of consent under Air Act. 1981 

Details of Plant & Machinery: 
Machinery Description 

Primary Jaw Crusher- o 
Secondary Jaw Crusher- 6) 

Bajri/ Dust Plant- o) 

No. 

Jaw Crusher 

2 Vibratory Screen 
Water ankers Borewel 

Source of water 

DG set (if any) No 

If Yes, then capacity KVA 

Status of Pellution Control Measures found during the inspeetion at the site 
S.No. Description of non-compliance Observation_ 

Covered WhetherJaw crusher was found covered'? Partially Covered / 

Uncovered 



O _Nos. of Sides were found covered. 

NIL Nos. of Sides were tound uncovered. 
Top was found uneevered covered. 

2. Whether granulator or secondary jaw erusher was found Covered-

Uncovered 
Partially Covered 

cOvered' 

69_Nos. of Sides were found covered. 
N Nos. of Sides were tound uncovered. 

Top was found uncovered covered. 

Whether Vibratory Sereen wias found covered? Covered L | 
Uncovered 

Partially Covered 

O Nos. of Sides were found covered. 
NI_ Nos. of Sides were found uncovered. 
Top was found neewered covered. 

2.3 Whether Chakki/Dust Machine was tound covered? Covered 7 
Uncovered 

Partially Covered /| 

O Nos. of Sides were found covered. 
NL Nos. of Sides were found uncovered. 
Iop was found uncevered covered. 

Whether iechanical chute was provided with the drop Yes / 

point of dust conveyor: 
No 

Whether waler storage lacility has slorage facility of Yes 
lleast 30OOlitres? 

No 

Whether hard surface path/muroom road was provided in | Yes I 
the prenuses? 

No 

Whether there is provision of regular eleaning and wetting Yes I| 
ot the ground within the premises? 

No 
Flexible pipe for sprinkling provided? Yes 

No 

Plantation Approx. 
Trees 
Newly 
Planted 

o2 Nos.| S0_m2 
3+ Nos.g25 m2 

Saplings 
Tota QuA+ 9+rm 

Wiether wind breaking wall is provided' No uait 



9 Whether boundary of the unit was demarcated? Nos. of SIdes were lound 

demarcated 

10 Whether water sprinklers were provided at the strategic 
locations 
Jaw Crusher 

Inlet NO Yes 
Yes Outlet NO 

Secondary jaw crusher/Granulator 
Inlet Yes L 

Yes 
No 

Outlet No 
Outlet of vibratory screen Yes No 

|11 Whether Sign Board (including name, address, product and Yes 

production capacity) is provided?2 
No 
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INSPECTION REPORT 
Under Section 24 of the Air Act. 1981 and Under Secion 10 of EP Act. 1986) 

M/s Shri Ganesh Grit Udyog 

(Unit 1D- 43901) d. Name of the Industry 

Khasra No. 367 (Lond Conw. - 1893* Village- Randhisar 
Tehsil- Sujangarh 

District- Churu 
Tb. Address of the Industry 

C. E-mai 
d. Mobile 
e. Telephone 

2 Date of Inspection 

9414437157 

12 /09/2022 

Type of Industry 
4 Nature ot Industry 
5| Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 
Other 

Stone Crushing unit 
Air Polluting 
Small 

Orange 

Non-Operational 

CTO was issued for the production capacity 
of 60 TPD stone grit which is valicd till 
31/03/2024. 8| Status of consent under Air Act. 1981 

Details of Plant & Machinerv: 
S.I No. Machinery Description 

Primary Jaw Crusher- o1 
Secondary Jaw Crusher-
Bajri/ Dust Plant-o 

Jaw Crusher 

ibratory Screen 
3 Source of water Water Tankers Borewel 

DG set (if any) Kes No 
If Yes, then capacity KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. | Description of non- compliance 

Whether Jaw crusher was found covered? Observation 
Covered Partially Covered 
Uncovered 



Nos. of Sides were found covered. 

NIL Nos. of Sides were found uncovered 

Top was found uncovered covered. 

Whether granulator or secondary jaw erusher was found Covered Partially Covered 
COVered Uncovered 

O Nos. of Sides were found covered. 
NILNos. of Sides were found uncovered. 
Top was found uncovered covered. 

Whether Vibratory Sereen was tound covered? Co vered Partially Covered 
Uncovered 

Nos. of Sides were found covered. 
AlLNOS. of Sides were found uncovered. 

Top was found uacovered covered. 

Whether Chakki/Dust Machine was found covered? Covered L Partially Covered 
Uncovered 

Nos. of Sides were found covered. 
NIC_Nos. of Sides were found uncovered. 
Top was found sncaverec covered. 

Whether mechanical chute was provided with the drop Yes 
pont of dust conveyor? 

No 

Whether water storage facility has storage facility of Yes No 
atleast 30OOlitres? 

Wlhether bhard surface path/muroom road was provided in | Yes 

the premises? 
No 

Whether there is provision of regular cleaning and wetting Yes 
of the ground within the premises? 

No 
Flexible pipe for sprinkling provided? Yes 

NO 

Plantation pprox. 
Trees 02 Nos. CO m^2 
Newly 
Planted 

50 NOS. ||25O m^2 

Saplings 
Total ra izoo m 

Whether wind breaking wall is provided? Adsqbali Yes No 



o 9 Whether boundary of the unit was demarcated? Nos. of sicles were tound 

deircated 

T0 Whether water sprinklers were provided at the strategic 

locations: 
Jaw Crusher 

Inlet Yes 
Yes 

O 

Outlet No 

Secondary jaw crusher/Granulator 
Inlet Yes No 
Outlet Yes T| No 

Outlet of vibratory Screen No Ies 

Whether Sign Board (including name, address, product and Yes 
production capacity) is provided? 

No 

ika 
sEkanen ) (y 

Ro, RPs Naga 
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M/s Shri Ganesh Grit Udyog 



M/s Shri Ganesh Grit Udyog 



M/s Shri Ganesh Grit Udyog 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Uncder Section 10 of EP Act. 1986) 

M/A Shree Balaji Stone Supplier 
a. Name of the Industry (nit ID- 158) 

Khasra No. 375 (Lod sm. J000 Village- Randhisar 
Tehsil- Sujangarh 
District- Churu 

Ib. Address of the Industry 

c. E-ma 

d. Mobile 
e. Telephone_ 

941 4086202 

Date of Inspection 22/09/2022 

3 Type of Industry_ 
4 Nature of Industry 
5 Size of Industry: Large/ Medium/ Small 
Category of ndustry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

7 Operational/Non-operational/ Closcd/ Any p *aal 
other 

Stone Crushing unit 
Air Poiluting 
Small 

Orange 

Non-Operational 

CTO was issued for the production capacity 
of 72000 TPA stone grit which is valid till 
31/05/2023 8Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No. MachinerY Descriplion 

Primary Jaw Crusher-0 
Secondary Jaw Crusher-6j 
Bajri/ Dust Plantoj 

Jaw Crusher 

2 Vibratory Screen 
3 Source of water 

Water Tankers Borewell 

DG set (if any) No 
If Yes. then capaCit KVA 

Status of Pollution Control Measures found during the inspection at the sile: 

S.No. | Deseription of non- complíance Ohservation 
Whether Jaw crusher was found covered? Covered Partially Covered 

|Uncovered 



Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 

Overed. 

Top was lound 
upeavered 

Partially Covered 

Whethe granulalor or secondar jaw 
crUsher was lound Coverecd 

Uncovered 
. 

O Nos. of Sides were found covered. 

NILNos, of Sides were tound uncovered. 

Top was tound HevEred covered. 

Partially Covered Covered 

Uncovered Whether Vibratory Sereen waas tound covered" 

Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 

Top was found bheevered 
covered. 

Covered L | Partially Covered 

Uncovered W hether Chakki/Dust Machine was found covered 

O4Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 

Top was found uncorered 
covered. 

No 

W hether mechanical chule was proVIded witli the droP Yes 

point ol dust conveyor 

NO 

W hether water storage acility his storage lacility ofYes l 

llleist 300Olitres? 

Whether hard surtace path/muroom rod was provided in Yes No 

he preniises 

Wiether there is proVISIOn of regular cle:aning and wetting Yes No 

ol the ground withi1n the preises? 
Flexible pipe for sprinkling provided? Yes 

NO 

Approx. 
Trees 
Newly 
Planted 

Plantatio Nos.4S0 m^2 
NOs.62S m2 

65 
Saplings 
Total UAN 2045m2 

Adsqaal 
No 

Whether w ind breaking wall is proviled' Yes 



9 Whether boundary of the unit was demarcated? Nos. of Sides Were tound 

demareated 

Whether water sprinklers were provided at the strategie | 
locations 
Jaw Crusher 

Inlet YeS 

Outlet Yes NO 
Secondary jaw crusher/Granulator 

Inlet Yes 
Outlet 

Outlet of vibratory screen 
Yes 

Whether Sign Board (including name, address. product and 

production capacity) is provided? 
No 

(sIE ikanu ) 
R, RSPs nagu rOEChun 
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M/s Shree Balaji Stone Supplier 

     
 



M/s Shree Balaji Stone Supplier 

     
 



M/s Shree Balaji Stone Supplier 

     
 



M/s Shree Balaji Stone Supplier 

     
 



M/s Shree Balaji Stone Supplier 



M/s Shree Balaji Stone Supplier 

 



INSPECT1ON REPORT 
(Under Section 24 of the Air Act. 198I and U'nder Section 10 of EP Act. 1986) 

/s Shree Maa Devi Crushing Industries 
(Unit ID- 30968) a. Name of the Industry 

Kavra N. 71/79 CLomd co 100D 
Village- Randhisar 

Tebsil- Sujangarh 

Districl-Churu 

b. Address of the Industry 

C. E-ma 
d. Mobile 
e. Telephone 

941 4956344 

209/2022 
2 Date of Inspection 

Stone Crushing unit 
Air Polluting 

Type of lndustry 
Nature of Industry 
Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/Orar 

Others 
Status of Operation during inspection: 

Operationall Non-operational/ Closed/ AnQperatim Non-Operational 
other 

CTO Was issued for the production capacity 
of 200 TPD stone_grit which is valid till 
31/03/2023 8Status of consent under Air Act. 1981 

Details of Plant & Machinerv: 

S. No. Machinery Description 
Primary Jaw Crusher-D 
Secondary Jaw Crusher-01 
Bairi/ Daust Plant- 61 

Jaw Crusher 

Vibratory Screen 
Water Tnkers Brewet 

3 Source of water 

DG set (if any) 
KA ItYes. then cazteTA 

Status of Pullution Control Measures found during the inpetion at the silg 
Observation S.No. | Description of non-compliance 

PartintsEaerr vered 
erere 

Whether Jaw erusher was found covered" 

Nos. of Sides Were tound cneTCU._ 



]_Nos. of Sides were tound uncovered. 

Top was found treevered covered. 

Partiaty ¬evered whether granuator (or secondary jaaw eruslher was found Cgrered 
Uncoveree-oereu 

04 
NILNos. of Sides were ound uneOvered. 

Top was found uneevered covered. 

Nos. of Sides were found covered. 

Partiaty¬overed Covered 
neorered 

Whether Vibratory Sereen was lound covered? 

Nos. of Sides were found covered. 

I Nos. of Sides were tound uncovered. 
HEOvered covered. Top was faund 

W hether Chakki/Dust Machine was found covered' Caveréd 
heerered 

Parttatty¬orered 

O9Nos. of Sides were found covered. 

NI Nos, of Sides were found uncovered. 

Top was found uneevered covered. 

WIether mechanical ehute Was prov ied witii the drop| Yes 
pt ot dust conVeyor. 

Whether water storage facility has storage lacility of Yes 
atleast 3000litres? 

Whether hard surface path/muroom road was provided in | Yes T 
the premises? 

Ne 

eltier licTe is pOISOn reguli clenn d wetling| Yes 

te grmunl withm the preiuC 
Ne 

Flexible pipe for sprinkling provided? Ye 

Approx. 
Trees 
Newly 

Plantation 

50 Nos. | 1250 m*2 
o No. 2SD m^2 

Planted 

Saplings 
ta2S00 

emdtaatt 
Whetier wind breaking wall is providel" Yes 

hether boundary of the unit wIs demarcited Nos. of sides were found 

demarcated 



0 Whether water sprinklers were provided at the strategie 
locations: 
Jaw Crusher 

Inlet 

Outlet 

Secondary jaw crusher/Granulator 
Iniet 

Outlet 

Outlet of vibitory Sereen 

11 Whether Sign Board (including name, address. product and Yes production eapac1ty) is provided? 

SE anu ) AnmEChuMS7 R: Ro, RspeB Nagauv 
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M/s Shree Maa Devi Crushing Industries 

 

     
 



M/s Shree Maa Devi Crushing Industries 

 

     
 



M/s Shree Maa Devi Crushing Industries 

 



M/s Shree Maa Devi Crushing Industries 

 

     
 



M/s Shree Maa Devi Crushing Industries 

 

     
 



M/s Shree Maa Devi Crushing Industries 

 



M/s Shree Maa Devi Crushing Industries 

 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 198 1 and Under Secion 10 of EP Act. 1986) 

M/s Shri Devi Ind. 
a. Name of the Industry (Unit ID- 28060) 

Khasra No. 373 

Village- Randhisar 
Tehsil- Sujangarh Tb. Address of the Industry 
District- Churu 

C. E-mai 
d. Mobile 
e. Telephone 

9982618I89 

/09/20022 2 Date of Inspection 

3 Type of Industry 
Nature of lndustry 
Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

Stone Crushing unit 
Air Polluting 
Snnall 

Orang 

Operativnal/ Non-operational/ Closed/ Any Operational 
other 

Non-Operational 

CTO was isued for the production capacity 
of 20 TPD stone grit which is valid till 
31/12/20311 Status of consent under Air Act, 1981 

Details of Plant & Machinery: 
Machinery Deseription 

Primary J" Crusher- N 
Secondary Jaw Crusher-n 
Bairi/ Dust Pant-o 

No. 

Jaw Crusher 

Vibratory Screen_ 
Water Taers B:rewell Source of water 

4 DG set (if any) Yes No 

Yes. then capaciUy KVA_ 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Description of non-compliance 

Whether Jaw crusher was found covered? 
Observafion 
Cereel Partially Coered 

nered 



N A 
_Nos. of Sides were found covered. 

N Nos. ol Sides were found uncovered. 

Top wàs found sneevered covered. 

Partially Covered 
Whether granulator or secondary jaw Crusher Was tound | Covered 

Uncovered N COvered" 

Nos. of Sides were found covered. 

N Nos. of Sides were found uncovered. 

Top was found uncovered covered. 

Covered Partially Covered Whether Vibratory Sereen was tound covered? 

Uncovered 

Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. 

covered. Top was found uncovered 

Whether Chakki/Dust Machine was fvund covered? Covered 
Partially Covered 

Uncovered 

O _Nos. of Sides were found covered. 

NLLNos. of Sides were found uncovered. 

Top was tound uncovered covered. 

Whether mechanical chute was provided with the drop Yes L I 

poiil ot dust conveyor" 

No 

Whether waler storage lacility hus storige icility o Yes l N0 

alle:ast MO0Oitres? 

Whether hard surface path/muroom road was provided in | Yes NNo 

the premises? 

Whether here is provision of regular cleaning and wetting Yes 

ot the ground within the premises 

NO 

Flexible pipe for sprinkling provided? Yes 

No 

Plantation ApproX. 
Nos. 25 

Nos. 

m^2 
62S m^2 

Trees 

Newly 
Planted 

Saplings 
Tot uA : 6GSo m 

nadiqnai 
Whether wind breaking wall is poN ided" Yes No 



9 Whether boundary of the unit was demarcated? Nos. of sides were lound 

demarcatcd 

Whether water sprinklers were provided at the stralegie 

locations: 
T0 

Jaw Crusher 
NO Inlet 
O Outlet 

Secondary jaw crusher/Granulator 

ye Inlet 
Outlet Yes NO 

Outlet of vibratory creen Yes L No 

Whether Sign Board (including name, address. product and Yes / No 

production capacity) is provided? 

Dita 
Ro, RSPLB Nataur 
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M/s Shri Devi Ind. 

     
 



M/s Shri Devi Ind. 

     
 



M/s Shri Devi Ind. 

     
 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Shri .Jagdamba Stone Crusher (Unit D-

22041) a. Name of the Industry 

Khasra No. 536/319 ( Lomd Cen. 1000m) 
Village- Rindhisar 

Telisil- Stujingarh 
Distrct (unu 

I b. Address of the Industry 

C. E-mail 
d. Mobilee_ 
e. Telephone 

2 Date of Inspection 

9829758GIT 

12 09/2022 

Stone Crushing unit 

Air Polluting 
3 Type of Industry 

4 Nature of Industry 

5Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orangel Green/ 

Snall 

Orange 6 
Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

other 

Non-Operational 

CTO Was issued for the production capacit1 
of 150 TPD stone grit which is valid till 
31/12/2023 8 Status of consent under Air Act. 1981| 

Details of Plant & Machinerv: 
S. No. Machinery Deseription 

P'rimary J.aw Crusher- ol 
Secondary Jaw Crusher- 02 
Bajril Dust Plant-o Jaw Crusher 

Vibratory Screen 
Waler alnkers Borewell 

Source of water 

DG set (if any) 

Yes, then capiCI KVA_ 

Status of Pollution Control Measures found cduring ilhe inspection at the site: 

S.No. Description of non-compliance Observation 
overed Partially Covered Whether Jaw crusher was found covered 

Uncovered 



Nos. of Sides were found cOvered. 

NI Nos, of Sides were found uncovered. 
covered. Top was found uncaerpd 

Partially Covered Whether granulator or secondary jaw erusher Wis fund|CoVered 

tOered Uncovered 

o _Nos. of Sides were found covered. 

rIL Nos, of Sides were found uncovered. 

Top was found ueaueed covered. 

Partially Covered Covered 

Uncovered 
Whether Vibratory Sereen was found covered' 

Nos. of Sides were tound covered. 

NLNos. of Sides were found uncovered. 

Top was found ueevered covered. 

Whether Chakki/Dust Machine was found covered? Covered Partially Covered 
Uncovered 

Nos. of Sides were tound covered. 

- NOs. of Sides were 1ound uncovered. 
Top was found urcorered coyered. 

No 
W hether echanical chute was uoNided w ith the drop| Yes 

nt of dust conveyor 

No elher Waler storage tacility has storage tacility of Yes 
lleast 0Olitres? 

Whether hard surface path/muroom road was provided in Yes / No 

the premises? 

No 
Whether there is provision of regular cleaning and wetting| Yes 

of the ground within the prenises? 
Flexible pipe for sprinkling provided? Yes 

No 

Approx. 
Trees 

Plantation 
O5 Nos. | 

|25 

Ho Nos.|oo D 
m2 
m"2 Newly 

Planted 

Saplings 

total aA , 12So m 

Yes No Whether wind breaking wall is pnoviuled' 



9 Whether boundary of the unit was demircaled? Nos. ot sides were tound 

demircaled 

10 Whether water sprinklers were provided at the strategie 
locations: 
Jaw Crusher 

Inlet 

Outlet NO 
Secondary jaw crusher/Granulator 

Inlet NO TCs 

Outlet Yes No 
Outlet of vibratory screen Yes No 

Whether Sign Board (including name, address. prixduct and Yes / 
production capacity) is provided? 

Dauita 
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M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 



M/s Shri .Jagdamba Stone Crusher 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act, 1981 and Under Secion 10 of EP Act, 1986) 

M/s Shri Krishna Stone Dust Udhyog 
(Unit D. 47173) a. Name of the Industry 

Village- Randhisar Lond cowIS00 
Tehsil- Sujangarh Tb. Address of the Industry 
District- Churu 

C. E-mai 
d. Mobile 

e. Telephone 
9550131 100), 869695| 100 

2/09/2022 2 Date of Inspection 

3 Type of Industry 
4 Nature of Industry 

5 Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 
Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

other 

Stone Crushing unt 
Air Polluting 

Small 

Orange 

Non-Operational 

CTO was issued for the production capacilv 
of 450 TPD stone grit which is valid til 
30/11/2031. 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
S. No. Machinery Description 

Primary Jaw Crusher- O1 
Secondary Jaw Crusher- 0) 
Bajri/ Dust Plant- D) 

Jaw Crusher 

G, 
Water Tnkers 

Vibratory Screen 
Borewell 3 Source of water 

DG set (if any) TES No 

If Yes. then capacity_ KVA 

Status of Pollution Control Measures found during the inspection at the site: 

S.No. Description of non-compliancee Observation_ 
vered 

Uncovered 
Whether Jaw crusher was found covered? Partially Covered 



Umcl mamtaina 4 Nos. of Sides were found covered. 

NIL Nos. of Sides were tound uncovered. 

lop was found evvered covered. 

. Whether gr:anulator or seeondary jaw erusler was found Covered 
COtered1 

Partially Covered 
Uncovered 

O Nos. of Sides were found covered. 
NIL Nos. of Sides were found uncovered. 
Top was found +heeered /covered. 

Whether Vibratory Sereen Was found covered' Covered 
Uncovered 

Partially Covered 

oY_Nos. of Sides were found covered. 
NiLNos. of Sides were found uncovered. 
Top was found teeuered covered. 

W hether Chakki/Dust MMachine was tound coverecd' Covered 
Uncovered 

Partially Covered 

O9 Nos. of Sides were found covered. 

NnNos. of Sides were found uncovered. 
Top was found uneeuered covered. 

Whether mechanical chute was provided with the drop 
point of dlust conveyor? 

I es No 

Whether Water storage facility has storage facility of Yes 
atleast iOO0itres? 

No 

Wielier hard surlace palh/muroom road was provided in | Yes 

the premIses? 

No 

Whether there is provision of reyular cleaning and wetting Yes u1 
ot the ground wilhin the preises. 

) No 
Flexible pipe for sprinkling provided? Yes 

No 

P'lantaliom APprox. 

Trees 
Newly 

20 Nos.|500 m^2 
m^2 65 625 Plaunted 

Suplings 

Total avua 2-s m 
Adsquata Whether wind breaking wall is providel? No 



9 Whether boundary of the unit was demarcated? Nos. of Sides were found 
lemarcated 

10 Whether water sprinklers were provided at the strategic 
locations: 
Jaw Crusher 

Inlet Yes NO 
Outlet 

Secondary jaw crusher/Granulator 
Inlet 

Yes 
Yes 

No Outlet 
No Outlet of vibratory screen 

Yes No 

Whether Sign Board (including name, address, product and 
production capacity) is provided?_ 

No 

Dauits 
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M/s Shri Krishna Stone Dust Udyog 

     
 



M/s Shri Krishna Stone Dust Udyog 

     
 



M/s Shri Krishna Stone Dust Udyog 

     
 



M/s Shri Krishna Stone Dust Udyog 

     
 



M/s Shri Krishna Stone Dust Udyog 

     
 



M/s Shri Krishna Stone Dust Udyog 

     
 

 



INSPECTION REPORT 
(Under Section 24 of the Air Act, 1981 and Under Section 10 of EP Act, 1986) 

M/s Shri Maa Veshno Devi Stone Crusher 

a. Name of the Industry (Unit ID- 82833) 

Khasra No. 834/833 C. Lond con-276) Village- Randhisar 

Tehsil- Sujangarh 
District- Churu 

I|b. Address of the Industry 

C. E-mail 
d. Mobile 
e. Telephone 

9414956344 

I2/09/2022 
Date of Inspection 

3 Type of Industry_ 
4 Nature of Industry 
5 Size of Industry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 
Operational/ Non-operational/ Closed/ Any Operational 

other 

Stone Crushing unit 
Air Polluting 
Small 
Orange 

Non-Operational 

CTO was issued for the production capacitr 
of 82000 TPA stone grit which is valid till 
31/08/20311 8 Status of consent under Air Act, 1981 

Details of Plant & Machinerv: 
Machinery Deseription 

Primary Jaw Crusher- o1 
Secondary Jaw Crusher- 0 
Bajril Dust Plant-oj 

S. No. 

Jaw Crusher 

6, 
Water Tankers 

Vibratory Screen 
Borewell 

Source of water 

DG set (if any) No 

If Yes, then capac1ity KVA 

Status of Polution Control Measures found during the inspection at the site: 
S.No. Description of non- compliance Observation 

Covered Whether Jaw crusher was found covered? Partially Covered 
Uncovered 



G4_Nos. of Sides were found covered. 

NIL Nos. of Sides were tound uncovered. 

Top was found ureevered covered. 

Partially Covered Whether granulator or secondary jaw erusher was found | Covered 

Uncoveredd cOvered 

oy_Nos. of Sides were found covered. 

NleNOs. of Sides were found uncovered. 

Top was tound ureevered covered. 

2.2 Whether Vibratory Sereen was found covered? Covered Partially Covered 
Uncovered 

O Nos. of Sides were found covered. 

NILNos. of Sides were found uncovered. 

Top was found unerered covered. 

2.3 Whether Chakki/Dust Machine was found covered? Covered Partially Covered 
Uncovered 

O_Nos. of Sides were found covered. 

NLNos. of Sides were found uncovered. 

Top was found ureevered covered. 

No Whether mechanical chute was provided with the drop Yes 
point of dust conveyor? 

Whether water storage facility has storage facility of | Yes No 

atleast 3000litres? 

Whether hard surface path/muroom road was provided in | Yes 

thhe premises? 

NO 

Whether lhere is provision of regular cleaning and wetting | Yes 

of the ground within the premises? 

No 
Flexible pipe for sprinkling provided? Ye 

Ne-

Approx. 
Trees 
Newly 
Planted 

Plantatio 
3o Nos. 7So 

Nos. 26o 
m2 
m^2 | 

Saplings 

Total wn ; 250 m? 
AAsquat-No Whether wind breaking wall is provided? Yes 

Whether boundary ot the unit was demarcated?_ Nos. of sides were tound| 



demarcated 

Whether water sprinklers were provided at the strategie 
locations: 
Jaw Crusher 

10 

Inlet Yes NO 

Outlet Yes No 

Secondary jaw crusher/Granulator 
Inlet Yes No 
Outlet Yes NO 

Yes No Outlet of vibratory screen 

No 
Whether Sign Board (including name, address. product and Yes 

production capacity) Is provided? 

Danita 
Ro, RSpc Najum 

SE sEana ) FmEthaM 

ME SANA 

(Chud) 



M/s Shri Maa Veshno Devi Stone Crusher 

     
 



M/s Shri Maa Veshno Devi Stone Crusher 

     
 



M/s Shri Maa Veshno Devi Stone Crusher 



M/s Shri Maa Veshno Devi Stone Crusher 

 



INSPECTION REPORT 
(Under Section 24 of the Air Aet, 1981 and Under Section 10 of EP Act. 1986) 

M/s Shri Shakti Stone Crushing Industries 
(Unit D- 22039) a. Name of the Industry 

Khasra No. 367 LLond Ce 134) 
Village- Randhisar 
Tehsil- Sujangarh 

District-Churu 
Ib. Address of the Industry 

C. E-mail 
d. Mobile 
e. Telephone 

9799060482 

12 /09/2022 
2 Date of Inspection 

3 Type of Industry 
4 Nature of Industry 

Size of Industry: Large/ Medium/ Small 
Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

7 Operational/ Non-operational/ Closed/ Any Operational 

other 

Stone Crushing unit 

Air Polluting 
Small_ 
Orange 

Non-Oper:ational 

CTO was issued for the procluction cap:acily 
of 150 TPD stone grit which is valid ti 
31/03/2023 8 Status of consent under Air Act, 1981 

Details of Plant & Machinery: 
Description 

Primary Jaw Crusher- ol 
Secondary Jaw Crusher-o 
Bajri/ Dust Plant-oj 

. No.| Machinery 

Jaw Crusher 

V Ibralory Screen 
water Tankers Borewell Source of water 

4 DG set (il any) NO 

|IF Yes, then capacity_ KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. | Description of non-compliance Observation 

Covered WhetherJaw crusher was found covered? Partially Covered | 
incovered 



Nos. of Sides werc found covered. 

N Nos. of Sides were 1ound uncOvered. 

I op was found heevered covered. 

Whether granulator or secondary jaw erusher was found|Covered 

Uncovered 
Partially Covered 

covered? 

6 
I_Nos. of Sides were found uncovered. 

Top was found uncouered covered. 

Nos. of Sides were found covered. 

Covered Partially Covered Whether Vibratory Screen was found cOvered? 

Uncovered 

Nos. of Sides were found covered. 

Nos. of Sides were found uncovered. NIC 

Top was found uncvered covered 

Covered 
Uncovered 

Whether Chakki/Dust Machine was found cvered? 7 Partially Covered 

69 Nos. of Sides were found covered. 

NICNos. of Sides were found uncovered. 

Top was found utee4ered covered. 

No Whether mechanical chute was provided with the drop Yes 

point of dust conveyor? 

Whether water storage facility has storage facility of Yes 
llleast 30MMOlitres? 

No 

Whether hard surface path/muroom road was provided in| Yes 

the premises? 

No 

Whether here is provision of regular clcaning and wetting Yes 

ol the ground within the premises? 

No 
Flexible pipe for sprinkling provided? Yes 

No 

APprox. 
Trees 

Newly 
Planted 

Plantation 
|20 Nos.Soo m2 

5 Nos.| 975 m^2 

Saplings 

TUT nu 23P3 h 
Moqual 

No Whether wind breaking wall is provided? IeS 

Whether boundary of the unit was demarcated?_ Nos. of sides were foundd 



demarcated 

Whether water sprinklers were provided at the strategic 
locations: 

10 

Jaw Crusher 

Inlet Yes NO 

Outlet Yes No 

Secondary jaw crusher/Granulator 
Inlet Yes No 

Outlet Yes NO 

Outlet of vibratory screen No Tes 

Whether Sign Board (including name, address, product and Yes 

production cupacity) is provided? 

No 

nit� 

(sE skanen ) 

Ro, RSPeB rvafU 

FmE Chuin 

ms ShNA 

Mf 
Uua) 



M/s Shri Shakti Stone Crushing Industries 

     
 



M/s Shri Shakti Stone Crushing Industries 

     
 



M/s Shri Shakti Stone Crushing Industries 

     
 



M/s Shri Shakti Stone Crushing Industries 

     
 



M/s Shri Shakti Stone Crushing Industries 

     
 



M/s Shri Shakti Stone Crushing Industries 

     
 



M/s Shri Shakti Stone Crushing Industries 



M/s Shri Shakti Stone Crushing Industries 

 



INSPECTION REPORII 
(Under Scction 24 of the Air Act. 1981 and Under Section 10 of EP Act. 1986) 

M/s Uma Grit Udyog 
(Unit ID- 11531) a. Name of the Industry 

Khasra No. 376 CLond cs- 1000 
Village- Randhisar 
Tehsil- Sujangarh 

District-Churu 
b. Address of the Industryy 

c. E-mail 
d. Mobile 
e. Telephone 

9460026404 
2- /09/2022 

2 Date of Inspection 

IType of Industry_ 
Nature of Industry 
Size of lndustry: Large/ Medium/ Small 

Category of Industry: Red/ Orange/ Green/ 

Others 
Status of Operation during inspection: 

Stone Crushing unit_ 
Air Polluting 
Small 

Orange 

Non-Operational Operational/ Non-operational/ Closed/ Any Operational 

other 

CTO Was issued for the produetion capacity 
of 100 TPD stone grit which is valid til 
31/01/20233 Status of consent under Air Act. 1981 

Details of Plant & Machinerv: 
S. No. Machinery Description 

Primary Jaw Crusher- ol 

Secondary Jaw Crusher- N 
Bajri/ Dust Plant- N\ 

Jaw Crusher 

Vibratory Screen 
Source of water Water Tankers Borewell 

4 DG set (if any) e No 
If Yes, then capacity KVA 

Status of Pollution Control Measures found during the inspection at the site: 
S.No. Description of non-compliance 
I Whether Jaw crusher was found covered? 

Observation_ 
Covered P'artially Covered 
Uncovered 



O Nos. of Sides were found covered. 

NJC_Nos. of Sides were found uncovered. 

Top was found HHeevered covered. 

Partially Covered Whether granulator or secondary jaw erusher was found Cered 

Uncavered 
2.1 

cOvered 

NA 6 Nos. of Sides were found covered. 

- NOSOt Sides were found uncovered. 

Top was found teoverd covered. 

Coered 
Uncovered 

2.2 Whether Vibratory Screen was found covered? Partially Covered 

Nos. of Sides were found covered. 

fouh NILNo of Sides were found uncovered. 
cOvered. Sid Top was found uncovered 

Coun 
Whether Chakki/Dust Machine was found covered? Covered Partially Covered 

Uncovered 
NA 

Nos. of Sides were found covered. 
Nos. of Sides were tound uncovered. 

Top was found uncovered covered. 

Whether mechanical chute was provided with the drop Yes No 
point of dust conveyor? 

Whether water storage facility has storage facility of Yes 
atleast 300Olitres? 

No 

Whether hard surface path/muroom road was provided in Yes 
the premises? 

No 

Whether there is provision of regular cleaning and wetting| Yes 

ot the ground within the premises? 
No 

Flexible pipe for sprinkling provided? s 
No 

Plantation Approx. 
Trees |20 Nos.| SO0 m^2 
Newly 35 Nos.875 m^2 
Planted 

Saplings 
Total a1345m 

Whether wind breaking wall is provided? Adsqualo-Yes No 

Whether boundary of the unit was demarcated? 
NOS, Of sides were found 



demarcated 

10 Whether water sprinklers were provided at the strategie 
locations: 
Jaw Crusher 

Inlet Tes NO 

Outlet Yes No 

Secondary jaw crusher/Granulator 
Inlet NO 

NA 
Yes 

Ies 

Outlet No 
Outlet of vibratory creen NO Yes 

Whether Sign Board (including name, address, product and Yes 

production capacity) is provided?_ 
O 

SME Bkana ) 
RO, RSPB Naga 

HrmEChM( 

Mf husu 



M/s Uma Grit Udyog 

     
 



M/s Uma Grit Udyog 

     
 

 

 

 



M/s Uma Grit Udyog 

       

 

 

 

 



M/s Uma Grit Udyog 

 

 

 

 

 

 



M/s Uma Grit Udyog 

 



S.No. Name of the unit Unit ID Site Address Tehsil District
SCN Issued on 

date

1 Ashopa Ind 29864
 Khasra No.- 79                 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

2 Gurukripa Stone Crusher 80963
Khasra No.- 29                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

3 Hari Om Grit Udyog 44113
Khasra No.- 922/919                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

4 Hari Om Stone Crusher 36709
Khasra No.- 901/894                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

5 J.S.C. Works 28050
Khasra No.-  343               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

6
M/s Hari Om Crusher 

Udyog (Old-Anjani Stone 
Crusher) 

29858

Khasra No.- 320 (New 
Khasara no. 1011/602)  

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

7 Shri Devi Ind. 28060
Khasra No.- 373                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

LIST OF 07  STONE CRUSHERS THAT WERE OBSERVED TO HAVE INADEQUATE PLANTATION ON JOINT 
INSPECTION DATED 12/09/2022 LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- CHURU                                                

NGT O.A. 209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.)

Dell
Typewriter
Annexure A/5



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email: rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 
RO/RPCB/NGR/OTA- 1301 Date: /4 04/22 
M/s J.S.C. Works 

Village- Randhisar, Tehsil- Sujangarh 
District- Churu 

Subject Show Cause Notiee for intended revocation of consent to operate under the Air (Prevention & Control of Pollution) Act, 1981 of your Stone 
crushing unit 

Ref: Joint Inspection of Randhisar area dated 12/09/2022 

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the "Air Act") came in to force in the whole of the State of Rajasthan with effect trom 16.06.198 1 
2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of air pollution and for maintaining and restoring the wholesomeness of the air. 
3. And whereas, keeping this in view the Board has been conferred power to take such steps as are deemed necessary for the prevention, control and abatement of Air pollution. 4. And whereas, unit is operating in the name and style of M/s J.S.C. Works located at 

Village- Randhisar, Tehsil- Sujangarh, District- Churu (herein after referred to as the 
"Industry") is engaged in manutacturing of stone grit and dust. 

5. And whereas, Consent to operate was issued to unit vide otffice letter dated 19/04/2018 for 
the production capacity of 200 TPD which is valid up to 31/01/2023. 

6. And whereas, during joint inspection of Randhisar Area dated 12/09/2022 by Board 
officials and Deptt. Of Mines and Geology, following non-compliance were observed in 
your unit 

a) Adequate plantation was not observed at the site. 

7. And whereas, the unit has failed to comply with the consent conditions & the provisions of 
the Air Act. 

8. And whereas, above stated non-compliances and violations of the provisions of the Air Act 
has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual ottence being committed by you 
and in the interest of control of pollution, Board intends to issue following directions/actions 
under the provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit: 

(a) Revocation of the CTO issued to the unit on date 19/04/2018. 

In view of above, this show cause notice is iSsued, as to why directions mentioned above 
be not issued. In case you wish to submit any objection'clarifications to above notice, please 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1t Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 
arrange to submit your clarification along with the supporting documents, within 07 days of 
issuance of this letter, to this office, failing to which direction under Air Act shall be 
confirmed without any further notice. 

Yours sincerely 

(Savita) 

Regional Officer 

Copy to Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 
RO/RPCB/NGR/OTA- 1301 Date: 

M/s Hari Om Crusher Udyog 
(Old-Anjani Stone Crusher) 
Village- Randhisar, Tehsil- Sujangarh 
District-Churu 

Subject- Show Cause Notice for intended revocation of consent to operate under the Air (Prevention & Control of Pollution) Act, 1981 of your Stone 
crushing unit 

Ref Joint Inspection of Randhisar area dated 12/09/2022 

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 
"Air Act") came in to force in the whole of the State of Rajasthan with effect from 
16.06.1981. 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 
abatement of air pollution and for maintaining and restoring the wholesomeness of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Hari Om Crusher Udyog (Old-Anjani Stone Crusher) located at Village- Randhisar, Tehsil- Sujangarh, District-
Churu (herein after referred to as the "Industry") is engaged in manufacturing of stone grit and dust. 

5. And whereas, Consent to operate was issued to unil vide office letter dated 09/06/2021 for 
the production capacity of 250 TPD which is valid up to 30/11/2032. 

6. And whereas, during joint inspection of Randhisar Area dated 12/09/2022 by Board 
officials and Deptt. Of Mines and Geology, following non-compliance were observed in 
your unit: 

a) Adequate plantation was not observed at the site 
7. And whereas, the unit has failed to comply with the consent conditions & the provisions of the Air Act. 

8. And whereas, above stated non-compliances and violations of the provisions of the Air Act 
has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by yOu 
and in the interest of control of pollution, Board intends to issue following directions/actions 

under the provisions of the Air (Prevention & Control of Pollution) Act. 1981 against the unit: 
(a) Revocation of the CTO issued to the unit on date 09/06/2021. 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

In view of above, this show cause notice is issued, as to why directions mentioned above 
be not issued. In case you wish to submit any objection/clarifications to above notice, please 
arrange to submit your clarification along with the supporting documents, within 07 days of 
issuance of this letter. to this office, failing to which direction under Air Act shall be 
confirmed without any further notice. 

Yours sincerely 

vita) 
Regional Officer 

opy to - Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

1303 Date: 14) 04 22 RO/RPCB/NGR/OTA-

M/s Gurukripa Stone Crusher 
Village- Randhisar, Tehsil- Sujangarh 
District- Churu 

Subieet-Show Cause Notice for intended revocation of consent to operate under 
the Air (Prevention & Control of Pollution) Act. 1981 of your Stone 

crushing unit 

Ref Joint Inspection of Randhisar area dated 12/09/2022 

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 
Air Act") came in to force in the whole of the State of Rajasthan with ettect rom 

16.06.1981. 
2. And whereas, the Air Act has been enacted to provide for the prevention. control and 

abatement of air pollution and for maintaining and restoring the wholesomeness of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Gurukripa Stone Crusher 
located at Village- Randhisar, Tehsil- Sujangarh, District- Churu (herein after referred to 

as the "Industry") is engaged in manufacturing of stone grit and dust. 
5. And whereas, Consent to operate was issued to unit vide oftice letter dated 15/05/2018 for 

the production capacity of 20 TPD which is valid up to 28/02/2023. 

And whereas, during joint inspection of Randhisar Area dated 12/09/2022 by Board 
officials and Deptt. Of Mines and Geology, following non-compliance were observed in 

your unit: 

a) Adequate plantation was not observed at the site. 

7 And whereas, the unit has failed to comply with the consent conditions & the provisions of 

the Air Act. 

8. And whereas, above stated non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you 
and in the interest of control of pollution. Board intends to issue following directions/actions 
under the provisions of the Air (Prevention & Control of Pollution) Act.1981 against the unit: 

(b) Revocation of the CTO issued to the unit on date 15/05/2018. 

In view of above, this show cause notice is issued, as to why directions mentioned above 

De not issued. In case you wish to submit any objection/clarifications to above notice, please 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.comn 

REGISTERED POST/E-MAIL 
arrange to submit your claritication along with the supporting documents, within 07 days of 
issuance of this letter, to this office, failing to which direction under Air Act shall be 
confirmed without any further notice. 

Yours sincerely 

(Savita) 
Regional Officer 

CoPs to - Master file. 

t 
Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@Rmail.com 
REGISTERED POST/E-MAIL 

RORPCB NGR/OTA 130S Date 11 64122 

Ms Hari Om Grit Udyog 
Village- Randhisar. Tehsil- Sujangarh 
District- Chunu 

Show Cause Notice for intended revocation of consent to operate under 
the Air (Prevention & Control of Pollution) Act. 1981 of your Stone 

crushing unit 

Ref: Joint Inspection of Randhisar area dated 12/09/2022 

1.Whereas. the Air (Prevention & Control of Pollution) Act. 1981 (hereinafter called as the 

Air Act) came in to force in the whole of the State of Rajasthan with effect from 
16.06.1981. 

And whereas. the Air Act has been enacted to provide for the prevention. control and 
abatement of air pollution and for maintaining and restoring the wholesomeness of the air. 

And whereas. keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Hari Om Grit Udyog located 

at Village- Randhisar, Tehsil- Sujangarh, District- Churu (herein after referred to as the 

"Industry ) is engaged in manutfacturing of stone grit and dust. 
And whereas. Consent to operate was issued to unit vide office letter dated 09/06/2021 for 

the production capacity of 800 TPD which is valid up to 3 1/12/2032. 
6. And whereas, during joint inspection of Randhisar 

officials and Deptt. Of Mines and Geology. following non-compliance were observed in 
your unit: 

a) Adequate plantation was not observed at the site. 

rea dated 12/09/2022 by Board 

7. And whereas, the unit has failed to comply with the consent conditions & the provisions of 
the Air Act 

8. And hereas, above stated non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

Therelore, in the interest of prevention of perpetual otlence being commited by you 
and in the interest of control of pollution, Board intends to issue lollowing directions/actuons 
under the provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

(a) Revocation of the CTO issued to the unit on date 09/06/2021. 

In view of above, this show eause notice is issued, as to why directions mentioncd above 
be not issucd. In case you wish to submit any objetion/clarifications to above notice. please 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email: rorpcb.nagaur@gmail.com 
REGISTERED POST/E-MAIL 

arrange to submit your clarificalion along with the supporting documents, within 07 days of 

issuance of this letter, to this oflice, failing to which direction under Air Act shall be 

confirmed without any further notice. 

Yours sincerely 

s 
(Savita) 

Regional Officer 

Sopy to- Master file. 

ouilta 
Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/OTA 1304 Date: u 09|22 

M/s Shri Devi Industries 

Village- Randhisar, Tehsil- Sujangarh 
District-Churu 

Subiect:- Show Cause Notice for intended elosure direction and revocation of 
consent to operate under the Air (Prevention & Control of Pollution) Act, 
1981 of your Stone crushing unit 

Ref Joint Inspection of Randhisar area dated 12/09/2022 

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 

*Air Act) came in to force in the whole of the Sate of Rajasthan with effect from 
16.06.1981. 

2. And whereas, the Air Act has been enacted to provide 
abatement of air pollution and for maintaining and restoring the wholesomeness of the air. 

the prevention, control and 

And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

And whereas, unit is operating in the name and style of M/s Shri Devi Industries located 
at Village- Randhisar. Tehsil- Sujangarh, District- Churu (herein afier referred to as the 
"Industry") is engaged in manufacturing of stone grit and dust. 

5. And whereas, Consent to operate was issued to unit vide office letter dated 14/03/2022 for 
the production capacity of 20 

6. And whereas, during joint inspection of Randhisar Arca dated 12/09/2022 by Board 
officials and Dept. Of Mines and Geology, following non-compliance were observed in 
your unit: 

a) Adequate plantation was not observed at the site. 

PD which is valid up to 31/12/2031. 

7. And whereas, the unit has failed to comply with the consent conditions & the provisions of 

the Air Act. 

8. And whereas, above stated non-compliances and violations of the provisions of the Air Act 
has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you 
and in the interest of control of pollution, Board intends to issue following directions/actions 

under the provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit:-

(a) Revocation of the CTO issued to the unit on date 14/03/2022. 

In view of above, this show cause notice is issued, as to why directions mentioned above 
be not issued. In case you wish to submit any objection/clarifications to above notice. please 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@Rmail.com 

REGISTERED POST/E-MAIL 
arrange to submit your clarification along with the supporting documents, within 07 days of 
issuance of this letter,. to this office, failing to which direction under Air Act shall be 
confirmed without any further notice. 

Yours sincerely 

(Savita) 
Regional Officer 

Copý to- Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/OTA 1306 Date:/4 D1|2 
M/s Hari Om Stone Crusher 

Village- Randhisar, Tehsil- Sujangarh 
District- Churu 

Subject- Show Cause Notice for intended revocation of consent to operate under 

the Air (Prevention & Control of Pollution) Act, 1981 of your Stone 
crushing unit 

Ref Joint Inspection of Randhisar area dated 12/09/2022 

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 

*Air Act") came in t 
16.06.1981. 

force in the whole of the State of Rajasthan with effeet from 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of air pollution and for maintaining and restoring the wholesomeness of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas., unit is operating in the name and style of M/s Hari Om Stone Crusher 
located at Village- Randhisar, Tehsil- Sujangarh, District- Churu (herein after referred to 

as the "Industry") is engaged in manufacturing of stone grit and dust. 
5. And whereas, Consent to operate was issued to unit vide ofice letter dated 03/06/2021 for 

the production capacity of 450 TPD which is valid up to 31/10/2031. 
6. And whereas. during joint inspection of Randhisar Area dated 12/09/2022 by Board 

officials and Deptt. Of Mines and Geology, following non-compliance were observed in 

your unit 
a) Adequate plantation was not observed at the site. 

7. And whereas, the unit has lailed to comply with the consent conditions & the provisions of 
the Air Act. 

8. And whereas, above stated non-compliances and violations of the provisions of the Air Act 
has been viewed seriously by the Board. 

Theretore, in the interest of prevention of perpetual offence being committed by you 
and in the interest of control of pollution., Board intends to issue following directions/actions 
under the provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit: 

(a) Revocation of the CTO issued to the unit on date 03/06/2021. 

In view of above, this show cause notice is issued, as to why directions mentioned above 
be not issued. In case you wish to submit any objection/clarifications to above notice. please 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email: rorpcb.nagaur@gmail.com 
REGISTERED POST/E-MAIL 

arrange to submit your clarification along with the supporting documents, within 07 days of 

issuance of this letter. to this oflice, failing to which direction under Air Act shall be 
confirmed without any further notice 

Yours sincerely 

(Savita) 
Regional Officer 

Cory to- Master file. 

ta 
Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email rorpcb.nagaur@gmail.comn 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/OTA / 1302 Date: 4/ 0|22 

M/s Ashopa Industries 
Village- Randhisar, Tehsil- Sujangarh 
District- Churu 

Subiect Show Cause Notice for intended revocation of consent to operate under 
the Air (Prevention & Control of Pollution) Act, 1981 of your Stone 

crushing unit 

Ref Joint Inspection of Randhisar area dated 12/09/2022 

1. Whereas. the Air (Prevention & Control of Pollution) Act. 1981 (hereinafter called as the 
"Air Act") came in to foree in the whole of the State of Rajasthan with effect from 

16.06.1981. 
2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of air pollution and for maintaining and restoring the wholesomeness of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Ashopa Industries located at 
Village- Randhisar, Tehsil- Sujangarh, District- Churu (herein after referred to as the 
"Industry") is engaged in manufacturing of stone grit and dust. 

3. And whereas, Consent to operate was ISsued to unit vide olice letter dated 15/05/2018 for 

the production capacity of' 20 1PD which is valid up to 28/02/2023. 

6. And whereas, during joint inspection of Randhisar Area dated 12/09/2022 by Board 
officials and Deptt. Of Mines and Geology, following non-compliance were observed in 

your unit: 

a) Adequate plantation was not observed at the site. 

7. And whereas, the unit has failed to comply with the consent conditions & the provisions of 

the Air Act. 

8. And whereas, above stated non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you 
and in the interest of control of pollution. Board intends to issue following directions/actions 
under the provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit: 

(a) Revocation of the CTO issued to the unit on date 15/05/2018. 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTRoL BOARD 

1s Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 
In view ofabove, this show cause notice is issued, as to why directions mentioned above 

be not issued. In case you wish to submit any objection/clarifications to above notice, please 
arrange to submit your clarification along with the supporting documents, within 07 days of 
issuance of this letter, to this office, failing to which direction under Air Act shall be 

confimed without any further notice. 

Yours sincerely 

(Savita) 
Regional Officer 

Sopy to -Master file. 

Regional Officer 



S.No. Name of the unit Unit ID Site Address Tehsil District
SCN Issued on 

date

1 Ashopa Ind 29864
 Khasra No.- 79                 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

2 Gurukripa Stone Crusher 80963
Khasra No.- 29                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

3 Hari Om Grit Udyog 44113
Khasra No.- 922/919                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

4 Hari Om Stone Crusher 36709
Khasra No.- 901/894                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

5 J.S.C. Works 28050
Khasra No.-  343               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

6
M/s Hari Om Crusher 

Udyog (Old-Anjani Stone 
Crusher) 

29858

Khasra No.- 320 (New 
Khasara no. 1011/602)  

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

7 Shri Devi Ind. 28060
Khasra No.- 373                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 14-09-2022

LIST OF 07  STONE CRUSHERS THAT HAVE SUBMITTED THEIR REPLY FOR THE SCN DATED 14/09/2022 
FOR  INADEQUATE PLANTATION LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- 

CHURU                                                                                                                                                                                                         
NGT O.A. 209/2022 (MEGH SINGH & ORS. Vs STATE OF RAJASTHAN & ORS.)
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S.No. Name of the unit Unit ID Site Address Tehsil District
Reported 

SPM 
(µg/m3)

Lab Report Dated

1
Annapurna Stone Crusher 48310

 Khasra No.- 640/344,                
Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 1095 16-09-2022

2 Bhairav Grit Udyog 38123
Khasra No.- 639/344                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 1201 16-09-2022

3 Bhawani Grit Udyog 41370

Khasra No.- 376 (New Khasra 
No. 736/376)                Village- 
Randhisar, Tehsil- Sujangarh, 

District- Churu

Sujangarh Churu 1128 16-09-2022

4 Choudhary Infra 102282

Khasra No.- 920/643 and 
1098/644  Village- Randhisar, 

Tehsil- Sujangarh, District- 
Churu

Sujangarh Churu 1104 16-09-2022

5 Godara Stone Crusher 20609
Khasra No.- 751/615                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 957 16-09-2022

6 Gurukripa Stone Crusher 80963
Khasra No.- 29                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 802 16-09-2022

7 Hari Om Stone Crusher 36709
Khasra No.- 901/894                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 806 16-09-2022

8 Harsawal Stone Crushing Industries 28059
Khasra No.-                 Village- 
Randhisar, Tehsil- Sujangarh, 

District- Churu
Sujangarh Churu 1003 16-09-2022

9
Krishna Naresh Kanhiya Industries

12324
Khasra No.- 800/790, 827/791 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 950 16-09-2022

10
M/s Hari Om Crusher Udyog (Old-

Anjani Stone Crusher) 
29858

Khasra No.- 320 (New 
Khasara no. 1011/602)  

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 970 16-09-2022

11 Mahalaxmi Crusher Udyog 48445

Khasra No.- 577/315 
(750/577) Village- Randhisar, 

Tehsil- Sujangarh, District- 
Churu

Sujangarh Churu 1132 16-09-2022

12 Maruti Mangal Stone Ind. 456
Khasra No.- 347                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 911 16-09-2022

13 Om Grit Udyog 37321
Khasra No.- 867/28                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 854 16-09-2022

14 R.K. Industry 29860
Khasra No.- 738/374                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 1104 16-09-2022

15 Randhisar Stone Crushing Industries 29862
Khasra No.- 319                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 807 16-09-2022

16 Shree Balaji Stone Supplier 458
Khasra No.-  375               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 995 16-09-2022

17 Shri Krishna Stone Dust Udhyog 47173
Khasra No.- 938/918                 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 1007 16-09-2022

18 Shri Maa Veshno Devi Stone Crusher 82833
Khasra No.-  834/833               

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 983 16-09-2022

AAQM LAB REPORT LIST OF 20 STONE CRUSHERS LOCATED AT RANDHISAR HILL, TEHSIL- SUJANGARH, DISTRICT- CHURU 
WHOSE FUGITIVE EMISSION PARAMETER EXCEEDED PRESCRIBED LIMIT OF SPM 

Dell
Typewriter
Annexure A/7



19 Shri Shakti Stone Crushing Industries 22039
Khasra No.- 367                

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 778 16-09-2022

20 Uma Grit Udyog 11531
Khasra No.- 376                 

Village- Randhisar, Tehsil- 
Sujangarh, District- Churu

Sujangarh Churu 1039 16-09-2022



15 
REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
1s Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA I.32y Date: 20/69/z2 

M/s Godara Stone Crusher 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subjecthow Cause Notice for intended revocation of consent to operate under the 
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 

Siuated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
20609) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 14.09.2022 

Sir, 

.Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 
"Air Act") came in to förce in the whole of the State of Rajasthan with effect from 

16.06.1981 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Villag 

as the "Industry"). 
5. And whereas, Consent to operate was granted to unit vide this office letter dated 09.06.2021 

for 200 TPD stone grit with certain conditions imposed therein which is valid upto 

Randhisar, Tehsil-Sujangarh, Dist.- Churu after reterred to 

31.10.2033. 

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by 
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported ((957 Hg/m3) has exceeded against the preseribed limit of 600 ug/m3. Results 

are showing that Pollution Control Measures are not working properly. 
7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 

provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-
a. Revocation of the CTO issued vide letter dated 09.06.2021 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 
submit your clarification along with the supporting documents, within 15 days (ie. by 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@zmail.com 

REGISTERED POST/E-MAIL 

oS /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any fiurther notice. 

Yours sincerely 

(Savifa) 
Regional Oficer 

Copy to-Master file. 

Regional Officer 



REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
1" Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

RO/RPCBNGR/CUR/OTA 32S Date: 20/o9/22 

M/s Gurukripa Stone Crusher 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subiect- Show Cause Notice for intended revocation of consent to operate under the 
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit 1)-

80963) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 

on date 12.09.2022 

Sir, 

. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 
Air Act") came in to force in the whole of the State of Rajasthan with effect from 

16.06.198 1. 
2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

And whereas, keeping this in view the Board has been confered power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 
And whereas, Consent to operate was granted to unit vide this office letter dated 23.06.2022 
for 850 TPD stone grit with certain conditions imposed therein which is valid upto 
31.08.2032. 

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022by 
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported (802 ug/m3) has exceeded against the prescribed limit of 600 4g/m3. Results 

are showing that Pollution Control Measures are not working properly. 
7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

There fore, in the interest of prevention of perpetual offence being committed by you and 

in the interest of control of pollution, Board intends to issue following directions/actions under the 
provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit: 

a. Revocation of the CTO issued vide letter dated 23.06.2022 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 
submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

D/10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 

shall be confirmed without any further notice. 

Yours sincerely 

Ouita 
(Savita) 

Regional Officer 

Copy to - Master file. 

Regional Officer 



REGIONAL OFFICE RAJASTHAN STATE POLLUTION CONTROL BOARD 1"t Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite Police Line, District- Nagaur 341001 
email rorpcb.nagaur@gmail.comn 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA- 322 Date: 20/o9/22-
M/s Bhawani Grit Udyog 
Village-Randhisar, Tehsil- Sujangarh 
District-Churu 

Subject:- Show Cause Notice for intended revocation of consent to operate under the Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-41370) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar on date 14.09.2022 

Sir, 
1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the *Air Act') came in to force in the whole of the State of Rajasthan with effect from 16.06.1981. 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and abatement of water and air pollution and for maintaining and restoring the wholesomeness of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps as are deemed necessary for the prevention, control and abatement of Air pollution. 4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to as the "Industry"). 

5. And whereas, Consent to operate was granted to unit vide this office letter dated 22.03.2019 for 400 TPD stone grit with certain conditions imposed therein which is valid upto 31.01.2024. 
6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission reported (1128 4g/m3) has exceeded against the prescribed limit of 600 ug/m3. Results are showing that Pollution Control Measures are not working properly. 7. And whereas, above stated non-compliances and violations of the provisions of the Air Act has been viewed seriously by the Board. 

There fore, in the interest of prevention of perpetual offence being committed by you and in the interest of control of pollution, Board intends to issue following directions/actions under the provisions of the Air (Prevention & Control of Pollution) Act. 1981 against the unit: a. Revocation of the CTO issued vide letter dated 22.03.2019 

In view of above, this show cause notice is issued, as to why actions mentioned above may not be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1s"* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any further notice. 

Yours sincerely 

(Savita) 
Regional Officer 

Copy to - Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email: rorpcb.nagaurORmail.com 
REGISTERED POST/E-MAlL 

RO/RPCBNGR/CUR/OTA /323 Date: 209/22 

M/s Choudhary Infra 

Village-Randhisar, Tehsil- Sujangarh 
District-Churu 

ubiectShow Cause Notice for intended revocation of consent to operate under the 
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 

Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit D-

102282) 

Relerence: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 12.09.2022 

Sir, 

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 

"Air Act") came in to force in the whole of the State of Rajasthan with effect from 

16.06.1981 
2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maintaining and restoring the wholesomeness 

of the air 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary Tor the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 

as the "Industry"). 
5. And whereas, Consent to operate was granted to unit vide this office letter dated 27.01.2021 

for 2000 TPD stone grit with certain conditions imposed therein which is valid upto 

31.12.2030. 
6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by 

RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported (1104 pg/m3) has exceeded against the prescribed limit of 600 ug/m3. 

Results are showing that Pollution Control Measures are not working properly. 

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 

in the interest of control of pollution, Board intends to issue following directions/actions under the 

provisions of the Air (Prevention& Control of Pollution) Act,198l against the unit: 

a. Revocation of the CTO issued vide letter dated 27.01.2021 

In view of above, this show cause notice is iSsued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 

Submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1 Floor, Sahkari Bhumi Vvikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

_/10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 

shall be confirmed without any further notice. 

Yours sincerely 

Savita) 
Regional Officer 

Copy to- Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1" Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA 32) Date: 20/os) 22 
M/s Bhairav Grit Udyog 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subject Show Cause Notice for intended revocation of consent to operate under the Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 
Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID 38123) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 12.09.2022 

Sir 
I.Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 

"Air Act") came in to force in the whole of the State of Rajasthan with ettect Trom 

16.06.1981. 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

3. And whereas, keeping this in view the Board has been confèrred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 

5. And whereas, Consent to operate was granted to unit vide this office letter dated 24.05.2019 
for 100 TPD stone grit with certain conditions imposed therein which is valid upto 
30.06.2024. 

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by 
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported ((1201 4g/m3) has erceeded against the preseribed limit of 600 4g/m3. 
Results are showing that Pollution Control Measures are not working prop 

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 
provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit: 

a. Revocation of the CTO issued vide letter dated 24.05.2019 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 
submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
1 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email rorpcb.nagaur@Email.com 

REGISTERED POST/E-MAIL 

D_/10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any further notice. 

Yours sincerely 

(Savita) 
Regional Officer 

Copy to- Master file. 

ita 
Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.comn 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA 318 20/63/22 Date: 
M/s Shri Shakti Stone Crushing Industries Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subject Show Cause Notice for intended revocation of consent to operate under the Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-22039) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar on date 12.09.2022 
Sir, 

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the "Air Act") came in to force in the whole of the State of Rajasthan with effect from 16.06.1981. 
2. And whereas, the Air Act has been enacted to provide for the prevention, control and abatement of water and air pollution and for maintaining and restoring the wholesomeness of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps as are deemed necessary for the prevention, control and abatement of Air pollution. 4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to as the "Industry"). 
5. And whereas, Consent to operate was granted to unit vide this office letter dated 20.08.2018 for 150 TPD stone grit with certain conditions imposed therein which is valid upto 31.03.2023. 
6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission reported (778 pg/m3) has exceeded against the prescribed limit of 600 ug/m3. Results 

are showing that Pollution Control Measures are not working properly. 7. And whereas, above stated non-compliances and violations of the provisions of the Air Act has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and in the interest of control of pollution, Board intends to issue following directions/actions under the provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit: a. Revocation of the CTO issued vide letter dated 20.08.2018 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 
be taken. In case you wish to submit any objection/claritications to above notice, please arrange to 
submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Policc Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

o/10/2022) of issuance of this letter. to this oftice, failing to which direction under Air Act 

shall be confirmed without any further notice. 

Yours sincerely 

Savita) 
Regional Officer 

Copy to- Master file. 

ut 
Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 1t Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite Police Line, District- Nagaur 341001 

email: rorpcb.nagaur@gmail.com 
REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA- 32D 
Date: 20f09/12 

M/s Annapurna Stone Crusheer 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subiect Show Cause Notice for intended revocation of consent to operate under the Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-48310) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar on date 14.09.2022 

Sir, 

. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the "Air Act") came in to force in the whole of the State of Rajasthan with effect from 16.06.1981. 
2. And whereas, the Air Act has been enacted to provide for the prevention, control and abatement of water and air pollution and for maintaining and restoring the wholesomeness of the air. 

3. And whereas, kceping this in view the Board has been conferred power to take such steps as are deemed necessary for the prevention, control and abatement of Air pollution. 4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 

5. And whereas, Consent to operate was granted t0 unit vide this office letter dated 26.02.2019 
for 800 TPD stone grit with certain conditions imposed therein which is valid upto 31.10.2023. 

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 

reported (1095 ug/m3) has exceeded against the prescribed limit of 600 Hg/m3. 
Results are showing that Pollution Control Measures are not working properly. 

7. And whereas, above stated non-compliances and violations ot the proVISions of the Air Act 

has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 

provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit: 
a. Revocation of the CTO issued vide letter dated 26.02.2019 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 

submit your clarif+cation along with the supporting documents, within 15 days (i.c. by 



REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.comn 
REGISTERED POST/E-MAIL 

a /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 

shall be confirmed without any further notice. 

Yours sincerely 

Savita) 
Regional Oficer 

Copy to- Master file. 

Regional Officer 



REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 

email: rorpcb.nagaur@gmail.com 
REGISTERED POST/E-MAIL 

3/7 Date: 20/03/ 22 RO/RPCB/NGR/CUR/OTA-

M/s Shri Maa Veshno Devi Stone Crusher 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subiect: Show Cause Notice for intended revocation of consent to operate under the 
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-

82833) 

Referenee: Ambient Air Quality Monitoring conducted by R$PCB Regional Lab Sikar 
on date 12.09.2022 

Sir, 

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereina fter called as the 
"Air Act") came in to force in the whole of the State of Rajasthan with effect from 

16.06.1981 
2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

3. And whereas, keeping this in view the Board has been confèrred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of Ms Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 

as the "Industry"). 
5. And whereas, Consent to operate was granted to unit vide this office letter dated 29.06.2021 

for 0 TPD stone grit with certain conditions imposed therein which is valid upto 
31.08.2031. 

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by 

RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported (983 ug/m3) has exceeded against the prescribed limit of 600 ug/m3. Results 

are showing that Pollution Control Measures are not working properly. 
7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 

provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit. 
Revocation of the CT0 issued vide letter dated 29.06.2021 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 
submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.ngaur@gmail.com 
REGISTERED POST/E-MAIL 

/10/2022) of issuance of this letter, to this oflice, failing to which direction under Air Act 
shall be confirmed without any further notice. 

Yours sincerely 

TSavita) 
Regional Officer 

Copy to-Master file. 

uait 
Regional Ofticer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagai mail.com 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA 31 20/09/22 Date: 

M/s Uma Grit Udyog 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subject Show Cause Notice for intended revneation of consent to operate under the 

Ar (Prevention & Control of Pollutio Act, 1981 of your Stone crushing unit 
Situated at Village-Randhisar, Tehsil Sujangarh District- Churu (Unit ID-

11531) 

Reference: Ambient Air Quality Monitoring conucted by RSPCB Regional Lab Sikar 
on date 14.09.2022 

Sir 
I. Whereas, the Air (Prevention & Control of Pollu:ion) Act, 1981 (hereinafter called as the 

*Air Act") came in to force in the whole of thhe State of Rajasthan with effect from 

16.06.198 1. 
2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maint.iining and restoring the wholesomeness 
of the ai 

3. And whereas, keeping this in view the Board has lieen conferred power to take such steps 
as are deemed necessary for the prevention, contl and abatement of Air pollution. 

4. And whereas, unit is operating in the name and sty le of M/s Annapurna Stone Crusher 

located at Village- Randhisar, Tehsil-Sujangarlh. Dist.- Churu (herein after referred to 
as the "Industry"). 

S. And whereas, Consent to operate was granted to unit vide this of+ice letter dated 26.02.2019 
for 100 TPD stone grit with certain conditions imposed therein which is valid upto 
31.01.2023. 

6. And whereas, ambient air quality monitoring iwas conducted on date 14.09.2022 by 
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported (1039 ug/m3) has exceeded against the prescribed limit of 600 Hg/m3. 
Results are showing that Pollution Control Measures are not working properly. 

7. And whereas, above stated non-compliances and Violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetunal offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 

provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-
a. Revocation of the CTO issued vide letter dated 26.02.2019 

In view of above, this show cause notice is issued, as iu why actions mentioned above may not 
be taken. In case you wish to submit any objection/clarifi tions to above notice, please arrange to 
submit your clarification along with the supporting locuments, within 15 days (i.e. by 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email: rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

o_/10/2022) of issuance of this letter, 1o this office, failing to which direction under Air Act 
shall be confirmed without any further notice. 

Yours sincerely 

(Savita) 
Regional Officer 

Copy to-Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA- 36 Date: 2.6/09/ 22 

M/s Shri Krishna Stone Dust Udhyog 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subiecthow Cause Notice for intended rerocation of consent to operate under the 
Ar (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 
Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit D 

47173) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 14.09.2022 

Sir, 

, Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 
Ar Act came in to force in the whole of the State of Rajasthan with effect from 
16.06.1981. 

And whereas, the Air Act has been enacted to provide for the prevention, control and 
abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 

5. And whereas, Consent to operate was granted to unit vide this office letter dated 13.04.2022 

for 450 TPD stone grit with certain conditions imposed therein which is valid upto 

30.11.203 1. 
6. And whereas, ambient air quality monitorin8 was conducled on date 14.09.2022 by 

RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported (1007 Hg/m3) has exceeded against the preseribed limit of 600 ug/m3. 
Results are showing that Pollution Control Measures are not working properly. 

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit: 

a. Revocation of the CTO issued vide letter dated 13.04.2022 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 
submit your clarif+cation along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

0/2022) of issuance of this letter, to this office, failing to which direction under Air Act 

shall be confirmed without any further notice. 

Yours sincerely 

ita 
(Savita) 

Regional Officer 

Copy to- Master tile. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1" Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmall.com 
REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA 133S Date: 20/09/2z 

M/s Shree Balaji Stone Supplier 
Village-Randhisar, Tehsil- Sujangarh 
District-Churu 

Subject- Show Cause Notice for intended revocation of consent to operate under the 
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 
Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID- 458) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 14.09.2022 

Sir, 

.Whereas, the Air (Prevention& Control of Pollution) Act, 1981 (hereinafter called as the 
Ar Act) came in to force in the whole of the State of Rajasthan with effect from 
16.06.1981. 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas., unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsi-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 

And whereas, Consent to operate was granted to unit vide this office letter dated 04.06.2020 

for 0 TPD stone grit with certain conditions imposed therein which is valid upto 
31.05.2023. 

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by 

RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported (995 4g/m3) has exceeded against the prescribed limit of 600 ug/m3. Results 
are showing that Pollution Control Measures are not working properly. 

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 
has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 
provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit: 

a. Revocation of the CTO issued vide letter dated 04.06.2020 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrangeto 
submit your clarification along with the supporting documents, within 15 days (i.e. by 
10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any further notice. 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1 Floor, Sahkari Bhumi Vikas Bank, Cllege Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 
REGISTERED POST/E-MAIL 

Yours sincerely 

(Savita) 
Regional Ofticer 

Copy to- Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 13 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA 13SY 20/09/22 Date: 
M/s Randhisar Stone Crushing Industries 
Village-Randhisar, Tehsil- Sujangarh 
District-Churu 

Subiect- Show Cause Notice for intended revocation of consent to operate under the Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 

Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-

29862) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 14.09.2022 

Sir, 

.Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 
*Air Act") came in to force in the whole of the State of Rajasthan with effect from 

16.06.1981 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 
abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 

as are deemed necessary for the prevention, control and abatement of Air pollution. 
And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 

5. And whereas, Consent to operate was granted to unit vide this office letter dated 11.02.2019 
for 160 TPD stone grit with certain conditions imposed therein which is valid upto 

31.10.2023. 

6. And whereas, am bient air quality monitoring was conducted on date 14.09.2022 by 
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported ((807 ug/m3) has exceeded against the prescribed limit of 600 ug/m3. Results 

are showing that Pollution Control Measures are not working properly. 
And whereas, above stated non-compliances and violations of the provisions of the Air Act 
has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit: 

a. Revocation of the CTO issued vide letter dated 11.02.2019 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 

submit your clarification along with the supporting documents, within 15 days (i.e. by 



15 
REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any further notice. 

Yours sincerely 

uuita 
(Savita) 

Regional Officer 

Copy to- Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 1" Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email rorpcb.nagaur@gmail.comn 

REGISTERED POST/E-MAIL 

RO/RPCBNGR/CUR/OTA Z56 Date: 20/09/22 
M/s Mahalaxmi Crusher Udyog 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subject Show Cause Notice for intended revocation of consent to operate under the Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 
Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit D-

48445) 

Relerence: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 14.09.2022 

Sir, 
. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 

*Air Act'") came in to force in the whole of the State of Rajasthan with effect from 16.06.198 1. 
2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maintaining and restoring the wholesomeness of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps as are deemed necessary for the prevention, control and abatement of Air pollution. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 

5. And whereas, Consent to operate was granted to unit vide this office letter dated 24.06.2022 for 700 TPD stone grit with certain conditions imposed therein which is valid upto 30.04.2032. 
6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 

reported (1132 pg/m3) has exceeded against the prescribed limit of 600 Hg/m3. Results are showing that Pollution Control Measures are not working properly. 7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 
has been viewed seriously by the Board. 

Therefore, in the interest of prevention ol perpetual offence being committed by you and in the interest of control of pollution, Board intends to issue following directions/actions under the provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit: 
a. Revocation of the CTO issued vide letter dated 24.06.20222 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 
be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 
submit your clarification along with the supporting documents, within 15 days (i.e. by 



5 
REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION cONTROL BOARD 
1 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

OS 10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any further notice. 

Yours sincerely 

(Savita) 
Regional Officer 

Copy to- Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1" Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

RO/RPCBNGR/CUR/OTA 1332 20/0/22 Date 
M/s Om Grit Udyog 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subiect Show Cause Notice for intended revocation of consent to operate under the Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 

Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit D 37321) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 12.09.2022 

Sir, 
. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 

"Air Act") came in to force in the whole of the State of Rajasthan with effect from 
16.06.1981. 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 
abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 

5. And whereas, Consent to operate was granted to unit vide this office letter dated 26.11.2019 
for 750 TPD stone grit with certain conditions imposed therein which is valid upto 30.06.2023. 

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported ((854 ug/m3) has exceeded against the prescribed limit of 600 ug/m3. Results 
are showing that Pollution Control Measures are not working properly. 7. And whereas, above stated non-compliances and violations of the provisions of the Air Act has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and in the interest of control of pollution, Board intends to issue following directions/actions under the provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-
a. Revocation of the CTO issued vide letter dated 26.11.2019 

In view of above, this show cause notice is issued, as to why actions mentioned above may not be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION cONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

4S/10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any further notice. 

Yours sincerely 

(Savita) 
Regional Officer 

Copy to-Master file. 

Regional Officer 



REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

2o/69/22 RO/RPCB/NGR/CUR/OTA- '1333 Date: 

M/s R.K Industry 

Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subiect Show Cause Notice for intended revocation of consent to operate under the 
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 

situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-

29860) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 14.09.2022 

Sir, 

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 
"Air Act") came in to force in the whole of the State of Rajasthan with effect fromn 
16.06.1981. 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 

as are deemed necessary for the prevention, control and abatement of Air pollution. 
4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 

located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 

5. And whereas, Consent to operate was granted to unit vide this office letter dated 24.06.2022 
for $50 TPD stone grit with certain conditions imposed therein which is valid upto 
31.08.2032. 

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by 
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported ((1104 ug/m3) has exceeded against the preseribed limit of 600 g/m3. 
Results are showing that Pollution Control Measures are not working properly. 

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 
has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 

provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit 
a. Revocation of the CTO issued vide letter dated 24.06.2022 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 
be taken. n case you wish to submit any objection/clarifications to above notice, please arrange to 
submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 
REGISTERED POST/E-MAIL 

oS /10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 

shall be confirmed without any further notice. 

Yours sincerely 

Rouita 
(Savita) 

Regional Officer 

Copy to- Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 1t Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA- '1331 20/09/22 Date: 
M/s Maruti Mangal Stone Ind. 
Village-Randhisar, Tehsil- Sujangarh 
District-Churu 

Subrect Show Cause Notice for intended revocation of consent to operate under the Alr (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 
Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID- 456) 

Kelerence: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 12.09.2022 

Sir. 

.Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 
"Air Act") came in to force in the whole of the State of Rajasthan with eftect from 16.06.198 1. 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 
abatement of water and air pollution and for maintaining and restoring the wholesomeness of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 

S. And whereas, Consent to operate was granted to unit vide this office letter dated 13.02.2020 
for 250 TPD stone grit with certain conditions imposed therein which is valid upto 29.02.2024. 

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported (911 pg/m3) has exceeded against the preseribed limit of 600 ug/m3. Results 
are showing that Pollution Control Measures are not working properly. 

7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 
has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 
provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit:-

a. Revocation of the CTO issued vide letter dated 13.02.2020 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/c larifications to above notice, please arrange to 
submit your clarification along with the supporting documents, within 15 days (i.e. by 
P_/10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any further notice. 



REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.comn 

REGISTERED POST/E-MAIL 

Yours sincerely 

Duita 
TSavita 

Regional Officer 

Copy to- Master file. 

a 
Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 
REGISTERED POST/E-MAIL 

RO/RPCB/NGRICUR/OTA 1329 Date: 20/09/22 

Ms M/s Hari Om Crusher Udyog (Old-Anjani Stone Crusher) 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subiect-Show Cause Notice for intended revocation of consent to operate under the 
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 
situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit D-

29858) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 

on date 14.09.2022 
Sir, 

. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 

"Air Act") came in to force in the whole of the State of Rajasth 

16.06.1981 

vith effect from 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 
abatement of water and air pollution and for maintaining and restoring the wholesomeness 

of the air. 
3. And whereas, keeping this in view the Board has been conferred power to take such steps 

as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 

as the "Industry"). 
5. And whereas, Consent to operate was granted to unit vide this office letter dated 09.06.2021 

for 250 TPD stone grit with certain conditions imposed therein which is valid upto 

30.11.2032. 
6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by 

RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 

reported (970 pg/m3) has exceeded against the prescribed limit of 600 ug/m3. Results 

are showing that Pollution Control Measures are not working properly. 
7. And whereas, above stated non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 

in the interest of control of pollution, Board intends to issue following directions/actions under the 

provisions of the Air (Prevention & Control of Pollution) Act,1981 against the unit: 

a. Revocation of the CTO issued vide letter dated 09.06.2021 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 

submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

mn 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

/10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any further notice 

Yours sincerely 

TSavita) 
Regional Officer 

Copy to-Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1* Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email: rorpcb.nagaur@kEnal.com 

REGISTERED POST/E-MAIL 

RORPCBNGR/CUR/OTA- 1329 Date: 20/09/7 2 

M/s Krishna Naresh Kanhiya Industries 

Village-Randhisar, Tehsil- Sujangarh 
District-Churu 

Subject Show Cause Notice for intended revocation of consent to operate under the 
Air (Prevention & Control of Pollution) Act, I1981 of your Stone crushing unit 

situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit D-

12324) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 

on date 14.09.2022 

Sir. 
1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 

"Air Act'") came in to force in the whole of the State of Rajasthan with effect from 
16.06.1981. 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 
abatement of water and air pollution and for maintaining and restoring the wholesomeness 

of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of M/s Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 
as the "Industry"). 

5. And whereas, Consent to operate was granted to unit vide this oflice letter dated 11.06.2021 
for 1000 TPD stone grit with certain conditions imposed therein which is valid upto 
30.04.2033. 

6. And whereas, ambient air quality mo 

RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported ((950 pg/m3) has exceeded against the prescribed limit of 600 ug/m3. Results 
are showing that Pollution Control Measures are not working properly. 

7. And whereas, above staled non-compliances and violations of the provisions of the Air Act 

has been viewed seriously by the Board. 

toring was conducted on date 14.09.2022 by 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 
provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit:-

a. Revocation of the C'TO issued vide letter dated 11.06.2021 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 

submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION cONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

/10/2022) of issuance of this leter, to this ofice, failing to which direction under Air Act 
shall be confirmed without any further notice 

Yours sincerely 

(Savita) 
Regional Officer 

Copy to-Master file. 

Regional Officer 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAlL 

RO/RPCB/NGR/CUR/OTA- 1327 Date: 2D/o9/22 

M/s Harsawal Stone Crushing Industries 
Village-Randhisar, Tehsil- Sujangarh 
District- Churu 

Subiect Show Cause Notice for intended revocation of consent to operate under the 
Ar (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 
Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-
28059) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 14.09.2022 

Sir, 

1. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 

Air Act) came in to force in the whole of the State of Rajasthan with effect from 

16.06.1981. 
2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 

4. And whereas, unit is operating in the name and style of Ms Annapurna Stone Crusher 
located at Village- Randhisar, Tehsil-Sujangarh, Dist.- Churu (herein ater referred to 
as the "Industry"). 

5. And whereas, Consent to operate was granted to unit vide this office letter dated 07.09.2022 
for 560 TPD stone grit with certain conditions imposed therein which is valid upto 
31.08.2032. 

6. And whereas, ambient air quality monitoring was conducted on date 14.09.2022 by 
RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported (1003 4g/m3) has exceeded against the prescribed imit of 600 ug/m3. 
Results are showing that Pollution Control Measures are not working properly. 

And whereas, above stated non-compliances and violations of the provisions of the Air Act 
has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 
provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit: 

a. Revocation of the CTO issued vide letter dated 07.09.2022 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice. please arrange to 
submit your clarification along with the supporting documents, within 15 days ti.e. by 



15 
REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION CONTROL BOARD 
1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email rorpcb.nagaur@gmail.comn 

REGISTERED POST/E-MAIL 

o/10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any further notice. 

Yours sincerely 

(Savita) 
Regional Officer 

Copy to- Master file. 

Regional Officer 



REGIONAL OFFICE 

RAJASTHAN STATE POLLUTION cONTROL BOARD 
1 Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 

Police Line, District- Nagaur 341001 
email: rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

RO/RPCB/NGR/CUR/OTA 326 Date: 26/o5/22 

M/s Hari Om Stone Crusher 
Village-Randhisar, Tehsil- Sujangarh 
District-Churu 

SubjectShow Cause Notice for intended revocation of consent to operate under the 
Air (Prevention & Control of Pollution) Act, 1981 of your Stone crushing unit 

Situated at Village-Randhisar, Tehsil- Sujangarh District- Churu (Unit ID-

36709) 

Reference: Ambient Air Quality Monitoring conducted by RSPCB Regional Lab Sikar 
on date 12.09.2022 

Sir, 

I. Whereas, the Air (Prevention & Control of Pollution) Act, 1981 (hereinafter called as the 
"Air Act) came in to force in the whole of the State of Rajasthan with effect from 

16.06.1981 

2. And whereas, the Air Act has been enacted to provide for the prevention, control and 

abatement of water and air pollution and for maintaining and restoring the wholesomeness 
of the air. 

3. And whereas, keeping this in view the Board has been conferred power to take such steps 
as are deemed necessary for the prevention, control and abatement of Air pollution. 
And whereas, unit is operating in the name and style of Mís Annapurna Stone Crusher 

located at Village- Rand hisar, Tehsil-Sujangarh, Dist.- Churu (herein after referred to 

as the "Industry"). 

5. And whereas, Consent to operate was granted to unit vide this office letter dated 03.06.2021 
for 450 TPD stone grit with certain conditions imposed therein which is valid upto 
31.10.2031. 

6. And whereas, ambient air quality monitoring was conducted on date 12.09.2022 by 

RSPCB Regional Laboratory Sikar and, parameter (SPM) for fugitive emission 
reported ((806 4g/m3) has exceeded against the preseribed limit of 600 ug/m3. Results 

are showing that Pollution Control Measures are not working properly. 
7. And whereas, above stated non-compliances and vIolations of the provisions of the Air Act 

has been viewed seriously by the Board. 

Therefore, in the interest of prevention of perpetual offence being committed by you and 
in the interest of control of pollution, Board intends to issue following directions/actions under the 
provisions of the Air (Prevention & Control of Pollution) Act, 1981 against the unit: 

a. Revocation of the CTO issued vide letter dated 03.06.2021 

In view of above, this show cause notice is issued, as to why actions mentioned above may not 

be taken. In case you wish to submit any objection/clarifications to above notice, please arrange to 

submit your clarification along with the supporting documents, within 15 days (i.e. by 



REGIONAL OFFICE 
RAJASTHAN STATE POLLUTION CONTROL BOARD 

1st Floor, Sahkari Bhumi Vikas Bank, College Road, Opposite 
Police Line, District- Nagaur 341001 

email rorpcb.nagaur@gmail.com 

REGISTERED POST/E-MAIL 

p/10/2022) of issuance of this letter, to this office, failing to which direction under Air Act 
shall be confirmed without any further notice. 

Yours sincerely 

(Savita) 
Regional Officer Copy to- Master file 

Regional Officer 
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